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[ Mr. Deputy Speaker ]

respect of ‘Ministry of Education and
Youth Services.” ™ °

DEMAND NO. 7T—EDUCATION

MR. "DEPUTY-SPEAKER:  Motion

moved.

“That a sum not exceeding
Rs. 50,21,94,000 be granted to the
President to complete the sum necessary
to defray the charges which will come
in course of payment during the year
ending the 31st day of March, 1970, in
respect of *Education.” ™

DEMAND NO. B—ARCHAEOLOGY

MR. DEPUTY-SPEAKER: Motion

moved:

moved

“That a sum not  exceeding
Rs. 1,34,65000- be granted to the
President 1o complete the sum necessary
to defray the charges which will come
in course of payment during the year
ending the 31st day of March, 1970, in
respect of ‘Archaclogy.’ ™

DEMAND NO. 9—SURVEY OF INDIA

MR. DEPUTY-SPEAKER: Motion
“That a sum not exceeding
Rs. 4,76,24,000/- be granted to the
President ro complete the sum necessary
to &2fray the charges which will come
in course of payment during the year
ending the 31st day of March, 1970, in
respect of ‘Survey of India." ™

DEMAND NO. 10—GRANTS TO COUNCIL

OF SCIENTIFIC AND INDUSTRIAL
RESEARCH

MR. DEPUTY-SPEAKER: Motion

moved:

“That a sum not  exceeding
Rs. 16,23,77,000 be granted to the
President to complete the sum necessary
to defray the charges which will come
in course of payment during the year
ending the 31st day of March, 1970, in
respect of ‘Grants to Council of Scientific
and Industrial Research,” ™

DEMAND NO. 11—-OTHER REVENUE
EXPENDITURE OF THE MINISTRY
OF EDUCATION AND YOUTH
SERVICES.

MR. DEPUTY-SPEAKER: Motion
moved:

“That a sum not  exceeding
Rs. %,35,82,000/- be granted to the
President ro complete the sum necessary
to defray the charges which will come
in course of payment during the year
ending the 31st day of March, 1970, in
respect of ‘Other Revenue Expenditure
of the Ministry of Education and Youth
Services." ™

DEMAND NO. 104—CAPITAL OUTLAY OF
THE MINISTRY OF EDUCATION
AND YOUTH SERVICES.

Mr. DEPUTY-SPEAKER: Motion
moved.

“That a sum not  excecding
Rs. 6,05,46,000/- be granted to the
President 1o complete the sum necessary
1o defray the charges which will come
in course of payment during the year
ending the 31st day of March, 1970, in
respect of “Capital Outlay of the Minis-
try of Education and Youth Services.” "

These Demands are before the House.
The House will take up further discussion
after lunch. We adjourn for lunch to meet
again at 2-15 P. M.

13.15 hrs.

The Lok Sabha adiourmed for Lunch rill
fifteen minutes past Fourteen of the Clock.

The Lok Sabha reassembled after Lunch
at Eighteen Minutes past Fourteen of the
Clock.,

[SHRIMATI TARKESHWARI SINHA
in the Chair]

DEMANDS FOR GRANTS. contd.

MINISTRY OF EDUCATION AND
YOUTH SERVICES—contd.

st o o owgw (faemage) c @
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fofe R agg gEFA XA RA N aor
g9 fraga 31 Smgar § 1 faew wwem
% fau g 52 &1 gww freffa fear
:Jmalarrq gz qdr feelt & 1 3o ar
st &1 § 6 qiw 62 # gaw a8 grew
¥ gw @0 aTed AR Fud fawre g
TEAAG @R | qgad @ g &
fad o AT @R g faETe T@meT
ST | T Ay § fragw s fE
s fo &9 § 59 A7 92 o far
S R g9 ST FT S gAY § SEE
T A A I far o | Faw &
sreaT % ¢ R e gmd ant ¥ grew
=t gifafoms & &

swat afesdt mwm (srigen) o &
IATT T AAT FT GG BT E |

SHRI DINKAR DESAI (Kauara):
I fully support this point of view. Educa-
tion is the most important nation-building
activity and five hours' time is not at all

sufficient. Now already twenty minutes
are gone. I submit that the ‘time may be
extended.

SHRI BARROW  Nominated-Anglo
Indians) : How long will the Minister take
to reply.

SHRIS. M. BANERJEE (KANPUR) :
The Business Advisory Committee is meeting
at 430 today. If the Hon. Member so
desires, he can go there, or his representative
may go to the Speaker’s room and speak to
him for more time. Moreover,

dSTagma A wgr g fo W e
warawT | & agm fF owaw adr
| &1 o fafer &6

wafa wgey : wiwT 91T 7 g9y
Fgrarfrgw sgar & a9 % gfs
TR AT FH G AL | F it 3@ A
T GHAT § TEEH are W | A e A
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Fgr f& s ¥ WX aw fafww
TEREh WA A e @ @ g
% Tk At A faw @ wwar g0
AT T GHAT €1 9mAT & o ek
awy faar g @1 gR #1E wEas T
g o :

SHRI R. K. AMIN (Dhandhuka) :
Madam Chairman, at the outset, 1 welcome
the new name of the ministry as well as the
new Minister. It is just proper that when
the standards of public behaviour are falling
all around, role of character formation of
young people should be emphasised in our
educationl life, In the context of wave of
indiscipline passing over all institutions of
higher learning, the role of Youth Services
should be emphasised and it is just proper
that emphasis has been given by renaming
the Ministry as Ministry of Education and
Youth Services.

I also welcome the change of the Minister
because, Dr. Triguna Sen, we have seen
during the last two years, who headed the
Ministry so far was rather slow, somewhat
old, inactive and unimaginative in dealing
with young people. 1 am sure Dr. Rao
brings youthful fervour along with his
maturity resulting from his age and experi-
ence. At the same time, I would like to
warn the new Minister that he has to do a
good deal of tightrope dancing in this feld,
because this field is somewhat peculiar in
which a different type of approach is
necessary, He will be tossed abont to and
fro in so far as the responsibility of the
States and the Centre is concerped. It is
he who will be responsible for giving 1009,
grants to meet the needs of the university.
But at the same time, he will have no
control-over the way in which the expen-
ditures are being incurred although, in this
House, he will be responsible for the entire
expenditure of the Universities. He will also
be responsible for the consequences of the
policy followed by the universities. If there
is indiscipline among the students and there
is lawlessness arising as a result, then it is
the Minister who will be required to deal
with the situation. It means a different
type of approach is necessary. 1 am sure,
with the training of Dr. Rao as an Econo-
mist as well as an educationist, he will be
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[Shri R.K. Amin]
able to walk over the razor's edge without
gny fall whatsoever.

With these introductory words, let me
make a few comments on the working of
his Min_istry.

The most important problem which I
would like to deal with is that of National
Education Policy—a report prepared by the
Committee of Members of Parliament and
the policy resolution based on it and endor-
sed by Parliament in August, 1967.

Now, what has happened of that policy ?
Of these recommendations, excepting two
the one regarding the neighbourhood school
and the other regarding the medium of
instruction in the universities, most of the
recommendations of this Committee were
unanimous representing the consensus of
Members of Parliament. The Committee for
the convenience of the Ministry, also indica-
ted a sixteen-point programme for immediate
action. Many of the steps to be taken or
measures to be adopted did not involve
quite a significant amount of expenditure.
There were certain measure which involved a
significant amount of money where some delay
could be understandable. But, there were
many recommendations where financial
involvement was not there. Now, 1 do not
know what action he has taken during the
last two years on the National Education
Policy ?

Take the case of amendment of University
Constitutions. Quite recently, the Kerala
Government in March 1969 has amended the
Kerala University Act. Because of this
amending Act, the autonomy of the Univer-
sity has been jeopardised, the autonomy of
the educational institutions is also jeopar-
dised and the Government’s interference in
Univeristy management has been increased
considerably. Let me refer to the recommen-
dation of the Committee of Members of
Parliament on Education as given in Para 71
on page 18 of the Report which reads as :—

“It is necessary to amend and modernize
most University Acts in India. The
Ministry of Education, Government of
India, in collaboration with the Univer-
sity Grants Commission, should initiate
discussions with the State Governments
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concerned and complete the whole
programme in the next two or three
years. A convention should also be
developed whereby State Governments
discuss their proposals for new or
amending legislation in respect of
universities with the Ministry of Educa-
tion and the University @rants Commi-
ssion before they are introduced in the
legislatures.”

Let me ask the Minister: was the U.G.C.
consulted when the Kerala University Act
was amended ? Did it agree to the presence
of a Minister on the University bodies like
the Syndicate, etc. 7 Did it agree to the
nominee of the Government while forming
a Committee for the appointment of a Vice-
Chancellor ? Did it also consult  the
authorities running more than 809, of affilia-
ted college of that University 7 Does the
Kerala University Amendment Bill, which I
think has received the assent of the Governor
also, include the provisions as suggeested by
the Model Act by the U.G.C.? Does it
follow the principle of autonomy of the Uni-
wversity as laid down in paragraphs 70, 71 and
72 of the Report of the Committee of M. Ps
on National Education? [ want clear
answers for these questions from the Minis-
ter. If the Amending Bill is on the same
lines as the suggestions made by the Com-
mittee of M.Ps or those of the U.G.C,1
have nothing to grumble about. But, 1 find
that they have not followed these suggestions
and the Government also have not taken
action in this regard.

It is very essential that education should
not be the vehicle of propaganda for political
parties, especially for the party in power. It
should also not be an instrument of the State
Government, which may wish to provide its
people with ready made mental suits. At
every level there should be a sense of free-
dom and equality in the University, scope
for experimentation and free thinking. That
is why, autonomy at every level by the pro-
cess of decentralisation is to be ensured. 1
am afraid that in regard to the Universities
and their Constitutions the Government have
failed to observe these requirements.

I know that there are Universities without
Academic Councils. There are Universities
which do not bother about the security of
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teachers in affiliated colleges. I know of a
case where the Vice-Chancellor pleaded his
helplessness when the authorities of a parti-
cular college did not pay the salary to the
Principal and the staff for months together,
Even when the teachers are driven away
without following the prescribed procedure,
the University cnnot do enything to protect
the interests of the teachers. I know such
cases. 1 must therefore, also very openly con-
gratulate the Chancellor and the Governor of
Gujarat for advising his own Government to
appoint an Education Commission when he
found the state of affairs becoming worse in
the Gujarat University. He wanted to see
that the security of teachers not only in the
Universities but also in the affiliated colleges
is well protected. ] ~would have been happy
if this step had bee n suggested by the U.G.C.
The U.G.C. has not done anything in this
regard for the last 10 or 11 years. Thank
God that Gujarat had a Chancellor and
Governor who was an aducatjonist and he
advised his government for such a step.

Let me ask one or two questions : what
have you done to evolve a satisfactory struc-
ture of University Constitutions 7 What have
you done to envole a satisfactory way of
selecting Vice Ch llors of Universities so
that we need not have to face a galaxy of
mediocre Vice-Chancellors ?

Let me also come to another point, a
very important recommendation of the MPs
Committee regarding text books. On pages
13-14, there is a recommendation regarding
textbooks:

“The quality of testbook should be kept
at the highest level by attracting the
best talent available through a liberal
policy of remuneration by giving special
encouragement to out standing teachers,
The Government of India should also
take immediate steps for the production
of high-quality text books which may be
adopted or adapted in the States. The
State Government should set up autono-
mous corporations functioning on com-
mercial lines for the production of
text books, but they should not claim
a monopoly therein, and should enlist
the co-operation of the private sector
in each class and for every subject for
which a text book is needed. There
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should be at least three or four approved
textbooks and the school should be free
to choose !_he book best suited te
it”.

I want a clear statement from the Minis-
ter of this issue. Here I would draw ajtention
to a cartoon by Laxman which appeared in
the Times of India on February 15, 1964, It
is cartoon on text books. Below it he
wrote :

“Do not forget to put in mistakes. Do
not make the facts and figures too
precise. Remember to maintain a sub-
standard level; otherwise, they will find
out we are issuing spurious text-
books”.

Five years since this cartoon appeared,
do I understand that the same situation pre-
vails regarding textbooks in this country to
day 7 Do 1 understand that despite the
MPs Committee report and acceptance of the
policy in 1967, the same situation prevails
today 7 In 1942, the Committee on Text-
books gave an assurance to this country in
following terms:

“We are strongly opposed to any scheme
that may eventually restrict the freedom
of authors and publishers in producing
books, If the right'of free choice of
books is denied to schools, there will be
no experimentation with new methods
of approach and new methods of
treatment"”.

L ]

I raise this issue because the other day
in this House when Shri Dange was speaking
on the Bengal bandh, he described the way
in which the would like the brainwash for the
Home Minister. Lest these people when they
come into power-they have come into power
in Kerala and West Bengal-do the brainwash-
ing of all us, I would like to suggest steps to
be taken by the Education Minister to pre-
vent the brain-washing.

SHRI S. M. BANERJEEE : We shall
try to brainwash only those who have
brains.

SHRI R. K. AMIN Before they are
able to get that opportunity, I want that we
should follow the right path in the matter of

-
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production  of books, 1 am very
‘much concerned with , the  production
of textbooks because one of the recmmenda-
tions of the MPs Committee is that textbook
in the regional languages for universities
should<be prepared, and probably very soon
Government are undertaking that responsi-
bility. In doing that, care should be taken
to see that the type of mess we have created
in regard to textbooks for schools is not
repeated in the case of textbooks for colleges
and universities.

T want assurance from the Minister that
state monopoly in textbooks will not be
created and that control over educational
institutions will not be to restrict their free
choice. I want these assurances here and
now because the situation is very grave and
that is why I am raisiog this issue.

Let me also draw attention to a very
important recommendation concerning tea-
chers in the MPs Committee report. On the
basis of the Kothari Commission report, the
MPs Committee on p.12 of their report, made
one important recommendation.

‘This recommendation is regarding acade-
mic freedom of teachers. It says :

“The academic freedom of teachers to
pursue and publish their studies and
researches and to speak and write about
significant national and international
issues should be protected, Teachers
should be also free to exercise all civie
*rights including the right to participate
in elections; and when doing so they
should be entitled to and take leave of
absence from their substantive posts.”

Does it cost anything for the Govern-
ment to implement this basic recommendation.
Can it not be accepted by the Universities 7
This recommsndation was there for the last
three years. Even the MPs Committee endor-
sed it and this Parliament also endorsed it
for the last two years. But nothing has been
done about it.

MR. CHAIRMAN : Just one minute.
Your party has given three names and you
have 24 minutes. Would you like to take all
the time of your party or would you like me
to call the others also ?
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SHRI R. K. AMIN : Let me complete
this point. If this is not being implemented
it creates a very anomalous situation, which
I can illustrate from the same action of the
Government. The University Grants Commi-
ssion, for the purpose of grants’ has accepted
certain institutions as deemed to be universi-
ties. The Gujarat Vidyapeeth is one of them.
The Gujarat Vidyapeeth gets money from the
Centrdl Government and from the University
Grants Commission; there is a Vicechancellor
for that institution and he is a full;time
politician as well as a Minister. The registrar
is also a full-time politician and he devotes
all his time to political activities. He does
not do any Registrar’s work, But, at the
same time, he thrives on the money of the
University Grants Commission. Why do
you allow the University Grants Commission’s
money to be utilised by the politicians’ and
deny the teachers the opportunity to partici-
pate in politics ?

I remember my own case. 1n 1966, when
I asked for leave to contest the election,
the Syndicate said, “No” Even this recom-
mendation was suggested to them. Yet
they said, “No.” And on that syndicate,
the President of the Gujarat Pradesh
Congress Committee and the Secretary
of the Gujarat Pradesh Congress Committee
were sitting. They have the right to
interfere with the academic bodies but
people of the academic field cannot interfere
with that field. Which way you decide, I
have no objection. You can keep apart
education from politics and see that nobody
goes from one to the other, but make it a
rule, a consistent rule, and if you mak it
like the rules of the road, also ask the other
universities to adopt it. The Rajasthan
University accepted this rccommendation and
implemented it; not other universities, Why
such an inconsistency is being created?

Madam, I have a number of points to
make, but my time is exhausted and so
1 resume my seat.

MR. CHAIRMAN : Hon.
may now move their cut motions.

Members
SHRI YASHYWANT SINGH KUSH-
WAH (Bhind) : I beg to move :

“That the demand under the head
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Ministey of BEducation aand Youth
Services be reduced by Rs. 100.”

[Failure in paying adequate attention to
the character building of the youth. (2)]

“That the demand under the head
Ministry of Education and Youth
Services be reduced by Rs. 100" &

Failure in making NCC training com-
pulsory for the university students. (3))

“That the demand under the head
Education be reduced by Rs. 100.”

[Need to base the system of education
on the fundamental elements of religion. (7))

“That the demand under the head
Education be redyced by Rs. 100."”

[Defective system of education resulting
in increasing unemployment. (8)]

“That the demand under the head
Archaeology be reduced by Rs. 100.”

[Need to Protect the Archaeological
Museum and Library Goojari Palace, Gwalior
city. (10)]

That the demand under the head Arch-
aeology be reduced by Rs. 100.

[Failure in paying attention for the
proper maintenance of the property of arch-
acological importance in Districts of Bhind
and Datia. Madhya Pradesh. (11)]

That the demand under the head Survey
of India be reduced by Rs. 100,

[Unsatisfactory work of Survey of India.
12y

That the demand under the head Survey
of India be reduced by Rs. 100.

[Regional
India. (13)]

discrimination in Survey of

That the demand under the head Grants
to Council of Scientific and Industrial Re-
search be reduced by Rs. 100.
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[Failure to check the flow of Indian
talent to other countries. (14)]

That the demhnd under the head Other
Revenue Expenditure of the Ministry of Edu-
cation and Youth Services be reduced by
Rs. 100. .

[Failure to maintain discipline among
the new generation and students. (15)]

SHRI BAL RAJ MADHOK (South
Delhi) : 1 beg to move:

“That the demand under the head
Ministry of Education and Youth
Services be reduced by Rs. 100.”

[Failure of the Government to give
Hindi equal if not better place in its publi-
cations, (16)]

“That the demand under the head
Ministry of Education and Youth
Services be reduced by Rs. 100.”

[Faflure of the Government to write
a true history of freedom movement giving
due importance to the role of revolutionaries,
LN.A. and other forces the freedom move-
ment, (17)]

“That the demand wunder the head
Ministry of Education and Youth
Services be reduced by Rs. 100.

[Failure of the Government to secure
the services of competent and patriotic histo-
rians for writing the history of freedom
movement. (18)]

“That the demand under the head
Education be reduced by Rs. 100.”

[Failure of the Government to get
Jawahar Lal Nehru University going so far,
(26)]

“‘That the demand under the head
Education be reduced by Rs, 100."

|Failure of the Government to set up a
separate university for Jammu Province of
J & K State. (2T)]

demand under the head

“That the
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Education be reduced by Rs. 100.”

[Failure of the Government to set up
Central Universities in non-Hindi States as
suggested by Universities Education Com-
missiop. (28)]

“That the demand under the head
Education be reduced by Rs. 100."

[Failure of the Government to get the
constitution of Jamia Milia changed so
as to make it shed its communal charac-
ter. (29)]

“That the demand under the head
Education be reduced by Rs. 100.”

[Failure of the Government to have
proper check over the grants given to
non-Government Arts Colleges and to
ensure security of service to their staff. (30)]

“That the demand under the head
Education be reduced by Rs, 100.”

[Failure of the Government to give
practical bias to technical training given in
technical and engineering colleges. (31)]

“That the demand under the head
Education be reduced by Rs. 100."

[Failure of the Government to provide
adequate  employment opportunilies to
trained engineers coming out of the enginee-
ring colleges. (32)]

“That the demand under the head
Education be reduced by Rs. 100.”"

[Failure of the Government to meet the
genuine demands of the employers of
I.LLT, Delhi for just and fair treat-
ment. (33)]

“That the demand under the head
Education be reduced by Rs. 100."”

[Failure of the Government to democra-
tise the working of I. 1. T. Delhi and
cut down its heavy overhead expenses. (34)]
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“That the demand under the head
Education be reduced by Rs. 100.”

[Failure of the Government to rovide a
uniform running grade for all teachers in
the Central Universities, (35)]

“That the demand dnder the head
Education be reduced by Rs. 100.”

[Failure of the Government to diversify
the courses of education meant for women
to suit their needs and aptitudes. (36))

“That the demand under the head
Education be reduced by Rs. 100."

[Failure of the Government to give a
moral and national content to Education
given in the universities. (37)]

“That the demand under the head
Education be reduced by Rs. 100.”

[Failure of the Government to pay
proper attention to development of cultural
relations with Hindus and Budhist countries
of South and South East Asia. (38)]

“That the demand under the head
Education be reduced by Rs. 100.”

[Failure of the Government to develop
closer cultural relations with countries like
Mauritius with large population of people
of Indian origin. (39)]

“That the demand under the head
Education be reduced by Rs. 100,

[Failure of the Government to take
adequate steps to develop Hindi and other
Indian languages. (40)]

“That the demand under the head
Education be reduced by Rs. 100.”

[Failure of the Government to popularise
Devnagri as the alternative common script
for all the Indian languages. (41)]

“That the demand under the head
Archaeology be reduced by Rs. 100"

[Failure to prevent pilfering of art,



205 D. G. (Min. of
treasures from Ajanta, Ellora Khajuraho and
other places of archaeological importance. (42)]

“That the demand under the head
Archaeology be reduced be Rs, 100.™

[Failure of the Government to maintain
Ajanta and Ellora caves properly. (43)]

“That the demand under the head
Archaeology be reduced by Rs. 100.”

L]

[Failure of the Governmeat to provide
properly trained guides at allora and
Ajanta. (44)] '

“That the demand under the head
Survey of India be reduced by Rs. 100.™

* [Failure of the Government to prevent
pilfering of survey maps of strategic
importance. (45)]

“That the demand under the head
Survey of India be reduced by Rs. 100.”

[Failure of the Government to maintain
proper liaison between Survey of India
and Ministry of External Affairs for proper
demarcation of boundaries of India. (46)]

“That the demand under the head
Survey of India be reduced by Rs. 100.”

[Failure of the Government to clearly
write the name of Tibet in the maps
published by Survey of India. (47)]

“That the demand udder the head
Grants to Council of Scientific and
Industrial Research be reduced by
Rs. 100.”

[Failure of the Governmeat to lay proper
stress on applied research in National
Research Laboratories. (48)]

“That the demand under the head Grants
to Council of Scientific and Industrial
Research be reduced by Rs. 100.”

[Failure of the Government to establish
proper co-ordination between the National
Laboratories and the research being done in
different universities, (49))

“That the demand under the head Other
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Revenue Expenditure of the Ministry

of Education and Youth Services be

reduced by Rs. 100.” .
L]

[Failure of the Government to check
nepotism and corruption in the adminis-
tration of Salar Jang Museum at Hydera-
bad. (50)] *

SHRI P. VISWAMBHARAN (Trivand-
rum) : I beg to move :

“That the demand under the head
Ministry of Education and Youth
Services' be reduced by Rs. 100.”

[Need to establish the National Biologi-
cal Laboratory in Kerala. (52)]

“That the demand under the head
Ministry of [Education and Youth
Services be reduced by Rs. 100."

[Need to establish an institution of the
type of the lndian Institution of Technology
in Kerala. (53)]

“That the demand under the head
Ministry of Education and Youth
Services be reduced by Rs. 100.”

[Need to absorb all the employees in the
National Discipline Scheme Permanently
in Central Government service, (54)]

“That the demand under the head

Ministry of Education and Youth Servi-

ces be reduced by Rs. 100.”

»

[Meed to develop the Indian School of
International  Studies into a full fledged
University and to avoid reduction of staff
strength in the school. (55)]

“That the demand under the head
Ministry of Education and Youth
Services be reduced by Rs. 100.”

[Need to give financial assistance to the
State Governments to enhance the pay scales
of school and college teachers. (56)]

SHRI SHINKRE (Panjim) :

move

Ibeg to,

thz

3

“That the demand under head

Ll
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Ministry of Education and Youth Services
be reduced by Rs. 100.”

[Need to pass the legislation for the
establishment of students unions in the
central Universities. (57)]

“That the demand under the head

Ministry of Education and Youth

Services be reduced by Rs. 100.”

[Need to form a Committee of educa-
tionists from amongst the Members of
Parliament to study the wuorest in the
universities and suggest the ways and means
to pacify it (58)]

“That the demand under the head
Ministry of Education and Youth
Services be reduced by Rs. 100.”

[Need to send students delegations to
South American countries specially Brazil,
where so far no signs of students unrest is
seen. (59)]

“That the demand under the head
Ministry of Education and Youth
Services be reduced by Rs. 100.”

[Need to impress upon Tamil Nadu
Government that the steps taken by
them regarding formation of N.C.C. in
that State have been harmful to the
integrity of the nation and that those should
be stopped forthwith. (60)]

“That the demand under the head
Ministry of Education and Youth
Services be reduced by Rs. 100.™

[Need to take proper steps in the edu-
catiopal institutions to sece that no insult
is done to National Flag and National
Anthem. (61)]

“That the demand under the head
Education be reduced by Rs. 100."

[Need to start schools including high
schools by Central Government in all
the cities of India, with the population
over one lakh imparting education in all
the fifteen languages included in Eighth
Schedule to the Constitution, (62)]

“That the demand under the head

APRIL 17, 1969

Edu. and Youth Services) 208

Education be reduced by Rs. 100.
[Need to create a cell in the Education

Hinistry to prepare and execute a
scheme of publishing master-pieces in all

the fifteen languages included in Eighth
Scdedule to the Constitution, at cheap
rates. "(63)] .

“Tnat the demand under the head
_Educntion be redueed by Rs. 100™,

“Need to give sufficient funds to the
States and Union territories to do re-
search in the field of folk songs and folk
stories and publish those compilations at
cheap prices, (64)]

“That the demand under the head
Education be reduced by Rs. 100.”

[Need to subsidize the lation work
of the literature in Portuguese and Spanish
in Indian languages. (65)]

“That the demand under the head
Education be reduced by Rs. 100."

[MNeed to organise a scheme to prepare
text books for all the States of Indian
Union and publish those at cheap rates.
(66)1

“That the demand under the head
Education be reduced by Rs. 100.”

[Need to impart free education upto
High School level in all the States and
Union territories. (67)]

“That the demand under the head
Archaeology be reduced by Rs. 100.”

[Need to provide sufficient funds to the
Government of Goa to expand the archaeolo-
gical museum at old Goa, (68)]

“That the demand under the head
Education be reduced by Rs, 100,

[Need to accelerate the excavation work
carried out at old Goa and entrust to an
experts team the work of excavation at
Goa Velha, Neura, Mandur, Chandor and
Verna in Goa. (69)]

“That the demand under the head
Survey of India be reduced by Rs. 1C0.”
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[Need to publish a comprehensive map
of Goa replacing the names of cities and
Villages, rivers and mountains given by
Portuguese rulers with original names. (70)]

That the demand under the head
Survey of India be reduced by Rs. 100,

[Need to impress upon thg Railway
Ministry to see that the names of stations
written in Hindi, English and respective
regional language can have same pronuncia-
tion. (71)]

That the demand under the head Survey
of India be reduced by Rs. 100,

[Need to provide sufficient means to
Gpvernment of Goa to preserve the present
national monuments in that territory. (72)]

That the demand under the head Survey
of India be reduced by Rs. 100. ~

[Need to make an archaeological and
geographical survey of Goa. (73)]

That the demand under the head Survey
of India be reduced by Rs. 100.

[Need to provide modern apparatus to
the surveyors so that our surveys should
be considered at par with the surveys
made an developed countries. (74)]

That the demand under the head Survey
of India be reduced by Rs. 100.

[Need to prepare new maps of India
taking into consideration recent changes
in the State boundaries with inscriptions
in all the scripts in vogue in India. (75)]

SHRI K.M. MADHUKAR (Kesaria): I
beg to move :

That the demand under the head
Ministry of [Education and Youth Services
be reduced to Re, 1.

[Failure to assign proper place to the
Maithali language in the publications. (76)]

That the demand under the head
Ministry of Education and Youth Services
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be reduced to Re. 1.

[Retentios of the ancient history and
National Heroes with a communal and
religious colour in the text Books. (77)]

That the demand under ®the head
Ministry of Education and Youth Services
be reduced to Re. 1.

[Failure to give proper place to Indian
languages in the publications in place of
English (78)]

That the demand under the head
Ministry of Education and Youth Services
be reduced to Re. 1.

[Failure in not making efforts to have
the history of ancient India written on
scientific lines and according to facts. (79)]

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure to impart free education upto
middle standard. (80)]

That the demand under the head Minis-
try of Education and Youth Services be re-
duced to Re. 1.

[Failure to impart free education to
females at all levels. (81)]

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure to drop the words “Hindu" and
“Muslim’™ from the names of Banaras
Hindu University and Aligarh Muslim
University. (82)]

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100.

[Failure to reorganise Darbhanga Sans-
krit University on the basis of the re-
commendations of the sub-Committee of,
University Grants Commission. (83)]

That the demand under the head Minis-
try of Education and Youth Services.be re-
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duced by Rs. 100.

* [Failure to take over libcary and head
office in Darbhanga for the reorganised
Darbhanga (Mithila) University. (84)]

That {he demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100.

[Failure to take over Darbhanga Sanskrit
University by the Central Government
and to reorganize it. (85)]

That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100.

[Failure to implement fully the recom-
mendations of the Kothari Commission
in regard to teachers in the entire country.
(86)]

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100,

[Failure to remove R. S. S. centre from
the precincts of Banaras Hindu Univer-
sity. (87)]

SHRI OM PRAKASH TYAGI (Morada-
bad) : I beg to move :—

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100.

[]:Tni.lurc to change service-oriented edu-
cation introduced by the Britishers. (99)]

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100.

[Failure to make children self-dependent
through education. (100)]

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100.

[Failure to abolish defective examina-
tion system. (101)]

That the demand under the head Minis-
try of Education and Youth Services be re-

"
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- duced by Rs. 100.

[Utter mneglect of moral uplift of stu-
dents. (102)]

That the demand under the head Minis- '
try of Education and Youth Services be re-
duced by Rs. 100. )

(Failure to give free education. (103)]

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100,

[Failure to make religious and moral
instructions as an essential part of education.
(104)]

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100.

[Disinterest in including glorious ancient
history of India in the education. (105)]

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100.

[Failure in bringing about improvements
in the History of India which was
fabricated and dishonoured by the English
people. (106)]

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100. )

[Negligence of Sanskrit language and
literature which are the main roots of
Indian culture. (107)]

SHRI MAHANT DIGVIJAI
(Gorakhpur) : I beg to move :—

NATH

That the demand under the head Minis-
try of Education and Youth Services be re-
duced by Rs. 100,

[Poor maintenance of animals in Delhi
Zoo. (108)]
That the demand under the head Educa-
tion be reduced by Rs. 100.

[Need to set up more zoos in the coun-
try. (109)]
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SHRI OM PRAKASH TYAGI:I beg

to move :—

That the demand under the head Educa-
tion be reduced by Rs, 100,

[Failure in providing proper grants to
Sanskrit Universities. (115)]

That the demand under the l‘:ud Educa-
tion be reduced by Rs. 100.
%
[Failure in giving suitable remuneration
and respect to teachers. (116)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

. [Failure in making payments of the
salaries of the teachers of Government
aided private schools from Government
treasury. (117)]

That the demand under the Head Educa-
tion be reduced by Rs. 100.

[Failure in opening the requisite number
of colleges in rural areas. (llS)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure in bringing about
standard in education. (119)]

common

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure in encouraging technical educa-
tion. (120)]

That the demadd under the head Educa-
- tion be reduced by Rs. 100,

[Failure in running schools on the pat-
tern of Gurukul off the city atmos-
phere. (121)]

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Burden of unnecessary subjects on the
children. (122)]

That the demand under the head Educa-
tion be reduced by Rs. 100.
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[Failure in giving suitable number of
seats in Medical and Engineering colleges
to the children of the Indians living
abroad. (123)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to lay more emphasis on re-
scarch. (124)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to inculcate interest towards
physical labour and participation in
creative works in the country in students.
(125)]

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Failure to make military training
compulsory in schools and colleges.
(126)]

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Failure to give uniform emphasis on
physical, mental and moral wuplift of
students. (127)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to correct the mistake in regar-
ding dance and songs only as teachings
in culture. (128)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Complete disregard shown in the in-
clusion of scholars of Indian philosophy
and culture in cuoltural  delegations.
(129)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to send children belonging to
Scheduled Castes abroad for studies in
preseribed ratio. (130)]
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That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to pay adequate attention to-
wards teaching Hindi language in non-
Hindi speaking States. (131)]

That the demand under the head Arch-
aeology be reduced by Rs. 100,

[Neglect shown
ancient manuscripts. (132)]

compilation of

That the demand under the head Arch-
aeology be reduced by Rs. 100.

[Failure to adopt modern means to
protect invaluable manuscript kept in  Muse-
ums. (133)]

That the demand under the head Arch-
acology be reduced by Rs. 100.

[Failure to protect India’s ancient art
and architecture. (134)]

That the demand under the head Arch-
acology be reduced by Rs. 100.

[Failure to check the taking away of
artistic invaluable ancient idols to foreign
countries. (135)]

SHRI S. M. BANERIJEE :

move —

I beg to

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure of the Government to better the
working and service conditions of the teachers,
(136)]

That the demand under the head Arch-
aeology be reduced by Rs. 100.

[Failure of the Government to imple-
ment the recommendations of Kothari
Commission. (137)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Decentralisation of National Fitness
Corps. (138)) )

Tha. the demand under the head Educa-
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tion be reduced by Rs. 100.

[Grant of financial aid to universities by
U.G.C. (139)]

That the demand under the head Educa-
tion be reduced by Rs. 100. .

[Promotion of Urdu language in the
country. (140)]

SHRI R. K. AMIN : I beg to move :—

That the demand under the head Mini-
stry of Education and Youth Services be
reduced to Re. 1.

[Failure in implementing recommendz-
tions regarding raising the age of retirement
of teachers of higher education to 60 as
recommended by various education commi-
ssions. (141)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Failure in evolving an efficient machi-
nery to avoid disputes between teachers
and management of colleges or universities
by way of arbitration instead of resorting to
courts. (142)]

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure in evolving a machinery for
co-ordinating the organisation of education
and research in agriculture medicine, techno-
logy, etc. under one wing, (143)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

(Failure to diversify technical courses so
as to avoid undue over<crowding in a few
branches of engineering and technology.
(144)]

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.
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[Failure to attract highest ability in the
field of teaching and research. (145)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Fallure' in imparting free and compul-
sory education upto the age of 14 years.
(146))

+  That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure to curb student indiscipline in
institutions of higher learning. (147)]

+ That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure to maintain museums on district
basis all over the country. (148)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Failure to ensure adequate pay scales
for all employees in museums. (149)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Failure to provide suitable working con-
ditions to teachers of higher education. (150)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Failure in providing security of service
to teachers in colleges. (151))]

That the demand under the head Ministry
of Bducation and Youth Services be reduced
to Re. 1.

[Failure to implement recommendations
of Kothari Commission regarding teachers.
(152)]

That the demand under the head
Ministry of Education and Youth Services
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be reduced to Re. 1.

[Failure to raise salaries of university
and college teachers. (153)]

That the demand under the head
Ministry of Education and Youwth Services
be reduced to Re. 1.

[Failure in providing adequate facilities
to youngmen for correspondence courses,
external degrees and education in polytechnics.
(154)]

That the demand under the head Ministry
of Education and Youth Services be
reduced to Re. 1.

[Failure in developing the use of Eng-
lish for literary purposes and as a source
of information for university students. (155).]

That the demand under the Head
Ministry of Education and Youth Services
be reduced to Re. 1.

[Failure in emphasising the role of
character-building in the institutions of
higher learning. (156).]

That the demand wunder the head
Ministry of Education and Youth Services
be reduced to Re. 1.

[Failure in introducing the constitutions
of the universities on the basis of a *“Model
Act” in all the universities of India.*(157)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Failure to establish university autonomy
of academic work in all the universities in
the country, (158)]

That the demand under the head
Ministry of Education and Youth Services
be reduced by Rs. 100.

[Need to emph applied h ih
research institutions in the country. (159)]

the demand wunder head

That the
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Ministry of Education and Youth Services
be reduced by Rs, 100,

L
[Need to study the question of students

unrest by a Committee of Members of
Parliament interested in education so
as to prqvide conditions for healthy

growth of research and teaching in our
universities. (160)]

That the demand under the head

Ministry of Education and Youth Services
be reduced by Rs 100.

[Need to take special steps for research in
folk songs and folk literature. (161)]

That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100.

[Need to develop Lothal in Ahmedabad
district as a centre for archaeological
studies of Mohanjodaro civilisation. (IGZ)]

That the demend under the head Ministry’

of Education and Youth Services be reduced
by Rs. 100.

[Need to reorganise
various institutions of research so as to
obtain  full results of the resources
invested on them. (163)]

the working of

That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100.

[Need to introduce NCC training compul-
sory for those who are physically fit
for such training. (164)]

That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100,

[Need to provide NCC type physical
training compulsory for all joining the
institutions of higher learning. (165)]

SHRI K. M. MADHUKAR ; I beg to
move—

That the demand under the head Education
be reduced by Rs. 100,
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[Failure to implement Kothari Commis-
sion’s recommendations in all States. (166).]

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Failure to accept the 10-point demands
of teachers of post-graduate classes and
colleges affiliated to five universities of
Bihar, (167)]

That the demand under the head Educa-,
tion be reduced by Rs. 100.

[Suspension of all teaching work due to
strike by college teachers in Bihar w.e.f.
8th April, 1969. (168)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Need to increase 40 per cent grant to
cent per cent to Bihar for payment of
D.A. to teachers in view of backward-
ness of the State. (169)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to arrange for imparting free
education up to matriculation standard.
(170)

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Need to reduce fees in colleges. (171)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Unnecessary interference of the Ministry
of Education in the working of Kashi Vidya-
peoth. (172)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Need to sanction immediately the remain-
ing one post of the teacher in Kashi Vidya-
peeth as was done in the case of other posts
of teachers. (173)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to give up the policy of recalci-
trance in regard to sanctioning the one pots
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in Kashi Vidyapeeth in spite of the sanction
of the University Grants Commission in this
regard (174)]

. That the demand under the head Educa-
tion be reduced by Rs. 100.

[Need to” grant Kashi vidyapesth the
status of a National University in vigw of its
traditions and attainments. (175)]

* That the demand wunder the head
Education be reduced by Rs. 100.

[Meed to accept fully the budget of Kashi
Vidyapeeth upto April, 1969, (176)]

That the dernand under the head Educa-
tipd be reduced by Rs. 100.

[Need to give a deficit grant of Rs. 12

lakhs to Kashi Vidyapeeth to enable it
to pay off its debt of Rs, 12 lakhs.
)

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Resort to strike by the teachers of
Shrikashi  Vidyapeeth on account of
non-receipt of their salary continuously
for three months. (178)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Need to approve the budget of Shri
Kashi Vidyapeeth without any delay.
(179))

That the demand under the head Fduca-
tion be reduced by Rs. 100.

[Step-motherly treatment of Education
Ministry towards the Kashi Vidyapeeth,
(180)]

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Failure to implement the Memorandum
submitted by the Kashi Vidyapeeth
Teachers Association. (181)]

That the demand under the head Educa-
tion be reduced by Rs. 100.
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[Failure to maintain the eminence of
Kashi Vidyapeeth. (182)]
.
That the demand under the head Educa-
tion be reduced by Rs. 100,

[Need to provide facility for deing M.A.
in such subjects in the Kashi Vidyapeeth
as do not exist there at present. (183)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure in fulfilliog the responsibility
of declaring Kashi Vidyapeeth, Varanasi,
as a University with effect from July,
1963, under section 3 of University
Grants Commission Act, 1956. (184)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to pay Salary, Dearness Al-
lowance and other Allowances and to
provide other facilities to the teachers
of Kashi Vidyapeeth at par with that
being given to the teachers of Central
Universities under Central Government.
(185)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Government’s policy of discrimination
against Kashi Vidyapeeth (186)]

That the demand under the head Educa-
tion be reduced by Rs, 100. -

[Need to give the status of full-fledged
University to Kashi Vidyapeeth, as in
the case of Banaras, Aligarh and Delhi
Universities. (187))

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure in accepting the budget of Kashi
Vidyapeeth for the last five years. (188))

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Failure in making payment of salary
to the teachers of Kashi Vidyapeeth due
to non-acceptance of their budget. (189)]



73 D. G. (Min. of
That the demand under the head Educa-
tion be reduced to Re. 1.
.
[Failure to check American infiltration in
the field of education. (193)]

That the demand under the head Educa-
tion be reduced to Re. 1.

[Failure to make education policy employ-
ment oriented. (194)]

That the demand under the head Educa-
tion be reduced to Re. 1.

[Failure to lay stress on the equal deve-
lopment of all the languages mentioned in the
Eighth Schedule of the Constitution. (195))

That the demand under the head Educa-
tion be reduced to Re. 1.

[Failure to provide facilities for the deve-
lopment of Urdu language. (196)]

That the demand under the head Educa-
tion be reduced to Re. 1.

[Failure to impart free education ubto
middle standard in all States. (197)]

That the demand under the head Educa-
tion be reduced to Re. 1.

[Failure to impart free education at all
levels as in Jammu and Kashmir and MNaga-
land. (198)]

SHRI MAHANT DIGVIJAI NATH: 1
beg to move:

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure to implement the recommenda-
tions of Kothari Commission. (210)]

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Need to implement the recommendation
regarding raising the retirement age of teach-
ing su;ﬁ' up to 60 years, (211)]
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That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Disinterest in including glorious ancient
history of Indiain the education syllabus.
2i2n

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure to bring about improvement in
the History of India which was fabricated by
the Britishers. (213))

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Failure to change the clerks producing

education system introduced in the country
by the Britishers. (214)]

“That the demand under the head
Ministry of Education and Youth Ser-
vices be reduced to Re. 1.”

[Failure to make moral education
compulsory in educational institutions. (215)]

“That the demand under the head
Ministry of Education and Youth Ser-
vices be reduced to Re. 1.”

[Failure on the part of Government to
introduce uniform education system in the
country. (216)]

“That the demand under the head
Ministry of Education and Youth Ser-
vices be reduced to Re. 1.”

[Failure on the part of Government to
introduce the equal pay for equal qualifica-
tions in educational institutions in the coun-
try. (217)]

“That the demand under the head
Ministry of Education and Youth Ser-
vices be reduced to Re. 1.”"

[Failure on the part of Government for
not dropping the Muslim names from all the
educational and other institutions in the
country. (218)]
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“That the demand under the head
Ministry of Education and Youth Ser-
vices be reduced to Re. 1.”

[Failure on the part of Government for
not dropping the British names from the
educational and other institutions in the
country. (219)] =

“That the demand under thé head
Ministry of Education and Youth Ser-
» Vvices be reduced to Re. 1.”

[Failure to impart free education at all
levels and train the student according to his
aptitude. (220)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Rs. 1.

[Failure on the part of Government in
not dropping the word ‘Muslim’ from
the name of Aligarh Muslim University.
(221)]

That the demand under the head Mini-
stry of Education and Youth Services be
reduced to Re. 1.

[Need to set up a Committee of Members
of Parliament to go into the details of
Student unorest in the country and suggest
ways and means to bring an end to it.
(222)] 8

That the demand undey the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Need to ensure that the National Flag
and National Anthem are not insulted
in educational institutions. (223)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Need to absorb and provide alternative
employment to all the employees in National
Discipline Scheme Permanently in Govern-
ment service. (224)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re, I,
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[Need to provide financial assistance to
the State Governments to bring the pay scales
of teachers at par with Central Government

. employees. (225)]

That the demand under the head Ministry
of Education and Youth Services*be re-
duced to Re. 1.

[Failure on the part of Government in
not completing the re-writing of the Indian
History. (226)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1,

[Need to establish the National
Biological Laboratory at Gorakhpur in U. P.
211

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure of the Government in writing the
true history of freedom movement giving full
importance to the role of I. N. A. and other
Heros like Bhagat Singh and Chandra Sekhar
Azad. (228)]

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure on the part of Government in
not seeking the help and assistance of compe-
tent scholars and patriots for writing the true
history of freedom movement. (229)]

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure on the part of Government in
checking the fall in standards of education in

the country. (230)]

That the demand under the head Minis-
try of Education and youth Services be
reduced To Re. 1.

[Need to base the teaching system on the
fundamental principles of Hindu religion in
country. (231)]
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That the demand under the head Minis-
try of Education and Youth Services be
veduced to Re. 1.

[Failure on the part of Government in
tackling the problems of the youth in the
country. (232)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Failure on the .part of Government to pay
attention towards building the character of
youth of today. (233)]

That the demand under the head Minis-
try of Education and Youth Services be
reduced to Re. 1.

[Failure on the part of Government for
making the N. C. C. training compulsory in
all the schools in the country particularly at
primary stages for building a strong national
army, (234)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Wastage of public money on N. C. C.
for girls. (235)]

That the demand under the head Ministry
of Education and Youth Services be reduced
to Re. 1.

[Failure to check the growing influence of
capitalist foreign organisations like Ford
Foundation over the technical training in
technical institutions in the country. (236)]

That the demand under the head Ministry

of Education and youth services be reduced
to Re. 1.

[Inadequate facilities for poor students in
obtaining any technical or mechanical training
in the country. (237)]

That the demand under the head Educa-
tion be reduced to Re. 1.

[Failure on the part of Government for
not giving the revised scales of pay to the
already serving Laboratory Assistants in Delhi
schools. (238)]
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That the demand under the head Educa-
tion be reduced to Re. 1.

[Failure to set up Central Universities in
non-Hindi speaking States in country as
suggested by University Education Commis-
sion. (239)]

That the demand under the head Educa-
tion be reduced to Re. 1.

[Failure on the part of Governmert to
abolish the III division and have only
1 and II division for the successful candidates
(240)].

That the demand under the head Educa-
tion be reduced to Re. 1.

[Failure on the part of Govmmerit for
not giving proper protection to Sanskrit in
the country. (241)]

That the demand under the head Educa-
tion be reduced to Rs. 100.

[Failure of the Government to get the
constitution of Jamia Millia Islamia changed
s0 as to make it shed its communal charac-
ter. (242)]

That the demand under the head pduca-
tion be reduced by Rs. 100.

[Failure of the Government to pay proper
attention to the development of cultural
relations with countries like Mauritius with
large population of Hindu origin. (243)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to make sanskrit as a compulsory
Subject for studies (244)]

That the demand under the bead Educa-
tion be reduced by Rs. 100,

[Failure to spread Hindi in foreign count-
ries (245)]

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Favouritism in sports in the country.
(246)]
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That the demand under the head Educa-
tion be reduced by Rs. 100.

[Failure to give adequate grants to
Gorakhpur University. (247)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Lack of emphasis in History to the culture
of the country before the start of the Muslim
invasions on the country. (248)]

-

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Providing a meagre sum for promotion
of Hindi with a view to prevent it from be-
coming the National Language of India in
plaee of English. (249)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Providing mo incentives to non-Hindi
speaking people for learning Hindi. (250)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Calling of foreigners in the name of
Experts, to continue the strong hold of these
foreigners on the minds of the Indian people
(251)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Allowing foreigners to middle in educa-
tion in India to preserve the Western outlook
among the generations of Indians (252)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Anti-national activities of Anjuman
Taraqqi Urdu, Aligarh (253)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Need to remove the unnecessary burden
of too many subjects from the children
(254)]

That the demand under the head Educa-
tion be reduced by Rs. 100.
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[Need to provide snacks to the children
and students in all the educational institutions
in the country, (255)] .

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Monetary assistance by foreign ‘christian
missions in India for Educational activities
by spent on denationalising the Hindus by
converting them to christianity. (256)]

That the demand under the head Educa-
tion be reduced by Rs. 100.

[Continuance of Public Schools in India,
there by allowing discrimination between the
rich and the poor in education. (257)]

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Providing to little for the development
of Sanskrit though it is the mother of all
the languages in the world (258)]

That the demand under the head Educa-
tion be reduced by Rs. 100,

[Raising, singing and dancing to the
status of cultural activities while denigrating
learning and knowledge as non-cultural acti-
vities as a copy of the Westerners. (259)]

That the demand under the head educa-
tion be reduced by Rs. 100.

[Wasting money on teaching Gaadhian
Philosophy. (260)]

" That the demand under the head Archa-
eology be reduced by Rs. 100.

[Need to maintain Ajanta and Ellora
caves properly. (261)]

That the demand under the head Archae-
ology be reduced by Rs. 100.

[Need to check the taking away of valu-
able and ancient idols of Indian culture by
foreigners, (262)]

That the demand under the head Archa-
eology be reduced by Rs. 100,
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[Need for proper maintenance of the old
Hindu temples in the country (263)]
‘ That the demand under the head Archa-
eology be reduced by Rs, 100,

[Need to take proper steps for the proper
maintenidnce of the Hindu culture temples
situated in Central Asia (264)]

That the demand under the head Archa-
eology be reduced by Rs. 100.

[Need to provide assistance for the
maintenance of Hindu temples in East
Indies, particularly, Indonesia, Malaysia,
Java and Champa etc. (265)]

That the demand under the head Arche-
eology be reduced by Rs. 100.

[Need to properly look after the Shiva
Temple at Kabul (266)]

That the demand under the head Archa-
eology be reduced by Rs. 100.

[Need to take care of Hindu culture
temples in Latin American countries, (267)]

SHRI R. K. AMIN: 1 beg to move :

That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100.

[Need for Coordination of Research
work done in wvarious institutions in the
country especially between universities and
national laboratories (268)]

That the demand under the head Minis-
try of Education and Youth Services be
reduced by Rs., 100,

[Need to bring greater degree of decen-
tralisation the administration and control of
university institutions (269)]

That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100.

[Need to establish the provident fund,
gratuity fund and insurance fund for all
teachers of the institutions of higher educa-
tion on all-India basis. (270)]
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That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100.

[Need for utilising the services of tea-
chers doing research work even after they
retire at the age of 60 or 65 (271)]

That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100.

[Need for giving permission to teachers
to take part in politics as recommended by
Kothari Commission as well as M, Ps.
Committee on Education (272)]

That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100,

[Need to disqualify State as well as
Central Ministers from being on the Execu-
tive and Academic bodies of the Universities
(273)]

That the Demand under the head Edu-
cation be reduced to Re. 1.

[Failure in implementing the recommen-
dations of Kothari Commission as well as
M. Ps. Committee on Education enabling
teachers to participate in politics (274)]

SHRI DINKER DESAI: I beg to move:

That the demand under the head Survey
of India be reduced by Rs. 100,

[Inefficient functioniog of the Depart-
ment (275)]

SHRI K. M. MADHUKAR : T beg to
move :

That the demand under the head Edu-
cation be reduced by Rs. 100.

[Partiality in the appointment of Vice-
Chancellors of Universities (276)]

That the demand under the head Edu-
cation be reduced by Rs. 100,

Failure to remove the office of the
Rashtriya Swayam Sevak Sangh from the
campus of Banaras Hindu University (277)]
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‘That the demand under the head Education
be reduced by Rs. 100.

[Failure to remove the Vice-Chancellor
of Banaras Hindu University (278)]

That the demand under the head Education
be reduced by Rs. 100,

[Need to amend the University Yaws so
as to make them democratic (279)]

L]
SHRI DINKAR DESALI 1 beg to move:

That the demand under the head Edu-
cation be reduced by Rs. 100,

[Need for removing inefficient working
of the Council of Educational Research and
Training (280)]

SHRI DINKAK DESAL I beg to move:

That the demand under the Head Archa-
eology be reduced by Rs. 100.

[Need for stopping mal-administration,
irregularities and corruption in the Depart-
ment (281)]

MR. CHAIRMAN: The cut motions are
also before the House :

=t awevife e (gFeige) - w-
af wgey, faen warew & g W3O
Fg7 ¥ qgw wfmmare (veAr) @7
A ¥ wraw § O fawwma A arw e
&, SEs1 & W AgIeE & e & fag
g & faw qx @ T Tgar § | avew
¥ T £ wiwY & wraew § W ofordr
T oré & fF o T %1% @9 %7 o Sfew
FAE & fagair gogd dw e &,
I8 g fadedt weEmwr wAA wwm
THT FW § A 97 ST i 5w
fry s & fo ewawE O O &
wRedl # §ew & A 77 ot faear
&\ wfew fom aidf Sy gE AT 8, 99
9TE ¥ wEEdl F) ATEE A Foagd
w7 e faear & 1 wfew & aer dha-
et § e amor g% 5w dAIE ¥ gEaew
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¥ a1 farme e w3 &1 e foew &)
Heft wgRT A o arg A wwad €, A
S S T FE, SR fawat F oww ¥
& forar smar =nfed, afes sy amac
A F GAT FIA T TIT FAT AT |
g e #AW TW gwE adrmETn
AT GAT &, A FATHEHT I AT 1R,
AT oA FA? o T S FAE ¥ O
FFHET F AY T@AT T 99T AE & |

T ¥ 28 ¥ qF WErCHT ey ot ¥
arort freafaeram § Far a1 fr 7
W fomr &1 wremm g @
afed | WAt & faendf fer w2
s qgN # T §, TEH aga FW awg
H ¥ A9t ATgwTaT F ATAN § @ wwA
Erams TR Y W s fr
fowr &1 wremw AT g wfed
e w71 areafaw ¥ @ o w1 fofew
GAFT T, ¥ 9 T IFR T G,
afes 3 st offew Jir &1 agE w9
fFrt s w | afeT wTEEd ¥ s
ara ¥ #Y faw @ @ 1 7’ F afawax
IaF e-Fifae § fee FT vy @
g1 I e WX 9T g 9| g a6
¥ FO formam WY @< AT &, I ar
AW gzar g | IW fad Ao gwa g fE
faar e W OF Y =W A"
aifgd, tar enfanr s wfgy, foad
oo o W gt ¥ fred, 9T
T3 =1 e 74 |

St wEF Iv e grw FTO AT,
Y symeqr gAY Tifed, fF Y ¥ amw
Y, IAF T QAT FH FH FH H
faem =ifgd, fow® ¥ $o swr+t oF
YT oY qgré &1 f AT W@ §E | /@
araw Fifas & faenfaat &t e T -
T FTH T 59 a4 1 1§ §77 w7 fawy,
famg ga® anrfas &7 § o wroEr &

.
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[+ avesitfs <]
AT F T T

wrgaTeT & wregw { fawr 2|
oY am § T AT g ag @ fR
99 WRY Ag Wy q, @ aga T
TofaT agk 9§ #R A o faww
F W I ggi X fean, w@r F @
froe-viare &nil #1 are AT fEan
I IAH A WrAT F wwEr F oG
gU STR F ¥ o A1 §9 TR A
frr sx2 fograr, 9% fog fom *
femr, @Y e qgwe § I= swwr TR-
w1 i | Tga & faandt 9gw F W
o w5 T & O § wEwr I o
2 fF ST wregw AR gar g, dfew
afs T areaw w1 agwt fam o, SR
wTaTeT 7 faar 9w & ¥ e et
TE ¥ 97 I IR STEr TEE &
A g R e g
=y, fm s

Aok gwE TR fegem &
a3 7% fagml ¥, g2 o faudi & fagrai
F wravit ®r fopre ww oW ed F
arenw ¥ uF w2 & fAg ar arar aw F
g, s ¥ St gfasr &), werfa s
=fgd, foedy gwt famdf 5% w1 &
AT I ;R | TW qE & g7 I fammi
1 IEN gETG Al & fag o wmw
sard 1 mEdw g R o & wAw
w0 ¥ eat awar g, afe sgwr o) 99-
T ALY 1T & ) U et YA § IEEr
TE ITERT Y ;I | W AT =
g iRy |

gy e &7 swaeqT §H T AE
#E R agagr g =
& # g wifgd | gw fae® 20 &=
¥ TR Y ar ® &, wufr ¥ A7
dhnizw ¥ gea W Eg Efe g
farerr qgfs &= 4&F &, @t TEeAT
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aifgd, afea aft a% T 2€ @
T A9 faar o, fowd i ofesw
ar & ar Iydnnt fag & @
AT FIH NT A FEATE HEA
aifgd | 5@ avaw ¥ 39 T &1 &0
g wifgd 1 g @ Fw1 STgy ¥
Tgw g AW A fFm ag A s grar av |
¥ Famw § wfex #1 e, 98 a5
&1 geftfaae amw & geonfaae & wfew
af@r s F@r o, afys gr e
O T FT AT, 6T v gw q4
FH AL FL A E 1 T Iog g R o
€9 49T F TE T 9 I AL
¥ for s =nfge | e o fegem
# qura AT F fradt gad S e
FY TATCET & FHES FE AR AIALT &,
sarer ansfefes smae 9@ o gf &,
afFT o & ST 99 F1 A S AT
®E

fearer 1 & AT AW ¥ FWIL WM H
T® FQATET 94T § | G SUIEr #
Y g 3 78 § Afew forar a0 & a=en
=ifge o1 ag &Y g9 § | IHET FU AZ
g fF Sl S W § 1 W AR
SATET ¥ SATET FTH FI@T &, HIT gAL A
T Y TS FH FEO G, I ATEAE
S it & T adt w1 goftfrae Fwar
§t oA g, fRslt oo gy S
WA &1 THo UHo o F F@M FT
dEy ¥ g P g fe ot wd ey €
ITHT gAeATg 9gd FH @t g SfeT
oY qEY FArT § A aAeg agd & A
@At 2| 9g FEWEar it SH wreaw
(wrg-wmar) & g &nft 1 3w anfea o
FTTROT FHANCAT & S AGATAAT  ITH
T & & fae o oF e g

uF T F FgAr qgar g | fawr
HaTeE A £ T aafner @ g
ot Y g\ wATed § HY, § W@ w5
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7% @ A€ | § wweaT § g ®e T
o4 99 9 9 I+ fewrw ¥ foar &
g ¥ A fary daerg & e i
aga @ 1T W A A 9T At w1 3
‘g foramr § o & " qw Ad @ &
gt &< LfF ¥ gt qx dw e
I ® T G FL, A7 AT % feamr &
@ g, S aEe H A wT A
T AT IAHT FAA § W9 & GUT g
7% fream <& fF 9 @& ansr QA
FLAT § Tq a6 ITH SI¥A TE A
| qRA R g §T OF W § W
& & a o= § g g &R sw T
¥ 39 F9 F1 q@ F AN

St A ' wt (gAfaniy ) ¢
areqey wgredn, faar & U Wy g
A WA U g9 € qnedr G g g
& 1| # oo & ag we 9o fw & O
ATG FEAT ATEAT § A fF F S qar
T & @ gk 7g T @ g
f gw awg A Tl ww@ g g S
fF @ s qar 98 @R ¥ IJq aw=w
% | av @ arag & fr yagd fawr
TR AImaa s aF oy el § fow
FTTAF L, ¥ I F wkl A 9%
FgaT AgaT § | whw, 1967 ¥ famerr
Afaai #1 ot Fiw = g€ 4 I FT 5
TR F §U IrgIA Fgr €T

“This highlights the point that the
main weakness with us has been not
a lack of ideas but failure to implement
koown and even agreed programmes,”

ar gar # s A & faww fe
g qar 7 @ 1 gardt faew ¥ sfera
& 1 o< Yt T & e g 9 wfereat s
AT 7 94T 8 | FIT AU EH IT 0X-
afaat & R # S g & greer F
wraffea #€ & a1 sfearear g &t awdr
& 1 9% o) At &Y gAT §EE q€T 9%-
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AT § | I favem @ RwA § gAt 9v-
TR FA st ARt A aod faen
AT F1 ATHAAEAT & a1 § T TIEH
FamERrRfEmao ISy A ae
FTEE 1 IFA Fer 4T

“I am afraid our education has been
a miserable failure barring a few excep-
tions here and there.”

7w w T W AR T
g @ § afew o droh 0T v
g:

“That is because our education took a
different turn during our days of slavery.
I am happy that those days are gone,
but the after effects of those days are
not yet gone. Whereas we have become
physically independent and free I
wonder if we are mentally yet free and
independent.”

ag g IT-NETT A=A FT FHgAT & | A
Wt 71 q A 5 & amed Fax =
s fr fasw =it o 9w W ey
Wan # fegamie § 1| a9 @ @t ag
5 zo ot &1 fAEw g wumA-
o F g ¥ oo gl IRA fasgw
ayez ekt § T T 4

“Many young people have been set

adrift from traditional values without _

being provided the anchorage®of an

alternative set of comstructive norms
and values.”

78 UF ®Et X &9 fraw & fawwr
AT AN A ¥ usfee fear e
TREAT T FT AT FWX GO T
“As a matter of fact, he (Gandhiji) was
the one man who always said that we
must allow all ideas to come to us but

they must not uproot us from our
foundations.”

W AT wreeET ¥ swee % faar
o g, st gard fwem agfa & afew
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[ =7 aTerw w=eg i)
¥R § | amgfawaT & AW W EA OF
nem foe % A I faer w1 9w
e SrreFar &1 frafo w5 )
e Fareow § i § a0d T &
gf, s9% g & wgrgest & wfy s
A S & TG F qfq g9 79w
&1 famfor T e aTaEE R 1 TEE
aara ¥ & Arer AW, UL CHAT F
FRETd AR AR Feta S afT e
Mg fagdt @ &1 TgH
=T #1 9gAFA & fe A owar
AT 1 Frafor 523 & fag oY oF wa@
T 9 § ag ¥ HEFa FT IR | 9
frowr 21 arel § I3 gwFwREE, O
FY 55T AEqTA XY AT, HEHAT IB-
qreTet # faer @Y AR T & &
w§ | et & Adfaw e wveet §
Wt g wea w1 fasgw gem feama
T ¥ wvaw ¥ F v smdwmTet
dfeq ar s=E N T 7 FO AT @
g afes & ggt I Go FAEATT ATE F
faar #1 & Fe FAT Vg § 1 IHA
wgl a1 “afs gE 78l O fF el a9
fafe stwr@ & aw @ sifs ad8ws
InafesR § Fg T g, o & fraww
I g fF ag & @@a wrar, S
aifgem dR <Y g2 o 39 Al ¥ &
TG AT AR ITATAFIL § | 99 qF
T faemm § R g & Sftaw #1 -
fog s wr & o= a% W wfa w7
# wegoor T @ (" Go TR
¥z ¥ e feeradt AT e’ grTE
¥ ag aw fadr d9v | afFEw gEay @9
fagmm A1 T ag g fs o g &
farer Aifa ¥ ofs wad afas feedt @@
# e A wE @ o GeFT e
Lol

fomar onfeT F sRE AEA W
fedY s T FE T A€ @ T
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T wa § aAh #7179y frfem wren
g & fasr w1 wemw wrgamer @R
=ifge | wrgewmaT & afafom d@a
fesdt arfremd @t =ifgw 1 foma wrg-
wier fgY @ o R & v o W
T w15 gEO argfAF wrex ¥ awa &
w1 el qEd el war forw
fe &7 e Al Y wTaT g WA
e o7 ¥ & JuwT et & 'wdr &1
w9 aw waw o sfea ¥ fac
T WA AfTard T8 #T At a9
av gfecdam, owar AT UwEwar &t
T g T G AR & Wl ¥
¥ gg frar amasas & f5 dora 94
=t oy & fau wrd arr § e fii
o | o fafo g i fs s g &
forg Bl 1 #rf fermmdy oY ey T
21 % a6t qF THo uHo AT %Y FEFA-
gafen fermrt 71 fe s W
FF & fare HAew & FgRA ¥ 9w
farer Ty Av ) FAw 10 ®9C F oA
#t & vt femmdr oAl & fog gew
gt @t 3§ femmdr & fawiae
aeeree e aedy off waw @ o A
forar ar 1 9t 9= s 7 fee farenr samew
Har 1y &, ¥ 9 7 wwa § 5 # few
TR H FEWE ! 99 femAd § oA
#Y 7t gfaar faelt 4t qoeg oo w@T R
fF fodt Fromy fasr wwew & &
feag(t & SaTET #Y SgE 3T A= FT
fear sk anw gew FEw o HEEA WY
F1E fermmdt qr # Soesw AF 20
ferer doamer & o gEl F weme A
Fgraar &4 & o ot w9u § g9 I
@ F@t & g wifgq fored greTor
gl #1 ara & a¥ | MNfaea &g,
TWET ¥ §T gEE Maw-are afaea
fela # wwifoa &t @ & & 3w
feafa #Y s sy @ fadw w7 &

femrmaT wmgaT § | WS agT wwAT €6HA
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qeast #t afsrw w7 ¥ g we T
fearé & faamar mar & | Afew ag
o @t sfies §ftege, a¥ker wt faw
oraT & AT ¥ & fd AR Fewm A Ry
fir TeragTg ATeR FERa weTaaTed g,
Iuar fowr smar g # wErER
Mfares fard fedtege, g e ot g
gEq®i ®1 q@T & | 600 g5 N gEAE FT
&9 50 ®o TAT T § 1 UET Fawear ¥
T W frdga & fe o g2 o dier aga
TQAT ATY FEFT FT TEIHT FT 9T &
fred st gl & fror T ot f
BTl F1 §EFT o1 § TEHAH &1 7 |
TATT 76+ f werET ar ek
gedtzge 71 3 § Wt 600 955 #1 gEaw
TW 50 Ty @ R wTewd & afafom
FEF 9K ¥ qed @0 & T 5 7 )
T afafaT s foe § 3| &5
ge5 90 9% g Xrs ¥ forar man §
“grerer a§ ¥ fafus safedd o
seqrEl ¥ s g & o fasity
HEraaT & wEHT QETHI FT gHIAT
frmr "
AT Ty foee €
“ gEw qEawl ‘Far af@ e
# q% w9 & g e g
Tt & Fmr T g
o qar Agf 5 fmw dwem § g
ey WEFT FT TSI AT AG | 3T
2 @ a% gug F gET gEaw w7 AT A4
FHAFFG Y| Tt aF gH T E AN
safeq e it wera ofger ¥ afcan
AT § 9 wwar & fF a9 g9 g €
% & v ey aret gfewr & foes
TETHI GEHC TWRWH BT IH § A
3 ¥ g 9 g FHA T AG TAAT
IqY gt T & 1 U gl wY e
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amMr R A% gFEW F fou agEm
T AT FodiE § o19 T @ 17 71 g7
TR, 9 WAT W guw g fF
gerq F At d el ge E w1 AR
7 fear o @ & d@ar aF €O W
gEY qEAF AET qaTar S |

ferer e & S AR, qaft @®
Y& ¥ awafum 4t ag §, ST T
oY &7 ¥ Agg |l ar, § F
agar g f& anit faardts & aww. s
= § | Fnl frards ey @ R
Tgr ¥ faww ot AR 9w smu Y =W
grrg ¥ & st aars fF feeet W
arfaar fafaar sewenfmar gedege @,
fagst #7 Fav f& 19 wr@ 50 g
AT ATT A3 AT @ & | SHET o ¥iew
g @1 gfrafedt &1 wew oo @ &, =6
weg s faardis & ant § @ & e
Fraft faemds 1 19 T AgEEl 9@
grar | war @ fogw giw el &
wraft franfls & srex agi &t wwEA
Ut arEr e & feaar a=t & gwar
8 | 3% Argar 2 4 @ e g at gfvafedt
& | AT ag gom e oW wwg A
wafE T 98 T wE frds &
farerwi #1 St T AR & AR
¥ agi § Faenfaa) =71 o o€t grar
gl ()

HTTo THo THo ¥ FHHT HIE qoary
g &1 e e & 99 A R
7@ faar, wgiaw g T &1 W A
= QY fore Harw F N 9EF AR A
afg smy 9TEA &Y & F@r §m o Ao
THe THo F A H agd I8 WAT |
# g9 w@UEaF T@ I g1 oAl 6
FgaT ag & & farerr s & arforopa,
faereai aar ¥R swag ¥ faards &
T Wy o I fawr ¥ dw
ARRTE 3 T AVEAT 9T U T TIAT
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[ s wET Il

g s g fF swF at § am
fade Y ax ar &

@ aE ¥ oF AT W & 9w
A ax & amawr e fae 3T AE@
£ | T sl #9013 ' agy
T oY 3T IER T FEETgE T wA"
W F g oar A 1 oA | s0a-F0w 14
T SEIGYE T S ena Rl ¥
afsr Iud wew wgEvew  CEfEaE i
3T ¥ uw o g A7 0 § foedy oo
wmar g f& g o= sege ¥ f W
T IR ¥ M dqee fewm
uTE FEI | 97 €9 §EErEgeE ¥ o At
fewitar far o & 7 39 &Y fly g
gfafedt & g A & 1 OE grem A
13 &9 & o F€ & a3 A9 I faw
FY HTAT ST FLETH A SO AT TR
gD A aeq ag www FE W R oww
e ¥ famfoal & ot @ e
AN WA IR N W I
feft gfrafadt ¥ arag s @ fi
® (e Sifaer 31 9w F% § ar fwe
3T gEH ot FATE e & ot § g
HEY & A ArVmar 3 S ffgw w70

% o TFo 480, Ul wISETA
gk M 3o Ay A e d,
afFT o T & Y A s feErET
st § fored % g andt @ 1 7es 94
9 Fey FY e & g 98 o @
t 5w aR fade & Frdwl & e
et T FY AT AT G B IIAA
FUX ¥ agi 90X e fear 9 @ @
A & gy faen s faear @
fF 'gg Frww w1 @ra a@=t fafew
CEwEre S R e @t s
O A I G LA @A AR F
arg TaF Fo PO § o w T @
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Framgr R a d TR RE
Wt afafem (&) & wa awdw
FATA F I o FUOT 9T FT 404
Tt awdFT Ior Wr ¥ | TwE Afafo
() & wrg =W & FwwEl F I
I &9 ®F F3T @I ¢ | AfFT 14T 9
IO AR FRfqT N F anw, g49
SqTRT g6T #1 A1q 4g &, fF s A ¥
AT FEwAT & avaia faar ¢ fF 5w
am &1 gfifam 0@ & fag fe Swew
g it fadait qeawi Y sfafiar
¥ TTCT WHSAT AT AU 0T GETwH! WY
SEITA TATT A &Y AT, gH AT gy 7
H AT FT TEAHT FT THAT FC AT F
g1 3 A FY 919 &1 T A oy e,
T, w9 ¥ fata it gd ovardd sk
fieeama o7 g & s f& S
TR ¥ TG W gEE FT wEE A we
T R AR gER guaEd, Tg it
et FY, Syaray fgew wAew #)
AT

15 hrs.

HeFa F are § § o w0 g g% qar
gt ¢ fF 9 Y cafq | g Afew fe
oY 1% § el ¥ 4g g A1 +vgar g fw
Y 7gT & ST [WMH wewa &
g § oifs &eFa %1 &% e 9 0
e & goga foan s ¥ F Q@
frafaamem &, N F gorg g ¥ a9
T E, SR WX W ¥ F=T a% ar
0% 3 T N AT wd g AW
AYET TET AT |

Foramar S o aw & w G )
¥ aft wgm W g fw e @
FaEen fFr a3 oir 7 St AfE i
Fg1 o8 W § S 0% & gash 2
oY freft qT SCEedt 7 @TaT 9 |
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ST T A & fAU oWy w7
oF MEET 9w qeT ¢ faad fe@r |
ey fFar @r @T & | IEEr oF AgAr
. oo g oA @ A -
faermem agf & aga g2 7€ @ a0 S
0 | 9T F aT39 ArEeT §, g7 § A
argad §, & T T8 dAr Sy, Afe
f w=TC & TS F1 @ ¥ fav g
F FEAfE AT AAT §, OF AHWC F AT
famro <7 #7 *ifarw #¥ Sy &, FAwT
oF AT I FT @ § ) et F 10 9,
1968 § 7AW@ TEgs® ¥ g AW
s¥rfer gan fs ¥ gfmafedt & amgw
AT ATET FE E

‘gl s #1 fgh & afes &<
Y gy wgr & fs S ot 9v-
gemfa 1 9-auia gyt wF wHisr §
qEr §, @ @9 gu st @l
wglﬂ

1€ QR 7 T A ) A0 AR

oq Aadt @ A g i ol

afer s gfad
“wfeT w9 ferdr § Seet &, @t
39 arw ¥ Ffeard @1 v € R,
A9 & T H awers Wt gt g,
Fifs aw=t &1 fgedl d & sl
T T AT Ffaw AgAT FAT
et & 1

ag mawra egew § femr g amEw
AT AT Fg @ & 1 R ag feafa
HAST FEl HT g AR T AR A A
fg=dr &Y agary o gy § & § Faw
Tgad ¥g 0 W g fw oot i
9T (g 93 YT SN G G g 7
o3 AfF wieh 1 ey WA & fag
fgwst #1 mfwat ¥ a= foar a7

qEIFI & SHTT & T A g 3O
FEAT |

CHAITRA 27, 1891 (SAKA)

Edu. and Youth Services) 246

wargfa wgiaar ;. ameEy 18 fime A
& fad & | ora auT FX T

=} AT ey Wi ¥ 0% faee
Haura YO g1 gEN OEF AT F
SHEA & FFCT ¥ 36K 419 &9 419 H
ST & q1 9gd awer g fF | ar
GO =1 & wa9 § gy 10 919 &
16 &9 F q==i & @Fae9 § 9137 G|
Fram a8 T wg afew e
gEa® oY 3T ¥ Iy AL & | g A A
39 AR A ¥ AEEEdr § H} a5
qEAR| & gFaed ¥ o9 aF oY 37 sy
#1E T A doren srafas, Areafas
1 faeafaamem = A qrgw et &
&% 99 TE FOT aq qF 37 FT CHAT
H T T AT FT faegw dw A
ara gt | srafas faar & ant & frges
srafes farer 2 ot ey a1 | 77 TR
fFTwaEd R wm I d 5@
FG 1t AfeT arafas fien § o aw
g enfa fars &7 3w wfm o 3w -
fome &Y a1 4€f 9, a9 7% f1 9w
& T | TH AR TH gvEe § § aredy
¥ ag Fgr =vgan § & mgwrd faast a
75 ¥99 WIfeF JaT  IFT 7T AT RS
g 5 amd 391 71 9y qyFe s 9
gﬂﬁﬂm@ma(mﬁwﬁ’)

a5 §aT & wvaw § gafau wgar
T § I o e swvew | oA
aga foar § @R w@e A fa e
TEF A AT @ g Ay emI d
foiiE #t 3@ At Afew A wF @
¥ 5o 7 faer | o sl w7 sreaEA
0t ¥ forg oy R Wi 1 giafafeat
& gt &1 wgarr wrfge @ o= q% O
fras afl B q@as wak ¥ o
& & a1 =@ faay s Y fod
¥ ag a1 wE S & 1 T 9T AW wiA
gfra gfrafadt & gwmem & aganT 23
T @Y I FTH wgrgar firswdt
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[t TR T=ET ]

Fefrrg gfrafedt & a2 ¥ & g9 @
FgAT =ATEAT | AfH...

wamfa AgEa ;9= ;19§ Sgw )
FH FT AT ST 8

DR. A. G. SONAR (Ramtek) : Madam
Chairman, I rise to support the Demands of
the Education Ministry. It is always said
that education is a State subject. According
to Article 45 of the Constitution education is
a primary duty of the State Government.
The article states :

“The State shall endeavour 1o provide
within a period of ten years from the
commencement of the Constitution, for
free and compulsory education for all
children until they complete the age of
fourteen years.”

In the report of the Ministry, we see a very
pitiable condition so far as primary education
is concerned. The literacy percentage of
India is 249, the highest being in Kerala
with 449, and the lowest in NEFA—79/.
So far as U.P., Bihar, M.P., Rajasthan and
some other States are concerned, it is alarm-
ing. Three Prime Ministers of India came
from Uttar Pradesh and yet the primary
education in that State is in a pitiable con-
dition. Ewven after three Five Year Plans
what we see is : in the age group of 6-11,
by the end of the third Five Year Plan we
reached 559.6 lakhs and the percentage is
77.9%,. After the Fourth Plan it will be
682.7 Iak.hs and in percentage—84.9. When
we go from the IV standard to the VIII
standard, there is a sudden fall. By the end
of the Third Plan it was 32.4%; and it will
reach 42.29, by the Fourth Plan. In classes
IX to XI, upto the end of the Third Plan it
was 19.3% and in the fourth plan it will
reach 25.99,. It shows actually from Classes
1 to IV there is a great fall of fifty per cent
of the students going out of school. To that
extent there is stagnation and wastage. No-
body has paid any attention to this and see
what is it due to, Actually in every stage
there is stagnation. The Consultative Com-
mittee was asked to supply a comparative
statement statewise which 1 could not get
till now.

Let us go to the Girls’ education. It is
still wgrse. In Girls’ education in 1957
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it was something like 599 and when the
girls’ education reached the middle stage it
is. 209,. If you look to the Scheduled
Castes and Tribes, it is 9.3%, in respect of
Scheduled Castes and 39, in respect of
Scheduled Tribes.
Social Welfare said that about 90,000 scholar-
ships are given. I would like*to bring to
the notice of the Minister that the rate of
scholarship is never raised. This is the state
so far as primary education is concerned.

‘There are so many States where there is
no primary education made compulsory.
Yesterday hon. Shri 8, M. Joshi himself men-
tioned that in cities like Calcutta primary
education is yet in a poor condition, and
not free and compulsory though it is in the
Directive Principles. 1 would like to know
from the Government whether the State
Governments are implementing the directive
principle laid down in the Constitution. Have
you taken reports from them ? It is your
primary duty to see whether they are follow-
ing the Directive Principles or not.

MNow let us come to the Universities
and the institutions deemed to be universities.
There are 74 Universities and 10 deemed
universities. The total number of colleges is
2899 with students enrolment of 19,18,972
and the number of teachers is 1,02,454. To-
day emphasis is given to quality, Iam not
against quality. But you should not forget
one thing which I wanted to bring to your
kind notice.

The quality started increasing after the
doors were thrown open to the backward
people and the rural people, the down-
trodden people, after Independence.

Now, you think in one way in one place
and another way in another place. Now,
you want to ban admission in the name of
selective admission, but one of the worst
things that I have noticed in the Kothari
Commission’s Report is about the selective
admissions, 1f you keep the sclective ad-
missions, most of the village backward people
will not get admissions. The people to whom
you are banning this are the rural people,
the backward classes people and the tribal
people and they will never be able to com-
pete with you, They will have to compete
with whom ? They are all 100 years behind;
you are hundred years forward and you are
asking them to compete with you. You are

The hon. Minister of
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asking them to show their merit. How can
you do it ? How can this be done, unless
you give them equal opportunities ? One is
staying in a very good house; he is staying
in a good bangalow under the fan; whereas
the other man is sitting with his cows in his
village hut in his village surroundings. How
can there bescomparison between the two ?
Therefore, you must realise all these things.
That is what I want to say.

« Last year there was a row about the
unemployment of the engineers. Thereby
you have reduced the admissions to the engi-
neering and the technical colleges. To whom
really are you indirectly banning it by doing
so ? 1 am entirely against it. It is only
the people from the public schools who are
ruling the Secretariat; most of those people
are coming from public schools. They are
ruling and nowhere you see the rural people.
You have to see all these things. You must
see to it from their own poiat of view and
you must pay attention to these things.

In short, the monopolies dominate in
the economic life. The monopolies dominate
in the political life. Again, the monopolies
dominate in the educational life also,

I recently read a book called *Voice of
America’. In that book it is said that in a
country where there are more of technicians
and educationists in the common lot of the
people, that country is economically sound.
America is a country where 40 to 45 people
are getting out of the colleges for hundred;
in the USSR 25 to 30 people are getting out
of the colleges out of hundred; and in India
hardly two to three persons get out of the
colleges. Are you satisfied with this situa-
tion ? That is what I would like to ask.

Our revered leader, the Home Minister,
Yashwantrao ji Chavan, said at the meeting
at Nagpur (it was an MLA’s meeting) that
he will prefer 100 people getting wiser 5 per
cent, instead of 5 people getting wiser 100
per cent. This is the urge of today. He
knows the pulse of the down-trodden people,
That is why he said so. He expressed the
same view when he delivered the Convocation
Address of the Aligarh University as the
Chief Minister of Maharashtra.

Now, I would like to pass on to the
policy Matters.

CHAITRA 27, 1891 (S4KA)
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21 years have passed after independence,
Let us forget pre-independence days. We
could not bring yet the Common Pattern of
Education in all States and at all level. But
after independence we have had 3 commis-
sions—there was the Radhakrishnan Com-
mission, there was the Mudaliar Gommittee
and then the Kothari Commission. Some
States honestly followed the recommendations.
of the first two commissions. Immediately,
this is followed up by the third commission,
the Kothari Commission. Within these 12
years there are these three commissions. On
what basis these commissions are appointed ?
Now, the fourth may come and the fifth may
also follow. What is the use of all these
things ? How are you going to see to its
implementation ?

1 would say one thing on Kothari Com-
mission report. On Kothari Commission
report, the MPs committee of both the
Houses was formed and they evolved what
is known as the minimum national education
policy. The previous Minister has honestly
tried to implement it. In the original
Kothari Commission report the two language
formula was suggested. But finally Govern-
ment adopted the three language formula.
Now you are not in a position to enforce it
in all the States. MNow, it is our duty to see
that if the integrity of the nation is to be
kept up, you must see to these things.

We are talking so much about common
schools. Are we really serious about that ?
How many of us are sending our children to
common schools ? Most of us Members of
Parliament, are sending our children to Con-
vent schools, including Cabinet M:nisters.
Most of their children are going to Convent
schools or to Public schools and we are
speaking about common schools. People will
only see what you are doing. They will
look at you and try to follow what you are
doing. Therefore, do not do like that. I
know that a demagogue can befool all the
persons for some time, some persons for all
the time, but not all the persons for all the

time. That will never happen. Nowadays
it is the need of the day. Our country
consists mostly of rural areas, 1 want to

warn the Government of that and I want

to request the Government not to forget that

75 per cent of our people are from rural '
areas. Government should please see to this.

With these words, I support the Education

Demands.
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o FATE oS W (AR
qq fady o fenigg @ dew
BU R A9 FIEIEgIE FT OTg ST §
e dsgrmm g & g go% §F<
T | R gH dgwfow ®1 agrEr AT
gt adv aw @ gw ugdww &
aE ST 19 ¥ | Odad # S gwra
LA AT § IF IRH § gAIL AvrAml
FT § Tt a7a7 § sgfraa o aade
AN Ear gt g & PF e %
foafer & g s foor & e
g dgefow Y agrar s | fred 22
q T gw A Zr v gew ¥ aga
SUTRT FEIRTT @gd A9 W7 @ &1 4g
warRTd Rt walw #t dara aEt g fe
g e qar faar AT s der Y
T afer 97 9@ dgfaag Fr feERd
0 g Tl 3 o @ g, w
wifadl ¥ af@m T @ g1 amew A
&9 wgfaaa #1 A€ ag9 at 9g SR
foelt e = = |w

TAT T AR GoF ¥ gFEd F
¥ Y ag woE gEET ® FEW @A E
fae gt gew @ o feard o O
T F7 ¥ fowd afw o F
w & foat 9w dR TF gEEd
Gz &l ST F I AN F A1 H A
M a9 &1 91 fF gw arei & seEw AR
gadifrar @ fom@ gew & geafes
freat # o gagig @@ g 1 AfwT g
Tmfaafar i fFm g o8 & a1
™A MR FL a1 g wrgw gnn fw
gm0 W feafeyr & f1E FeEE
qEeHTae AL W g1 THd AR S
are o Y g FHwl H 9erg =
@) & Foad s gEewE aTeETEl #)
TAW F I AT A oaf ek
- AEEA ARag & @ afes W
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el & faers @t ag feem man
fE ag wfaw =g o' aofes fFer &
A A W Al ¥ feens s
fogivn @R ¥ @iy ghEw gEea &t
2 I araq o }E Y fRarEl § g2
AT g frey o gu @ oot fed
fert Zawe ga &1 o= F aATelt FHET
F gel 7 yaifaw fedaras swa
¥ agerar a1 fs IR ow w9 A
frame ® zg fomr gam Zar 5 &y
AT F AT F 4000 FIViT A FEAAC
g # A fr g qEen g
aRd § A wWifs I9 A e
HASATT qH FY Bfarw F A @ oA
Gz gF FAS ¥ @I A W@ W
wafs w1 g foen fF @ ag amwar
Fgi faar gom BF=w & @ 9w A
FaTE A AT | gi=ET @ foad § ag
aafas § waw faar & 9@ 44
Tafert H T AWM | W 9§ A
g7 gfadedt ¥ ama wiwee ok
g fe it o f @ dgr mifeae
¥ dar 1€ aFw @@ g A agl ¥ vATe
grr fF o § @t F§ fwr avEAT o
gl ¢ T el Wy s w9
aTFAT T EF AT AT qEfee aea 7
STAgE F A faq § @ F AN A
feare & wfesr &T fam &k g &
TEde § 3w ¥ WeR s femn
gTuT A zaE #15 w Af e fE
Ty Ay # SifE TEEw Tvedd
a5 A fFa ¥ s wifgm ar w9

oY faeelt ¥ ward o aTet o= frare
¥ ot 716 & A9 gf & ag arwan fean
7o & fs weft Y o wEerT F s
# waw gf X qEemE § 9w W
foar a7 | swd wgw fggei ¥ ag ww
AT Al 9t | 39 fEer & e awae
AT § AR X FTowE W I



253 D.G. (Min. of

fraral & fa®r w1 @ &) wfge i fs
IAY AFE $edT § | THL A TET H
agraT faed & g=mar o #1¢ arg 99
¥ a1 7 @ A ¥ wfgw A wg
f& aTomet & &g g YT qAdE AEa
3 foaad® qaemEl ¥ faers awa
A fegwr aw & wfen gamt agi )
7g W & 5 w6 W o W)
‘AR ®W At fFawEl ¥ mfws #r e
W & TRTAwE FT G FEET A
frand st & AT et ¥ sreafc
¥ g o d o et gE faeet €
9 gITT QT OF Qq @rw @i ar
FAOHT Y qImg F fawres S W
AR &ar w3 o 1 & ag 44 g7 R
oT w7 gEne Ay ag awd ar B
™ feer A St new qaTdE gefaa &
™ § i geema gl o
i g femrar mar & gw I wwrd
FR A I* fare o qe AEAE
g fad a7 & ST g w4 A fifmw
FY AT | TR AT AT A
o’ ¥ foed § fF orae & sge 1
qaTEl #§ afaar gEEEE @ o SE
form 7l & | Afew guy o fdt B
%t feama # 5% amar s« Sifaw a8
&1, 7 &1 it g ag agerar @
AYETET T Y FT FASC G G T
sty a1 1| T ag AT { a9 Sy
TF T ARTiTET § qE A ar
gt 9T 100 Hradt qEewmEt w7 smardy
? SusT MW SwEEAiag A1 | AT &
OF qTH FT WIET AT wYIAg F A
FgE A AT S g A w
Iak for feg @ sifs qume sw
feg @ fFT |1 9a9 w0 feg @
GHAATT T4 FF Frferw 7gF ¥

TEh HErET At WgATE wTEIC A
oAt frara & forer & fe alimraw A
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FRAGARA qfai #1 wri € § foms
ark ¥ gard qarie § 6 $1¢ o g
fear mar &1 zo} foo 9= ot fF5 g
T few Y ad sroATa, famat ¥ faed
mfs ot o gaEa § 9 LA I
EHTLY S 9T aTal &7 e ag €1 W@
& fr gt 7 qaw e § IR
# fwre @1 @ 21 A ¥ gElEA @
aFar & 5 uF a==r quw IW feewr-
T FT AEW gIfA T @ AR A
ag e gifew w6 fawer @Y gEEr
wg fawrger arege § ow § o7 e
fFer &1 v s fwa feamwr

TA®I

framal & gaesmal & faars sawie
¥ gra-9Td w¥ el A FfAw F
femrrwa @ifeat s soer s aR
WE agH § W gE €1 qga ¥ @
THEl AT FIfeel H Ao qHo THo &
T qA AT @ & TEH T qEAAA] &
faw ¢ Tew@ Fraemw & s @
I FA ITF! E JIeg Tl & A
g 7 Taw &1 fewmo aga wmEr
gRm & g 99 &UET #1 Y dar §n
garfeaT arer & A& 7L a5 |

el A A o feare & faaer
am “fg=t famafaarer #t oemsi 4
faaor afasr” @1 598 &1 a9 102 9%
“serea 3 —smyfas T Teretfas
fom" & feafer & go v & am
ffagrifma s atd eft 57 3
faw 737 AT § AW WHTAT AT T,
@ TR, AeeEeT T J6kE
aga & 0 & am fad gu € e arfex
i foer & wiwiw 9eew quT 99E
fera 1" fads @@t 7Y f safr add
T = Y 9@ afwm R oWrwn
waaw %1 feeradr & s wig #
e far 9w | wfge & f5 @R I
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T T SEy & feArer 2 ' dt
FO A IERT AT AT A A ?
i e Iurerm & Ak #§ fae fea
o & fF o= wE &Y 9Ty A A A
aow ¥ AT gwar fr Afew agi Ay @
WIT e 1 fRamer 1 28§33
¥ fau w7y T &1 FE W FAE Fi
fremad faarr 9% 3@ W R fF UE
MeEes & et gifes 5@ § )

TF WA g . qg feam el
g g?

off FoTwa et |l ;W SOINEW
ferdY arfger wedww sy { syt fear
¢ forgar fF am e famafaar
qrerat ®t faoor afawr &1

ferama o g &0

U% AT WEE . 1Y dqevE 1
feamat #1 Ism@ 2| |

St AATER oSt Wi : w1954 F
g gl T fefafem &=w ge &t
v @t fomer wFer o fF i F
arex fefafere and, dfearfesy oy, o
Ed aga-d w= A I dar &
ST | I @ 9T 15 F0T To @E @Y
IFT g guL aga § W 7 gEer
qIE FY A I FTE] A 7L | A
1962 # i § gwer ¥ @ IERT AR
STRT AEI AEHE F S Y AW IW a9
TR woAT = MG @ & oSk
forir stz 5 w07 o Ho forar a1 A
andY g1 ¥ ade arw gfemr ¥ @ W%
famr ¢ 5 @ &= o R @i &
gg¥ T faur o | oW ¥ 7,000
aredt genfaw § s =T gerfowaE
FEaE AL H T TATE 1 35 g
yEH N dfa A § e ag
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AN FO & | 3T VT TAAAE TH W
N 3 ¥ fag A T O, St
=TT 8 T 2 fF ag A ¥ fad dax
7€ &, A 99 g ¥ 5 a9 &7 ger-
AT T AT AT | qT aa g 5 ag
HOAT YEATHHE § AEEH g1 ATAN | TAHE
I oF wa< frwrar @ famst owin #
g fF:

“In the event of your not being absor-
bed in the service under the State autho-
rities, even though you may opt for
service under them, you will be given
by the Government of India the
terminal benefits as admissible under
the revised pay rules.”

M W TG § AR GATIAAT @eH FT
& ¥ A ag & i FgT T arsg T
& AT FEF AT | ITH ARG TEE
aw & 09 @t 7§ F=gmw fF
fafrer wga S9% AWS 9 gHeEl ¥
TR L | IAF HTY FEIAT FT OGS
forar s FifF oy o=l & AR o9 7
wafm adiw e § 5 &6 =@
S qATANT FT T |

W ar § ag FwwrAr =gEm fE
ZATL A W/ W aaat guds ge
F Iy s fAw oF aiw gl
e frar mar 1 9B wraEe fafaex
¥ af oF fioiE dm Y oy & fordt
grema T FIAT &1 wraer o omar 2
T R A mafaEt #7 famfaEr @
et &, 3R 97wt #Y g7 F F foo
WS FT G AAAAT AT § AT F@T
srar @ fF T w2 3 § 9 wrw wéik
T geF F axfaara 1 arq T a3 |
9 T FwETST TG F TES GT F@T 8,
forrr ofesr £33 & forg @ 1 9@
FEITA § GATHTT FLQAT |
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15,28 hrs.
[Sorene w@vaw dreTeie gu )
99 T@ a0% ¥ T gfew feam
» STaT & ar IgEr sfay Adler ag & fe
gaT agi S @Y ard ¢ udz § ag g
ATl garh # gE s gw i T £
T g ¥ b sfawa § o 9w
et g T § A gEry Afww &
ot FH OTH W IS I AW
F AN § | Ho ardo wo FY &Y BfFe-
fimEsmd a § & aaer a5a1 § 5
fead s Rl gaT wad
“For its regular operational personnel,
* CIL A recruits many employees from
our colleges and Universities through a
process beginning even before individual

students realise that they are being
singled out as possible C.LA. timber."
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HTET & oI 7 avgan g % ag 59
a® & o arfo o AT F AT
¥ 7 qad § a1f% gATU g IR AR
W@
SRR ) S e
A ST e
e lnd sy
IR AR I AR AN
bl S ) A Ayl
s 83 Liéﬂrcé?' ﬁ"»(ﬁ—ﬁlgbf.?;
E ) :
.,;ft’mz;-:.;:f,—‘t’gb vt
S s e YL Pt
R R AN AT P PR

CHAITRA 27, 1891 ((SAKA) Edu. ani Youth Services 258

(e e We forat
Lpon Ly it Lyl f
oz solicyails B
‘gp@u‘}% L der 'Lf“;bl.-’-d.-gg
Q»';;‘ala.f Ly PACER Lser
U&{.u,uf u:'fl f—-.rt;J.s/f -‘L-Jb-'a_%d’
gfﬂ,gqtffq»}iuli. ‘{ﬁ?q’ﬂr
WA A, RO
LSl by
S BLE WS GI £
Ll 5 fE v IR
ToLaes Lo L b
e Eelde L Bhug',
LI L JZrd’"rf.lﬁ;’ 1
LneWigsni b
i o ig S0, oy
O bt .:;.—L;'Jccfu"‘féj Bl V5 S
Sl s e lTi
f{’ﬂ’é./rt,gﬁrr,li;ww‘difd
oI k,,fq‘ft{ali:lguw»lg.&%
B Js S S s S
Ko Logba . £Ly GLF
A derb i Lyl
4 g ol i LT



259 D. G. (Min. of APRIL 17, 1969 Edu. and Youth Services) 260
(U e g s

Lo S oS A 0 i o
L LB el S oy
Ly 1:!0:-.,- AdXA oS

O e Ll b o S s

2Vl ol P s

J‘yﬂi&uﬂf‘dﬁb’{ylf,al-é—
1 Wods s e S i

fh:‘rwz kT 2OV 1 e

vl Sl intiien L

L;‘fﬂfziwr‘ézw-;u'l-:‘-héél,d

ot S Lo 2 o w1
coyiceasvifnnis

s B PN BTT 1 K7

géh?;.gf&»i b B s
P Sy T e
O L JOE G TGS SSY
AT AW PR ¢

oz 1yl S \emrS -
L & Cipe UG o el

-7

Fe b LD,

S skt td
i Bt a}wrﬁa’.f-'/

At o NS E el 2 O

H‘:/:f ! -u;'q"{ é b Fon Ui
S AT e Lvins s
-:,u';wrfrr_/;w'. g-):é:dlfﬁu:U{l./
woie £ ol Aol S
Wil il e oeldS
eSSt lﬁ'.v.'f 6TS
‘:gg_ﬁ{'?.a.! li'mi.:a)..:;ﬂ";‘: oIk
‘fiﬁv@&?g?}luiw@pgqub‘«.
SNl Lo Brds Safe
@de;,@; ..:a/b-(.( PRICH N 4
YAOAE W BTp s
2o - GO I
sl ikl Foge P
" qffq-/%al;-’/;‘.ﬁ/ oWl
WGz Besly f 0 el
‘”GQ’J‘,:’-/J =/ g7 J-h'.{g?’:.f 15
S g FUag e b gk
fayf Ikt g s L jun e Sp
G P o fort i
S w1 oiksy 5%
Oz F LS o £ eindin
(f{{rd—(;gg .«:’rqf’fj:jf.,g,’//é..l.}
q,gfqrd-”faﬁ.)’& LY, i
BTN A T 1
il po WL s



261 D.G. (Min. of

WP e IS i
W1 G- TIO I B o 4017,
ikt 2
Finedd. Elnaup i gLy
éu-/r:-&;_u'd’zefi-ﬁ'bf
5:., A (I e s 1220
=
L;y-fi basle u;d:;ull‘ Lo

E}ih_.;;-gﬂ/%—h{%'ymé'
c';u:'qf 7 t_.l/-fﬁ':’{)}.&;"t';.f’.
G OAM L E I L
ﬁ'/l_i(.f»j’fé’-é—-ﬁ: "r'-ﬁf
LE g Ly fidP o
ElpFlegm s gunginln
Sk St £ (LI
A o G S L 45
A 5
;ngd‘b(f;J: ﬁd’ﬁdlyyb
d’ﬁwﬂwiﬂg- P
L v oL e P

Aok LU Uus
SiufiuslicsrsLd
U_?—l;' Ers A O ey

2! u)ﬁfwb;c..:.;-; -uﬁa - g"

CHAITRA 27, 1891 (SAKA) Edu. and Youth Services) 262

il FEL s
sz i gucry
SrfI Pt e
j"éd}u‘ ul_r_-f-:-(‘fé 3 B/U'JL;"UJE‘}
o o ey g 2ABFIE
e

N
b OBlE, (Ll ks s g4z !
P AL
A L el e s
N Lep gL Lofif
N e g
Z SO LBl i 7Y
z"..,;é:.;r-C :Uﬁﬂ-c‘:”/'!’éf
L e i e A
LEPTGES g gL
g e sy B2 bl
I LS L S
S Fer i S e e S
Vs g U= E pflsiins
ALl tosbidbep ot o
03 bd 22 g b LF Ly
gy SO BEE b

1 N A S

i dodb s i



263  D.G. (Min. of APRIL 17, 1969 Edu. and Youth Services) 264
(V& Heitoy i) VB S e SR L
b o~ ’ b L '

B u;;r‘:a-fu’f;f/c,-f: G2 L2 S 2f
e S Bl oot Sy
ul-.w;‘/vué s A bk ,J’U,JV uqbgu;ﬂ&l}' S
o g H&“Lﬂ”‘(;__,l,g"’ yﬁ;ul//...wlﬁ
.yglﬂ.l --Ul.rd-L.Juv‘Lf/’ J/ﬂ&_d;fﬁdl’f{/&
STAYAIN S e = Sl ufr e vl

o3 Ief; NPTy PO 3
gl L il e 2 s
WYY AP o AL
. é’f Iy~ ¥

U ap 0y

Sty /s oty
AL o i s S
Yriaow l. 2--7,’)'!;,:’1. -z'-fg-,gﬁ‘-’ ;
r-f:w-u;‘ bdle Lol e,
el o W8I )10 4
SoAET ) S S v
VYL S S 191y =t
ol S ot NS
DL AL QIG5 40
BN s S0
f(?rulfe_y FESELIRIIIN |
q"r_‘l uf.é-...l!g:)f/;’zm -fa-’:'l
I WOF SN AR IS & vos
;.«l;;fwl Sigve - :,—&ffr’,bfr-}’

“In the event of your not being absorbed
in the service under the state autho-
rities, even though you may opt for
service under them, you will be given
by the government of India terminal
benefits as admissible under the revised
pay rules.
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“For its regular operational personnel,
C.ILA. recruite many employees from
our colleges and universities through a
process beginning even before indivi-
dual students realise that they are being
singled out as possible C.I.A. timber.”
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SHRI SAMAR GUHA (Contai) : With
your permission, Sir, 1 want to draw the
attention of the House to the devastating
storm, which they have called as killing
tornado in East Pakistan, that struck East
Pakistan. It is feared to have killed over
1000 people and lakhs of people hfve been
rendered homeless. Qur hearts go in sympathy
with those suffering families and people
and I hope the Government have also sent
a message of sympathy. I hope that this
House will agree with me in conveying our

deep sympathy to the suffering people of
East Pakistan.

SHRI KRISHNA KUMAR CHATTERJI
(Howrah) : I also associate myself with the
feelings expressed by Shri Samar Guha.

SHRI S. M. BANERIJEE (Kaupur) : W,
all associate ourselves with that.

MR. DEPUTY-SPEAKER : Shri Samar
Guha also happens to be a refugee from East
Pakistan. So he has taken the initiative in
expressing that feeling of sympathy,

SHRI KRISHNA KUMAR CHATTERIJIL:
So soon after the political upheaval there,
this thing has happened. The whole of
East Pakistan is prostrate under this calamity.
Therefore, we sympathise with the people
there in their calamity.

MR. DEPUTY-SPEAKER : Shri Samar
Guha has brought to the notice of the House
the great calamity that has taken place in
East Pakiatan, It has claimed more shan a
thousand victims, as he has said.

w Tdie fag (Srgee)
R qaTa 7 guedt Wt | Al 0 IR

arg g
MR. DEPUTY-SPEAKER : The entire

House expresses its deep sympathy with the
victims of the national calamity and hardship.

We shall now p

sitwrelt wvferst v ariaem ) SaTSAs
wged, wa # fawr ¥ I §O FEA ST
frr s o apa st g 5 &
fererr wreft g, & fawr ofvsy v, &

d with the dismissi
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[ =it anfaet wam ]
faren a2 gfdY 78, fomg o aEwt
FHFAT g F A q9T oF qfEET e
F T Wegw st g 5 g faer A
Hfeat §, sud =T § FE A FE A
AT

AT & AT g § T8 1 fareaw
FT 9 TH A & wifs A aga @
forerr S® g% gf Y, AR IEH q” A
Wagaa oA g | far =+ v 59
afcamarent & afcads gam €1, it fasn
o faraa & faelt, it sl i faaea
F fast, S99 € 87 A aF AT ¢
g1 g=ifs SWE J qWer @, I
of e gom, W N ¥ s gam,
aq # JAAifaF gLFETL &, W W -
are # oo g€, WE-uEEtaE e
3, afew gaer famg b 7 faenfat &
fawar 8, 7 sregmawl o femar § & A
st srframas srgaT qees § I e
i From AT g W ag g fE
o g&re @t faer & Ay g o g
¥ aEw Y A 9, T TG
IOH BAT | AW AT F gT A OF g

TeT ofcadT &Y 9T Aefgd 4r | S AT

famdt g W gm @ F@ AG
AWOT, AET U FY A G S,
gk U= e * faww ¥ oad
gwwar | gaTt e Pl @7 &
#g a5l g e @ femra R ak &
AT wET AT Afaat AR 3w =t
wEL

% ofeers @l & fawrs a8 &
@t § fF agt @1 A g9 s=er
&, STHT WX AT FAT ¢ | AfFT F WE
faws g, gt d ¥ famrs g St
. gaw fawward G=r &t § | afss o Y
farert % arrer 3w § @ga waw_r Sr@wTAQT,
fauwar o feddfdy 4ot & o
fradt ag ¢ ot gX O ¥ v
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s oE g ¥w a=wr ofeww @ A
qg oar § R AR T & oq=AT
SrEA Y & ¥ 99 AT § g XA A
fRrFsRer IR TITHT RIS
fa s @ o W AT ET ATH
Iog A q@ FQ@ §, AFEET # oA
mg,uﬁ T FE F TUH FA &,
#fee st sferw T ATt ¥, -
wai %t Javet ¥ faw 2 qdz faenfdi
F FAC AL @R, AR @
g SEar e fag @ & 7 anfex
s fgrgea & 98 wfoa fammdf sa®
[reTar gy & fol w0 qaR i ?
gY9T 99 I W9ET §, WM H @ I 9
g &1 o gw o feeifdy Maga ¥
% Jated F ¥ feafa & 78 §

Tl F AR qga @ wAfaAt @R
FHIEHE T T I F @ AR
et ¥ W O ot @t 1w saf
¥ A FT g N /T ST ge )
F i FEET o & bY o Iud
A # fewn fomm ar ) gafeae s
F 3T TATES FiAT ®1 9 fawrio
g8 g @t wifaa fegr o, s
&2 %, AfeT srerd wfaee ot fawlot
F1 Fraifaa 78t foar 1T @ 1 2w Ffraw
F oyt foiie § e ¥ e fae-
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T R AR A agw W fawifal w
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T ¥ AfFT W R d an ¥
feame w2z arw oifes & §9 7 o
21 rad gz F farer Y ITET REiE
arE qrfest §f W @R E ) TwAl w1 A
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foar g 1 2Tme T &Y § T wrEE § 0
o ot & ITET Aot Ao gl § A
% foaf A @5 W ¥ e ey
frare & w=%, foadt afgar siad ag
AT § | TR GAF IA9 g fout @y
T & | T & s fF WY amod
faren ¥ wvarw § s Aifagtaeart &,
ITH AT AN FEEW A FE
e ?

fogme & d 93 & e e A
¥ F 1 g OF TR egw A F e
TE WAATE | AT A GAE qleww
T & W 9 AT frmmdd ? o g
FAFT 9= wfaad, g8 sfawma a1 ==
sfaaa @< S T femrd ?

qt S wrfen g T Afa
FT OF 47 1 T8« o few avg & Wy
FOr 1 aniianit 7 oF q@aT § 91 8
W A A IAIT F gE AN F
faari #11 ag A e § 1 g T &
fegatamai 1 worar 9§ 1 R W
SER § TEE Ar fRAr maray s oy
e e 8, 3e% 9y 9w g,
THEF! W QI E FT THA | AR OF-
Gz g wo< w3w § 9 ad & quan
FEAT®WE IR I AITF A
AR F @) FEI fF IO W F S o
W A F I TG AL I AR I\ IHL
#r Afa FF e f5 99 afaor
&1 F§ wTeT gyt § T IS ATl Ay
et § a1 @ fr aw fgedr FY g
WTYT F ¥ # 4G qG1 HC aHA | g
W fedt & awds §, w18 & % @ g
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AT § | IE I TR T AT, A H
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qifeariiz & It gex wg &1 F araw
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ATAT T A= AN g § | AR qEar
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37 fifeei # a0 7% § A% a9 0
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F g 5 For 53¢ Nt A & g
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FT HUTH FL | 99 TF GAAT A T
@ 9% a7 39 feafa & T @ o9 &
fF amsnami ¢t g 7% fo @
i AT # @ #, IR awA #
A & 9 |

¥ grgw & a9 fraew s T §
ForMesam § 39 © §ane
! fea g | oF g a1 99 frges
farear 2T A% 91 1| W F A= q € THR
oY 3% a9 | § 9g 78 Fear g fF amw
A FHI @ maT & A1 W FEI @Y AT
g1 9fF & fadea s St § 5
gy anfas feafa ager & gemawr #
=gt g¥ § o g femri #e W1 &
F ot 7z & 1 afg gn &7 9T, qF )
o FT gFT § A A9 av6 I A Y
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fer & st AT | W oF far
HEATT Y I ATACE IATH | TH G
* ¥z worfae & g faamd® 3@ Gor
F A% A faar o wEgw FT @ ¥
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FTH T & S Afgd, Sa A AL
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& | qgeT ¥ Iuwr ag g wey 5
frafreai =t 3 &% % w9,
&F & gupeafaat ¥ frgfe &
9%E @ F 99 AgAa ¥ § Fg aFdr
g fr gt ot <t Famafaamaat = v
gf & gim W ed & Sfw @
& gy T ¥ wwmx faw
¥ § R ¥ o s E dl o
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o & wEEEl AT SEE YT F7
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ug 7t § f faenfadl 1 fed @
& fow ag ey W & F et
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ITHT AT GEATET FC 1 F g3 gERnnn
g1% s g fF oao e 3 fF
e fareft sraafar f fed = &1
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T+ fau w17 famee &, Tmes fadais
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feafa & a=dr &, 3aa1 & qgrar v
mgefaege &% a9 3 GFUNE A A
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He9 & FR=I IWAT F & AMfg ATl WA
¢ | I gfom, WifF s § 0
a3 fge % o7 &, Qa1 w6 Fgr A g5
IE AT FFr I AT 9+ fEeTw
TR g1 Wigd | AfET B A A
7g A e A sy & f5ogew feg
Feea oY anft anft g SwH  wigea
Ffagamsg ? ag Fgr 9= fs A
Afgarat & IO F AWM FW § 98
3T ¥ fewma &1 quE § 1 gW 52
sfama afgerd oY 9T ¥ OF TG
2T w0 §, AT Fraw ;T fo o
g7 ¥ gf & 97 ¥ fag o er
IS FAT a7 fram afaa @ afe
7 mrfraa dfedt ¥9g ¥ o
Ararsr 7EY frwelt wa fF @ ¥ WA
aqr g | & e Wt § 5 e
feaat Y w&ay &1 GAQaHe S@TRT g,
33 W ¥ 243 @™ ) T, I AT F
a%q §, wfeT Ay § wree *feg, 9@
at & == § qfer Y FET 5 9@
FX IO 1 T8 7% TEA ¥ faan-
T4t & famafaam=al & = w9
Ty s afgerd age s adt § 1 A
fAae @ s wiv ¢ f5 ot fafaex
Hrae IR & fow oF FRE T A
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A% %z g7 g ot fF e fermt
e F % | a8 gww @ g fw oo
qaERA St 7 wEnaw § faw faar sw
F AL T AT AT AFAAE A A Fg
fer s% fu gw T @ #] &5 99,
ug A 919 wAreAr @ni e &w oA
wfearar g7 &1 ¥t goraar 93 T A
FY Y GATAT T | GEIT &Y 79 & A
gt s & fF g o W #y
¥ar ©X, Q&7 afa FT JAT FE AfdT Y
99 ¥ 997 IFET EOU Ag a7 A &7
g 1T qg a5 T3 THEA GO |
oh @ aw &Y aE g g e A
SqTT TIHT AT ASHAT gE WA HIT
I & F= JAdt g5 fa=md a1 W AT
fer woft Y ¥ 4y wegw feur fr e
g4 far ag a9 o e dATAm &
s o far ST Sra | ged 59
W T G F A= ATH WTE AT
fgg FEF T = faAw AT aw
T IW I FA grm, fewaw ¥ W
T3t gf afsr &1 @9 agm F90 fow
TG ¥ TS A A AT A
FW? Ay ag § 5 fowaw
f& s &7 FAwEE g SO 9 &@r
gom ® R fawsr o 9, = afa-
feaaw &t = #f o &f, @7 s¥ +; A
X AR F T A4 | A9 IT ATNGHT
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AN F F+E 9 AT I F Aoqara
Fag | I F @ AR afem A
7§ Iy A g 1 ey g8 W
g ¥ wu AfFw 99 g% A9wEEi A
o feem 7% foar @ a% @9 sramy
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FW X AT TH, FA9ET F 6 AR
ffg 9@ ¥ A% FTEY I TN,
UdmE & o 7%, dg JOF7 @A
& |

afY framat 1 for% amar 1 & sy
g Fr gt B & el gard A A
qEw agd 3o o foie @ amd
fararat oz, = a8 anfar & e,
T2 T # 2, 9 A Y g
agt el ges gl faet o @y
g1 g mgt 93 a3 wifeew § W
IAFT AR FCA ¢ AR e oft s
ANffems arem r ga =i+ 9 0
Tg 99 Fot U F afgwre 3= N fa
gu § W faew w1 g o faew A e
arrT e # foame ot & &t aur #1)
FafE #t ¥ gd @ U480 F
g wEC BT E, AN gAT § ag et
et & 1 &Y 3w frdaw  fF et e
FHdg ¥ Wt FTCEAS AEENEE §
qEF1 F1 IHG Fd qg IO AR
grfas ¥ ¥ qras ggi 9% 9T w1 4|
foar o faww f5 faafaal =1 ges
st iR 3w & s=x T
oY 7% @g 1 97 gewl @ faey ¥
agt & it avgfores s fadaw § s
g #gam St Hifeg | @ gwEl #
arT ¥ 79 SR FT AT FrE

SHRI BARROW (Nominated-
Anglo-Indians) : Mr. Deputy-Speaker,
I welcome Dr. Rao to the new
Ministiy, but I cannot join my hon. friend,
Shri Amin, in welcoming this grandiose addi-
tional title “Youth Services™. 1 ask the
Minister to forgive me for being cynical.
Ten years ago, if you remember the history
of this, Pandit Jawaharlal Nehru put forward
a recommendation that university students
should do compulsory social service. And,
as usual, we set up a committee, The
committee made recommendations. These
recommendations were endorsed by a Vice
Chancellor’s conference and then the whole
thing was shelved. Now, Dr. Rao, recently,
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in one of his speeches says that the Centre
proposes to draw up an action oriented
national programme. Omnce again, Sir,
Dr. Rao with his national eloquence is using
these grandiose expressions, it is semantically
deceptive. If you go to the Greek derivation
of “programme' it means *a letter sent
forth for a plan of action™. ,So our Minister
is using words which are redundant and he
is over- using this expression *“‘action oriented
programme.” He used it recently only at a
Women's Conference. So is the use of the
words “Youth Services” here. 1 think Shri
Amin has fallen into this error. We mix
up hopes with facts. We are hoping that
we will get youth services, Let us look at
the facts.

Dr. Rao himself has admitted that no
money has been allocated for Youth Services.
What is the position 7 There are about 1.5
million students in the universities. If we
deal with 40,000 of these students each year
and expend Rs. 1000 per student per annum
we require Rs, 40 crores a year. That means
Rs. 200 crores in five years. What is the
central allocation in the Fourth Five Year
Plan 7 It is Rs. 259 crores, How are we
going to meet the nominal expenses required
for Youth Services 7 I would like the
Minister to give us some idea from where he
is going to find this money otherwise I would
ask him to go to the Cabinet and say “let us
delete the words “Youth Services, ™

I am drawing the attention of the House
to these financial implications because we
have got a niggardly plan, a miserly plan for
education of Rs. 809 crores—Rs. 259 crores
in the central sector and Rs. 550 crores in
the State sector.

At this stage I would like to remind the
Minister of his cassandra-like premonition at
the Education Ministers’ Conference at
Srinagar. He was then Member, Planning
Commission (Education). He said:

“I also find that the percentage allotted
by the States to education is exactly
the same as in the Third Plan perfor-
mance. They must remember that as
the total plan outlays proposed by the
States exceed the total amount available
there is bound to be a cut in these
outlays.”™
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Then, mark his final words :

“If the cut falls on education there is no

hope of fulfilling the educational pro-

grammes visualised by the Planning
+ Commission.”

Then he was like Cassandra, now he is like
the Lady of Shallott. “The curse is come
upon me,” cried the lady of shallott. Now he
has to fulfil these programmes according to
the plan !

.

Quite obviously, there must be a selective
approach to the programmes undertaken.
But what do we find in this Report? We
find on page 2 :

“In view of this constraint on resources”
—they are speaking of the Fourth Five Year
Plan resources—

“emphasis is being laid on a few sclect-
ed priority programmes, such as...”

Being the Education Ministry, they should not
use words unless they mean them. Yet, they
use the term *“*such as™ and then give a long
list of things. With Rs. 809 crores, how are
they going to do all this ? So, I have two
criticisms to make. One is that it is over-
optimistic and it is also unrealistic.
The other criticism that I have to make is
this. We are trying to spread our national
educational butter over a large number of
slices of bread. The whole approach to
educational planning, as given in this Report,
is an ad hoc approach and I am convinced
that this ad hoc approach which we have
been carrying on for the last twenty years
and which has failed must be reviewed.

And what is our approach ? T will try
to analyse the position from the example of
primary education. On page 5 of the Report
we find that there will be expansion in
primary education to 682.7 lakhs of children
in classes I to V or in the age-group 6 to 11.
Then we find that in the age group 11 to 14
the expansion will be to 184.5 lakhs. So, in
real terms, based on this Report, it means
that at the end of the Fourth Plan 498 lakhs
of children will cease to have any education
after they reach the age of 11. This is a
serious matter. I say that the policy that
we have tried for the last twenty years, of
trying to expand education on the basis of
age to age group, is wrong. Our education
at the present moment, in the words of a
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very eminent educationist, is like a lady of
the Victorian era, with plenty round the
legs, a wasp waist, surmounted by an impos-
ing display of bodice, cape and bonnet.
With all due respect to the ladies over here,
I would like to say that while a wasp waist
isa very commendable and admigable in
ladies, in education a wasp waist is disas-
trous and dangerous. It means that what
is happening is that children above the
primary stage have no education beyond that,
If 1 am permitted to mix my metaphors, a
wasp waist means a bottleneck in education.

What is there that we could do about
this 7 Firstly, I want to stress that educa-
tional psychologists and experienced teachers
will tell you that “it is only when children
go beyond the age of 11 that they master the
tools of learning, tools of craft and think of
themselves not as so many individuals but as
units in society”, Gandhiji saw this very
clearly; Wardha Committee saw this very
clearly. Why has basic education failed ?
It has failed because we have tried this policy
on an age to age basis. The Wardha Com-
mittee wanted that Basic education should be
from the age of 6 to 14. So that, I feel
quite convinced that educational policy on an
age to age basis, the implementation of such
a policy, will never give us a proper national
policy on education.

16 hrs.

My warning to the Centre is that we are
deliberately creating waste and stagnation
in education; we are deliberately creating
conditions where large sections of our people
will lapse into illiteracy because wg only
educate them up to the age of 11, [ recom-
mend that the whole matter should be
reviewed and that a new approach should be
made, as far as the Centre is concerned. in
helping the States.

My proposal is that progress towards a
national system should be from area to area
and not from age to age. The Kothari
Commission has made a similar recommenda-
tion. What did the Kothari Commission
say 7 It said =— -

“We should strive to improve 10 per
cent of the schools at the primary stage
to an optimum level. At the secondary ,
stage, the target should be to haveh a
good secondary school (i e. at the
optimum level) in every community
development block.” .
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[Shri Barrow]

The Kothari Commission made a similar
recommendation about major universities.
This was met with considerable resentment
and 1 agree that this approach is a wrong
approach.

¢

My advice to the Centre woule be that
the basis of selection should be to take those
areas which are educationally backward—and
there are a number of educationally backward
areas in the country—and to carry out from
the primary stage up to the university stage
the pattern of national education as we
visualise it. This should be the aim of the
Centre. They can then show wus the integ-
rated fabric of the national system of edu-
cation as is visualised by the Union Ministry.

This will have some advantages. There
will be no likelihood of a confrontation
between the States and the Centre because
the Centre will only be dealing with backward
arcas, In these, backward areas I would
include slum areas also. Slum areas in the
big cities should positively be included in the
backward areas. The second advantage in
this will be that the politicians will not
clamour for their institutions to be
included—I mean, institutions in  their
constituencies. If we follow the Kothari
Commission Report, every Member of
Parliament will want ihis 10 per cent to
include institutions in his constituency.
Here there can be nothing of that kind.
Here we are taking backward and slum
areas and are going to develop them from the
primary stage right up to the university
stage. So the principie which I enunciate
for educational expansion is from area to
area and not from age to age.

Sir, T have two regrets. One is that
the Central sector in the Plan is only
Rs. 259 crores. 1 do mot know, when the
National Development Council meets, if my
hon. friend, Dr. Rao, will be able to
persuade them to give him some more money.
My second regret is that we are abandoning
the idea of the Indian Education Service.
My idea of an Indian Education Service
- differs from that of the Kothari Commission,
They wanted to encadre—it is a very awk-
ward word: I think, my hon. friend,
Shri Jaipal Singh, will bear me out—
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SHRI JAIPAL SINGH (Khunti): T will
explain it later.

SHRI BARROW: They wanted to
encadre  directors of education, district
education inspectors, all gazetted officers in-
the Union Ministry who are in an advisory
capacity, posts in the NCERT.»posts dealing
with educatiom programmes in other minis-
tries of “the Government of India going right
down to princials of central schools. Natu-
rally, this recommendation was reseated apd
thrown out by State Governments. I would
like to see an educational service of trained
experinced teachers who have experience in
educational planning—a very select, small
group which will only go in an advisory
capacity and whose services will be lent
where they can develop and help to develop
and carry out what are agreed national
programmes in education. I think, once
such a service starts functioning—it can be
introduced where the States agree—it will
prove its worth. But if you want to include
all these people—directors of education down
to principals of schools—naturally, everyone
will resent and resist such an attempt.

There are just two points more. Whilst,
naturaliy, we have not got money, I think,
the time has come, and, I think the Minis-
ter is competent and capable and he has
a special reponsibility, to correet the concept
which we have that expenditure is more
important than content, that it is more
important to spend than to think. I think,
there are many areas in which planned
procedures, planned curricula, can be done
without much expenditure . and, 1 think, the
educationists and the Ministry should give
thought to it, in terms of not spending money
but in terms of spending mental and human
effort.

MR. DEPUTY-SPEAKER: The hon.
Member may conclude now.

SHRI BARROW: 1 only want to ask
the Minister one question.

On page 8 of the Report. under the
National Council of Educational Research and
Training, we find budget estimate. I hap-
pened to be a member of the Review Com-
mittee of NCERT upder the distinguished
chairmanship of Dr. Nagchaudhury. We
worked seriously, I believe, with the greatest
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expedition and we submitted our report
within 5 months. We thought that some of the
recommendations of this Committee would,
at least, be implemented in the new financial
year. But I find that the recommendations
*are still under consideration. The report
has not yet been published and I find that
huge sums asc being taken: the Non-Plan
budget estimate for 1969-70 is Rs. 183.78
lakhs. I do not know whether thes? budget
estimates are based on old programme or on
the programme which has been recommended
by the Review Committee.

Lastly, on the question of sports, the
All-India Council of Sports is a financial
body and it should make its policies known
to the federations and the associations in the
Country long before-hand. We have this
farce every time, an organisation invites a
foreign team we say we have not got money.
I was not in favour of the M.C.C. coming
to this country because they were going to
South Africa and the tour had to be aban-
doned. ButI do feel thatin the case of
Australia, the clearance could have been
given long ago. We could have told them
that we cannot have five tests but we can
have three tests. It could have been said
long ago and there would not have been
any bickering and delay.

MR. DEPUTY-SPEAKER: Shri Naval
Kishore Sharma.

I would like to caution the Members
from this side that I have got a very long list.
The time is limited. I would request them
to confine their remarks to 10 minutes each,

SHRI A. S. SAIGAL: The time should
be extended by at least 3 hours. This is a very
important subject. In this subject, we do
not want to lag behind. We want to
press our view-points, [ request you to
consider it.

MR. DEPUTY-SPEAKER : The hon.
Member should put forth his suggestion to
the Business Advisory Committee.

SHRI A. S. SAIGAL: If the Members
do not realise it, what can I do. They must
realise all these things.

MR. DEPUTY-SPEAKER: Shri Naval
Kishore Sharma.
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st 7w faesire st (1) @ SaTETE
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[+t = friT ami)
arer faanfoay & sty 99w @ 9%
21 o QT ogEae g §)
gearEl & |Tq AT fgEens aArerE W
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T AAET & AFA FT ATTIERAT 20
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& faaifaat § sem 78 w®@ wwar ¥
gt & fanifael & o9 ot 39 & @
8 9% sr|e gtk agt ft gwr @rnfaw
gr1af e o Al amay
WEY G q3 @ | T e i
7g A femr wmar g f& gfaat &
faerfazi & wrw & faardt oo a8 &,
gfar & av@d 9T W gT & SEe
TWTATIT FFT A 9¢ A9 ghm 1 a8
THH FLEH gAT FT dy E F ag
FgT AreaT § f gt dw # fawer auf
3% farer sl # @y gk &, Tqwl ¥
oY wroe # qg qrEt FY G=ar fr a9
g g A agr @ afew gt aw Sk
fator &1 gEw @ SAA FfeRt W
FATA § A AR GWT GG FT FaOR
gonfamige S a g gem
Mgt v § &5 g 3@ F e
™ W Fro AR famafareal Y a1
AT @ ¢ onfa F A ), wEET ¥
FrATT I AR TAfaF w93 3@
fazafaaras, st a2 faamy S T @
g afFT 9% o= ara A owame A s
STAY, S ATT FT oA T, @ orar

I Frowd AR girafede #Y g w\@T

29N AT W am A, IR wsy
qgM AT ft § a1 A8 I sEnew
oY § ar A, mara W aCe w1
e T8 faar omar | wwfee ¥ fAEe
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oY STigw | #XT F7H FT waWw qg @
¢ fr faer dvam g1 At wifge | ot
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a® 9=9 fer «1 greew g, 9=v faer
9 ¥ faafesr ¥ waw &1 =@
& AT Tfey fF wET AR & A W)
Farfaet ot 7t fre @ & 1 s ady @t
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2 | 9= it T anfaw feafa w6 2
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IR ww T | fear omar g W
T & FIEE F1 Srew gH ™ A
FY Fiferw s wfge f gt ox seEt
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WAWH S gt ¥ ag ww ]| Ay
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oY EATIF & |

AT NAT gT gy fF gATe AW
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faer Fw far ST =ifge ag a8 fRar
mar § 1 a8 feafa sreamasi £ &
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dr sufe seamg® g7 =wfgw | AfEw
IR ! AT
fog st ®1 w ww g frea @
famsr #1E gear 781 fuear 8, ag s
FEqIF qaT g, FifE qg erar] dew
g dX a9 waw zaw faem & €
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o A g fF gt s w3
W< @A fear o, wor & Fea € ag
g o fF fem gearet & fog 3w &
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far gat o dE o Ad ) AfEA A
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FIET T T AT v 4 afx S
g T AT AT AET FHHL FCHA
aY agd sr=er g | faen Y win Ay,
farsr qx w1 ¥ 9 F @F 21 W
FIH ASAT ATET FYE FOWT FW AG
F g1 & wgar g § fFoaw
Faem #t ag e g ag Sw §
fw Fareror aeqrat s Rt & e
FAT, T HIL FT A FW LF 5T
A F et @A IE AR ¥ FEA
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g Hagwman g 5 59 9@ sl =
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fomar fF Tar &, ser Rifm w
w1fen, et &<AT Aifgy 5@ anq & %
2w H uF @r FaEw R F &
Hamg g e fwy fasr &1 amafs
ey o W A faam T g SifE
dtg afae @ | FEw AR e @
frperaaner faemd qest &Y g9 7 W12
® afes o sreEHl #, v w0 # ar
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g #Y gArd fae @ i A= WA
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FIferw F3 | IYT TLGYA A, I FET
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Wl & g9 @ W & gg
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ST FT T X AR 22 9 ¥ Ay
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FT a9 22 @ ® ag fear ?oamw
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g EF I@ET T oA A fae
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Y frarear @ &, I ¥ gmfaw ag
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4t f5 T #Y oF 7 famn, 7% fwr AR
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% gaeRTd 3R #Y fifgw s@r | &t
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A A T amEm #7917 A o afew
I Fd faar mr ™ a@ A
2T s 2w ¥ F19 SqER FTFFATE 7
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T, FAATTCAT T A &5 T § | WHwE
¥ srafaar @ 9w &1

@ A gE FY A O "
FT ATHT JHT AT ART F9 FT T
FEE g1 wrar § 1 FrE e fawEr 1 av
IgHT A< R foar omar AW o av
HI OH G I gC § oY Tl AV
2 § T e, o 99T W oF SR
AT AT I O A G T O afe-
frde 9o @ & 7 aman fr & aga st
faerdt ¢ ot ¥Fe AT ¥ R T W
AT T AR FFT 9T qWT T FE TR
qTET | FF AT A AN AE qiHer Ee
g

% 3o FAT g oy fF g ww
ol #T q@ar T ¥ fow sy w=w
IS | Frert & fired WRT @R §, S
W T A A aE F A9 IS Ay
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[ fr we A faey ]
ard frfor faoer fowmr a e o
& | & S fs e fran faamr
Ty fga ¥ galsw w3 A fa=ra-
"I ®1 4y 9T T AT Y |

=t qUITT STET (HERET) : IUTSAE
TR, F I # AR e i

MR. DEPUTY-SPEAKER : MR. Guna-
nand Thakur, oot in between the discussion,
but at the end of the discussion you can raise
this issue,

o qUITER BTET © IUTSTT ARIET, B
FgT wTed ¥ fir fagre ¥ &Y ga A
gEaTer 92 § | s ¥ A S #) 3
# wrar mar &1 B Y IR I F Ad)
ST =t afs S # =y @ | I
Pefrarer swme § i <am o 7 fagre A
4t g 1 o) feafa § ag s & fedt
72 1 zafag & =gar g f =t dto Fo
Ao fto T A T TN A1
fer & @9 vim wafry § s @
FIOATT 37 § | v fersyor wewmait & ¥
ST g WX § S U fauw ofc
feafa & ot fs A dfavza 7 T o
W@ g, o agg wRw & Afew far I
€ @ Ao &o Ho e T ATEH AN
arfge fF gail afaera ge@iw &7 ok
Foe fawsi & @9 AW, T T
qTEY & | ST gA ATIH s =
g

MR. DEPUTY-SPEAKER : I don’t know
how the Minister can help them, because it
is a State subject.

it i g (@) ;3w H @
# s faerelt aifge, % fao dex
T TTgT TATH | 9g A« § NHwA w1y
e Jomr =fgn AR Ay F Ay S
a1 FH-YFW IAFT AW A1 TEAT 90hET |
‘g’ o AT |Ed |
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MR. DEPUTY-SPEAKER: It is within-
the sphere of the state. 1 will request him
to do whatever he could.

o1 Fo o & (FrEwW) : TyFE
Wt foviz w0 @ ¥ W T” oW
fafret ggg e § @Y e AL { o
T

MR. DEPUTY-SPEAKER: It has bgen

brought to his notice; I am sure he will take
note of it in his reply and do something.

ot wgen fafrgorg ;1w : gw &AW A
& 9% 997 a5 % fau sgaw femr gan
g @ gug A & fAu s A
frwag far & 7

MR. DEPUTY-SPEAKER: 1 have
already req d hon. members to approach
the Business Advisory Committee. It is not
in my hands. I can only extend it by half
an hour,

SHRI P. ANTONY REDDY (Ananta-
pur): While supporting the Demands for
Grants of the Ministry of Education, I was
wondering why our Prime Minister has chaoged
the head of the Ministry. Probably there are
80,000 engineers who are unemployed and the
thought that a techmical person should be
replaced by a pure academic person. We see
a lot of similarities and differences between
the two. The previous Minister was short
and plumpy; the new Minister is lean and
tall. Unfortunately, both are from the
portals of universities. I am sure the tall
Minister will have a better horizon of vision
and instead of confining his vision only " to
the portals of universities, he will extend it
beyond to the rural areas of India.

India is & country where more than 70
per cent of the population lives in villages.
Plan in the field of education that takes into
view only the cities, will ultimately be a
complete failure. That has been the fate of
our last there Plans.

University education is well taken care of
by UGC, and to some extent, the Government
of India have done somethiog for the deve-
lopment of secondary education by giving
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grants for buildings, equipment and so on.
But unfortunately, in the field of elementary
education, the Centre is not taking any
active part. The directive principle of the
Constitution is very clear on the point that
within ten years from the commencement of
the Constituti?n, there should be free and
compulsory education for the age group 6—14.
Here the Government of India’s failure is
colossal. They may say elementary educa-
tion is not within their purview. Yes, but
tH® responsibility is also that of the Central
Government. The directive principles should
be followed not only by the States but also
by the Centre. Unless this is done, 1 think
our democracy will be a complete failure,

By the end of the Third Plan, we expected
that there would be at least 78 per cent
enrolment in all the elementary schools and
by the end of the Fourth Plan, that is, by the
end of 1971, our expectation is that there
will be about 92 per cent enrolment. But we
know from our experience in villages that
enrolment does not mean that all the enrolled
attend classes, At least 20-25 per cent are
regular absentees, another 10 per cent are
habitual absentees and by the time they reach
class five, 66-67 per cent of the boys drop
out. Thus if we base our calculations purely
on enrolment, we will be greatly deceived.

There is another defect here. Even as
regards the very few who pass out of class 5,
we cannot expect them to be always literate
because there is no follow-up education. Thus
if we take both boys and girls, nearly 40 per
cent lapse back into illiteracy. Therefore,
basing our calculations and assessing our
success in the field of elementary education
on enrolment only will be living in a fool’s
paradise.

Here 1 have to bring to the notice of the
House experiments carried out, one in Tamil
Nadu and another in Maharashtra. In Tamil
Nadu, they have got voluntary schemes in
villages by which elementary education is
made effective, voluntary organisations collect
funds not only for free mid-day meals and
supply of books but also for construction of
school buildings and for equipment and so
on.

1 think the Government of India should
study the Madras scheme and see if that
could be introduced in other States. In
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Maharashtra they bave a scheme by which they
follow up the literacy of those who pass out
of elementary schools by Gram Sikshan
Moshin. They have organisations at village
level, block level, district level and State
level by which adults who become literate
and boys who pass out of the fifth tlass are
given facilities in reading and writing and
maintain their literary level. If these sehemes
are adapted and implemented in other States
also, to a great extent the directive principles
of our Constiution on elementary education
would have been successfully implemented.

The Fourth Plan is completely silent
about pre-primary education. The Govern-
ment of India and the State Governments
have done little for pre-primary education,
till now. Here and there they have started
bal bhavans, mostly in towns, What about
the three lakhs of villages ? If about a
hundred towns get a few bal bhavans, it does
not mean that the entire country has got the
benefit of pre-primary education. It is not
too late; the Minister should even now see
that at least some effort is made in this
direction in rural areas.

While we have been planning for the age
group of 5-11, the Fourth Plan does ot say
much about the age group 11-14. The

' Directive Principles refer to free elementary

education for the children of the age group
6-14. The planners probably expect that
some of these children will go to high school
due to the efforts of the village people. But
how many boys have a chance to go toa
high school ? Even in some towns it is not
possible. What is the Plan going to do for
this age group so that they may get educa-
tion and once having become literate they
may not relapse into illiteracy. This aspect
should be kept in mind. Something should
be done for this age group in the rural areas.

Our elementary education can never be a
grand success unless we reforin our inspecto-
rate. Today the inspector is quite often out
of touch with the realities; yet he is supposed
to go and inspect elementary schools. When
he is himself out of touch, is he in a position
to guide the teachers ? There must bea,
scheme by which inspectors should inter-
change with teachers ; every inspector after
one or two years must go back to the school
and teach for one year so that he may, be in
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touch with the prevalent teaching methods.
Unless this is done inspectorates will be
useless and they can not guide teachers
properly.

I have been reading a lot about the
Review Committee which had recently sub-
mitted its report on the NCERT., It says
that the NCERT workshops are not planned
properly and the leadership of these work-
shops has been very poor. In Andhra State
this evaluation and examination paper setters
workshop, they have speat over Rs. 60,000,
trained a number of paper setters but the
Board of Secondary Education had not used
them a tall which means that all this sum of
Rs. 60,000 is wasted. It may be that the Board
of Secondary Education felt that the training
given to these people is of poor quality.
Therefore, I feel along with the Committee's
remarks that the NCERT has become
‘Delhi centred’ ; it appears as though there
are no teaching and research talents in the
country except in Delhi and places around.

Therefore, in these national institutions,
you must see that the people who are
appointed are only on a tenure basis and not
on a permanent basis, because these research
workers become faddists after a few years.
When their methods will become old, they
will not be in a position to change. There-
fore, talents should be drafted from every
part of the country and the posts should be
made on a tenure basis.

I have got a copy of the NCERT report
here—A Survey of the Secondary Schools in
India—Part 1. 1t is marked “00].” I was
casually going through it. There are a lot
of statistics and almost every alternate line
has a mistake, Even the additions in the
book are very often wrong. The introduc-
tion has accepted that there are a lot of
clerical mistakes and no attempt at correction
is made. Ifa book of this type with so
many mistakes in it, goes to a foreign coun-
try, do you think that the foreign country
will have any respect for the work of the
NCERT ?

SHRI PILOO MODY (Godhra) : What
about us who read it ?

MR. DEPUTY-SPEAKER : If he wants
to intervene, he can intervene from his own
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seat ; not from the Treasury Benches. (lnrer-
ruption). 1 no not know whether he has
desereted that side. But if he wants to inter-
vene, at least he should not :nterw.'ue from
the Treasury Benches.

SHRI P. ANTONY REDDY : So, Sir,
the report .of the Nogchowdhury Review
Committee is a valuable one, and I suggest
that every remark, every suggestion of theirs
is fully implemented and the NCERT is
completely overhauled. In fact, I have
heard it said, humorously, that the letters,
NCERT stand for the National Council of
Entertainment, Recreation and Tourism.
Just see what scant respect is being shown to
it. Let it not be that. Let it be a
real National Council of Educational
Research  and  Training. If the re-
port of the Review Committee is adopted
and its recommendations are implemented, 1
am sure that it will become the National
Council of Educational Research and Train-
ing in reality and in effcct.

SHRI N.R. LASKAR (Karimganj) :
What was the expenditure incurred in pro-
ducing that most wonderful report ?

MR DEPUTY-SPEAKER : No cross-
questioning please. 1 would request the
hon. Member to conclude now.

ANTONY REDDY : In
conclusion, 1 request that the hon.
Minister does not confine  himself
to the portals of the university campuses.
The country is very large and thefe are three
lakhs villages in India where education has
not been given and where people are illite-
rate. They should be made literate. Unless
he concentrates his efforts, and feels that it
is his sacred duly to follow the directive
principles of the Constitution,] am sure our
national plan and everything will become an
absolute failure. 1 hope that with his
dynamlsrn. he will |mplement those recom-
mendations of mine.

SHKI P.

In the end, I wish to quote Philip James
Baily and resume my stat. He said :

“We live in deeds not in years ;

In thoughts and not in breath ;

In feelings, not in figures on a dial.
We should count time by heart-throbs.
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He most lives, who thinks most,
Feels the noblest, and

Acts the best.”

SHRI DINKAR DESAI (Kanara) : Mr
Deputy-Speaker, Sir, I would like to draw
the attention of the Education Minister to
the fact that ghis Education Ministry is a
very funny Ministry. 1t is called the Edu-
cation Ministry although it spends prictically
nothing on education proper. It is a fact—
“'Et I am not exaggerating it at all—and if
we analyse the budget, we find that in a bud-
get of Rs. 99 crores, not even Rs. 26 crores
are spent on education proper.

Take primary education. What is the
provision for it in this budget ? A big zero!
For secondary education, the provision made
is only Rs. 71 lakhs. For university educa-
tion, the provision is Rs. 25 crores. Universi-
ty education is not
education. Even this amount of Rs. 25 crores
is not properly distributed. A huge portion
of it goes to the four central universities which
are all in the north, There is no central
university in the south. Originally the idea
was to make Bangalore Universiety a central
university. But it has not been done. In
spite of the fact that there is no central
university in the south, they want to have
another central university in the mnorth, to
be called Jawaharlal Nehru University. [
suggest that Baogalore University must be
made a central university and it can be re-
named as Jawaharlal Nehru University.

Out of the total budget of Rs. 3200
crores, we are spending on education proper
only Rs. 26 crores, i.e. less than 1 per cent of
the total budget. We are saying we are
having a national system of education! The
other remaing Rs. 73 crores is spent by the
Education Ministry on all sorts of miscel-
laneous things like museum, archacology,
map-making, seminars, etc. It should not
be called Education Ministry, but it should
be called the Ministry of Muserm, Archaeo-
logy, Map-making, Seminars and other
miscellaneous purposes, 1 am not saying
these things are not important, but on educa-
tion proper we are spending very little.

The result is to day education is comple-
tely starved financially, Out of 13 crores
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of children of school going age, 5 crores are
loitering in the streets. Itisa shame on
this country. This is the position after 22
years of independence. 60 years ago, Gokhale
brought the Elementary Education Bill before
the Imperial Legislative Council. Ewven that
has not been achieved today. The total num-
ber of illiterates has increased by % crores
since independence, instead of decreasing.
At this rate, we will never solve the question
of mass education. Children are born today
at a speed greater than the pace of primary
education in this country. At this rate, ele-
mentary education can never become univer-
sal in this country.

I suggest that 50 percent of the total cost
of primary education in each State must be
borne by the Centre. 33 per cent of the cost
of secondary education and 20 to 25 per cent
of the cost of university education must be
borne by the centre. Unless you do that, you
will never solve this immense problem of
education in this country. It is a huge problem
financially and otherwise also. Dr. Rao will
appreciate my remarks better because he is
not only an educationist but also an econo-
mist. He knows the finances of education
much better. Therefore this must be done.

1 will just deal only with two or three
points about which I have also given cut
motions, because of lack of time. There has
been a big fraud in the Department of
Archaecology a few years ago in which lakhs
and lakhs of rupees were involved. About
that I have also written a letter to the Prime
Minister two weeks ago. I have not received
any reply yet. That is why I have to * bring
this matter now before this House, The alle-
gations which I have received from reliable
sources read as follows.

I would like to read out that so that
1 do not make any mistake in the allegations
that I have received :

“Mr. A. Ghosh, Director General of
Archaeology was involved in an embez-
zlement case of many lakhs of rupees
in the ‘Archaeological Centenary Cele-
brations’. The case was sent to the
special Police Establishment, who held
Shri Ghosh responsible for embezzle-
ment, Accordingly Shri Ghosh's pension
and grutuity was to be with held till
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[Shri Dinkar Desai]

final action was taken against him, but
the Minister (Education Minister) inter-
vened and got the case against Shri
Ghosh withdrawn from the S, P. E.
Not only that, he cleared him from all
the charges despite the recommendations
of S. P. E. through Vigilance Commissi-
oner. He even got him re-employed
in the Indian Institute for Advanced
Studies, Simla.”

Similar allegations are made against the
former Deputy Director of Administration.
I have got many more details running into
seven or ecight pages. I would like the
Minister of Education to take up this matter
very carefully and see what actually had
happned. I had written to the Prime Minis-
ter. It is the duty of the Education Minister
to enquire of the Prime Minister and find
out what is the truth about this.

1 would like to say something about the
Survey of India. There also things are going
very wrong. No amenities are provided and
there is no proper working. The ex-Education
Minister, Dr. Sen, held a meeting for consul-
tation last year—if I remember the date correct-
ly, I think it was on 3rd February. He asked
the officers to make comments as to how the
Department could be improved. Ten officers
spoke on that occasion. Those speeches were
appreciated by the hon, Minister. He said so
in his speech but nothing was done to improve
the working of the Department. Five persons
out of the ten who spoke were victimised-
They were transferred, This is what was done
by the the Head of the Department of Survey
of India. Sir, the Department of Survey of
India is a very important one from our
defence point of view. Unless proper maps
are made you cannot fight a war on our
frontiers. So it is a very important depart-
ment. When in such an important depart-
ment there is defalcation to the tune of lakhs
of rupees you can imagine what will be the
demoralising effect on the staff of that
Department .

Finally, Sir, I would like to refer to the
National Council of Educational Research
and Training. In this ‘Council also the
atmosphere is demoralised. They are produc-
ing text books and most of the textbooks are
translations of Russian or American books as
if Indians have no talent to write original
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books. It has a demoralising effect. A
Committee was appointed under the chairman-
ship of Dr. Nag Chaudhuri. In forwarding
his report to the Education Minister, Dr,
Sen, he wrote : —

“Of somewhat more serious concern to
us was the demoralising effects of Status,
conscipusness and hierarchy in the
NGERT.”

That means there are other concerns
which are less serious. Further he has writ-
ten :

“Greater autonomy of the institution,
development of academic criteria and a
policy of deliberate discouragement of
hierarchy will go a long way to streng-
then the institutions working under the
NCERT.”

I would like to know from the Education
Minister as to what has happened to this
report. As pointed out by my hon. friend
over there, that report has not even been
published although it was submitted last
year.

This is the way in which the various
departments of the Education Ministry are
carried on. Now, we have got a new
minister. I am very happy that he has
taken over this portfolio; not that I was un-
happy with the previous Education Minister;
but Dr. Rao, being an educationist,...

17 hrs,

MR. DEPUTY-SPEAKER : He should
conclude now. His time is up.

SHRI DINKAR DESAI : I will conclude
in a minute.

Every year when the Demands for Grants
of Education Ministry come before the
House, we move hundreds of cut motions, a
number of speeches are made here and a
number of reports ‘are produced here—
Kothari Commission Report, Radhakrishnan
Commission Report, so many reports. If
you -see the history of educational deve-
lopment in this country, you will find only
commissions and committees; nothing else.
Yet, as I have said earlier, five crores of
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children are illiterate in the streets. You
cannot make India a modern nation unless
there is universal literacy. A great eco-
nomist like Prof. Galbraith has said that
the best national investment is in education.
Industry camnot improve, agricullure cannot
jmprove, in fact life cannot- improve,
unless the whole nation is literate. Today
what is the * position 7 The number of
illiterates has increased by 8 croresafter 22
years of freedom. Isit not a matter of
shame for us ?

.

1 can tell you one thing on behalf of the
people whom I represent. If the Government
of India give to the State Governments a
substantial proportion of their educational
cost, our people will pay their own share or
contribution. Let there be an educational
cess; I am not opposed to it. In fact, I am
in favour of it. When 1 was a member of
the Bombay Municipal Corporation, 1 gave
the idea of an educational cess and it was
ultimately adopted. But it is not adopted
all over the country. If you levy an educa-
tional cess, people will gladly pay it for the
sake of the education of their children. At
the same time, let the Central Government
not call itself a national government and give
every year a big cipher for primary education,
a little baksheesh for secondary education;
it is wrong. I do hope that the whole House
will think about the problem very seriously;
othewise, better abolish the Education Minis-
try. If you want to continue the Education
Ministry, do your duty to the nation. I
have nothing more to add.

SHRI JAIPAL SINGH (Khunti) : Mr
Deputy-Speaker, Sir, I have only two points
to present before the House.

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : Sir, his wife is a Deputy
Minister in this Ministry. So. he cannot
speak,

MR DEPUTY-SPEAKER : He represents
a constituency like any other hon. Member.
He has every right to speak. He may
criticise the Minister concerned.

SHRI RABI RAY (Puri) : We expect
him to criticise the Ministry,

SHRI SAMAR GUHA (Contai): He
can mention his troubles about the Ministry
at home.
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SHRI JAIPAL SINGH : I will reply to
this comment outside the House. I agree
with the previous speaker that the Ministry,
as at present constituted, should be abolished
and we should get back to what it was in the
British regime—Education, Health and
Lands. I am glad that at long last we have
an aggressive young educationist as a®minister
and we expect big things from him,

SHRI SURENDRANATH DWIVEDY :
Is he still young 7

AN HON. MEMBER : Young in ideas.
SHRI RABI RAY : Is he agressive 7

SHRI JAIPAL SINGH : I know that
big things cannot change overnight. First
of all, the Education Ministry has all
along been treated as a Cinderella Ministry,
Without finance you cannot do anything.
Education is a State subject and a concurrent
subject. That itself poses a great difficulty.
Now my main point is that there should be
a job-oriented education. By “job” I do
not mean running after jobs. Education
should be functional. Take my own area,
Jharkhand area, which is going to be Jhar-
khand Province very soon. It is the Indian
Ruhr, Everything has become industrialised.
Now what type of education are you giving
to the people there 7 The education you are
giving them is making them unemployable.
Every Bengali, every Medrasi is getting
employment there but not the local people.
What is going to happen to them ?

You call that education—the rush from
the villages to the towns; boys and girls loite-
ring about, not five crores of them—they
may be in the whole country; but there are
plenty of them in the Jharkhand area ! There
should be technical education in an area that
is going to be progressively highly industri-
alised. The sooner my friend, Dr. Rao,
thinks of it, the better it is. I know, the
Provincial government would be against it
because the Biharis do not want the
Jharkhandis to be industrially educated.
They are the biggest imperialists. We have
to get rid of them and the sooner we get
rid of them, the better it is for this
country.

AN HON. MEMBER : We¢ arec not
imperialists.
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SHRI JAIPAL SINGH: You may not be
but you are a victim of imperialists.

Then, reference has been made to the
All India Council of Sports. I have been
a member of it from its very inception for
many years. I have been associated with
many federations. Everything is wrong with
the All India Council of Sports as it is recen-
tly reconstituted. The original idea was
that the All India Council of Sports should
be represented by all the federations. Things
went wrong because the then sports boss of
this country, the Maharaja of Patiala,
objected to it. He did not want a parallel
organisation competing with the Indian
Olympic Association.

Now today what is the picture of the
All India Council of Sports ? It has just
got a purse, money, and that money is not
used properly. 1 will give only two or three
instances to expose the Government, the
Finance Ministry and the All India Council
of Sports.

When our team went to Djakarta for
the Merdeka, the team left Madras without
a pice. They were due to play certain exhi-
bition matches in Malaysia. Supossing, the
exihibition matches had not taken place,
they would have been penniless. The same
thing about the centenary celebrations of the
Calcutta Polo Club. After 100 years, India,
the founder of polo in this world, wanted to
celebrate the centenary. They wanted to
invite Australia, America, South America
and so fourth but the stubborn Finance
Ministur said, *“No; 1 will not give any
foreign exchange.” 1T had to go to the Prime
Minister, that great sportsman, Jawaharlal
Nehru, He said, he must give it and it
was given,

I can go on giving you a whole list of
things, As Shri Barrow quite rightly says,
the point is that in the Plan they have about
Rs. 4 crores—1I think, I am right—and they
should indicate well in advance because
foreign teams cannot come just if you air-
mail the invitation this week and they will
come next week. Things have to be arranged
well in advance. Take the MCC or the
Australian team or even our own teams
going abroad. One year ahead you have to
Plan. If, at the very last minute, the
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Finance representative says, ““No, 1 will have
to think about it"”, is that the way we want
to be efficient ? This is the most stupid
way of behaving. -

Lastly, this is my first opportunity to,
vindicate myself. It was here, standing
there, that Dr. Shrimali was asked as to
what had happened to the Probe Committee
of whichh I was the Chairman, along with
General Thimayya and Professor G. D.
Sondhi. He said, I cannot force Shri Jaipal
Singh to expedite the work.” He was telling
a lie. 1 had submitted to him an interim
report. [ challenge him; I challenge the
present Minister to put that interim
report on the Table of this House so that
Members of Parliament may know how this
ministry is working. It is becase a criticized
the Minister and other also, I know what
happened to me. I am not worried. I drank
my champagne 41 years ago and I do not
have to depend upon the Education Minister
for any further recognition,

THE MINISTER OF EDUCATION AND
YOUTH SERVICES (Dr. V.K.R. V.Rao) : He
cannot drink champagne here... (Interruption)
Shri Jaipal Singh : There is plenty in my
house. If you want, come and drink it.

Finally, I would like to say that, if edu-
cation in this country has to go ahead, we
must think in qualitative terms. He is an
economist.  Economically, we just cannot
think of massive literacy. Literacy by itself
does not solve the problem in this country.
There are other ways for education in this
country to be more purposeful as in the
British way.

SHRI J. H. PATEL (Shimoga) Spoke in
Kannada.

SHRI BAL RAJ MADHOK (South
Delhi) : May I through you, Sir, appeal to
the hon. Member, if he wants us to take
benefit of his views, to speak either in English
or in Hindi ? He can speak in English or in
Hindi.

MR. DEPUTY-SPEAKER : This in only
a request. While you try to assert your
right, you may bear this request in mind. It
is not compulsory. In whatever you want to
say, let others also participate and react. This
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is the purpose of the debt on the floor of the
House. Perhaps, the Education Minister
knows something of Kannada; I do not
know.

DR. V.K.R.V. RAO : Kannada is my
mother tongue.

MR. DEPOTY SPEAKER: 1 only endorse
his request. 'Whatever you want togsay, let
others listen, react and participate. That is
the purpose of the debate. Afier you have
aslerted your right by saying two sentences
in Kannada, it is better you speak either in
English or Hindi. This is my suggestion only.
It is upto you. You go your own way.

SHRI J. H. PATAEL Spoke  in
Kannada,
SHRI J. H. PATEL Mr. Deputy

Speaker, kindly excuse me. This is a guestion
of party principle. Hence I am going to
speak in Kannada.

In the Budget for the current’ year a sum
of Rs 135 crores has been provided. Before
the amount is granted, I would try to say a
few words as to what this Ministry has done
during the last 20 years in the mattet of
education. One important thing to be taken
into account is that there is no education
without a language. In what language you are
going to teach—whether in Mother tongue
or any other foreign language. This isa
question which 1 am going to place before
you. Language is vital for imparting educa-
tion. You have been discussing about
science education, agricultural education etc.
But you have not discussed so far as to how
and in what language the education is to be
imparted. During the last 20 years crores of
rupees have been spent. Students have fallen
a prey to this foreign language and instead
of devoting time to study the subjects,
wasted their life on performing acrobatic
feats on the language question.

Sir, 1 would tike to know from Shri V. K.
R. V. Rao—now that you have taken the
Education portfolio. I would ask you one
simple question, and that is in how many
years or months, you will definitely have
Mother toungue as the medium of education
or in different regional languages in different
States.—whether in 6 months or a year or 10
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years 7 1 am mot going into the dispute
between Hindi and English. I want the
teaching to be in Hindi, or Kannada or
Béngali. If you are going to have Hindi all
over India, as administrative language have
it. I fully suport it.

Coming to the problem of educatidn I would
like to draw the attention of the House to what
has been stated on page 5 of the Report of
the Education Commission 1964-65. It
reads thus :

*‘As is well-known, the existing system
of education is largely unrelated to life
and there is a wide gulf between its
content and purposes and the concerns
of national development. For instanee,
—the educational system does wot
reflect the supreme importance of agri-
culture which is neglected at all stages
and does not attract an adequate share
of the top talent in the country;
enrolment in the agricultural faculties of
universities is extremely low; and agri-
cultural colleges are comparatively weak
and underdeveloped;

—the main task before the nation is to
secure rapid economic development,
If this is to be successfully accomplished,
education must be related to produc-
tivity.”

Basically education must be related to-
life, Your education should make us to
lead a healthy living. It should be related
to life. Whether you spend on C. S. 1. R.
or any other research institutes, what is the
ultimate benefit ? What is necessary sis that
whatever the amount earmarked for this
purpose should be judicioulsy spent and should
be of utility.

There are 52 crores people in the country.
What is their condition ? I might not agree
with the political system prevailing in China
and Russia. But one good thing is the uni-
formity in the impart of primary or secondary
education, in these Countries, Whether he
be the son of a President or a worker,
whether he be the son of Tata or Birla or
the son of a chaprasi —all have the same type
of education. We do not have such unifor-
mity nor do we have the wisdom to do so.’
When it comes to the agricultural science, we
copy U.S. A. instead of taking something
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useful from Japan or any other Asian coun-
tries. As regards other educations we copy
U. K.

There is student unrest. We discuss
about their unrest on public platform, in Lok
Sabha and elsewhere. This unrest is mainly
because the student community are not given
proper lead and are not given proper
education, Without knowing  how
many doctors or Engineers we require, the
institutes go' on bringing out number of them
unrelated to the requirements. The root
cause of this unrest and discontent amongst
them lies with the method of education.

While imparting education, we do not fix
priority. We do not have the discretion to
decide as to what should be taught first and
what should be taught later. This is vital
from the points of reforming education system.
The neglect of this vital issue has resulted in
the waste of education.

By way of an illustration about the fixing
priority, I would like to quote an instance in
this connection, In Hospet, Mysore state, a dam
has been constructed. I do not dispute about
the question of its construcation but before
constructing the dam the Government never
cared to survey the area to find out to what
extent this dam would meet the requirements
of the people, how much water could be used
for cultivation -and how many people would
be benefited. Because of lack of there vital
statistics, there has been unequal distribution
of water. Rich people acquired more land
and derived more benefit and the poor remai-
ned poor. People who need water the most
for cultivation purposes are deprived of it.
In a similar manner, in our education system
also there is no priority, and no uniformity.
There is one type to meet to the requirements
af the large sections of society and another
type imparted in Darjeeling and Dehra Dun
which meets the requirements of higher strata
of society. The children of these institutes
go to Oxford and Cambridge and are
straightway absorbed in I. A. S. etc. and they
develop an outloak due to which they cannot
atune themselves to an environment to which
large sections of Indian society belong. This
imbalanced type of education creates classes
in the society which is not good for the
prosperity of the country. What is, therefore,
necessary is the right type of education and
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steps should be taken to implement it in the
right direction. This should be given effect
to on war footing measures.

As regards the Central University I fully
agree with the views expressed by my collea-,
gue Shri Dinkar Desai about the setting up.
of central University in the South. This is
not the South and North question. There
should bg Universities on four corners of the
Country and not concentrated in one place
as at present. The question of setting up
such an University in Banglore was mooteti
sometime back. I give my full support to it.
Banglore is an ideal place for this, so far as
south is concerned.

About archaeology I have a point. There
are two sub-circles departments of archaeo-
logy in Mysore State—one is under the admi-
nistration of Madras Circle and the other
under Aurangabad-Circle. The location of
these departments in different places has resul-
ted in utter negligence regarding maintenance
of Archaeological monuments inasmuch as
they are mostly neglected and are in dilapid-
ated condition. This should be looked into
and A circle must be formed in Mysore State
and there should be single and common
authority on both the sub-circles.

In regard to the grants given by the
Centre to the Banaras Hindu University and
Jamait-ul-Milia there is a discrimination. I
fail to understand why the former should
get less grants and the latter more. When
both have the same system of education why
there should be a discrimiantion in the
matter of grants. "

A cardinal principle of the education is
the future prosperity of the country. Uni-
formity of education in both primary and
higher secondary is absolutely essential. The
other matter is with regard to Military train-
ing. Whether a boy is rich or poor all must
have compulsory military 4raining. In this
connection I would cite the case of Late Presi-
dent Kennedy of Amesica who had military
training in a school where boys of lower
classes, poorer classes were also given the
same type of training. The goal of the
Government should be imparting discipline
amongst the students. This can be done
only if a right type of military training is
imparted to all the students. Thirdly, the



309 D. G. (Min. of

teaching should be in the mothertongue and
that is the regional languages of the respec-
tive States.

=i gwTTATY Tet (2TE) o SaTeRw
wErT, § QF a1 FgAT FigaT § 1
ZAT ATE GXF WIET FT ATAU FAT ¥
T WY § g F Az, mmfs §
wrar ¥ g avg affea 7@ g, Too F
afz gET AT T sfawa g ¥ S
=, at & smr qheT F @ qT i
T aFaTg fF M RET w1 oW
far & wmgar g fs gt fax =10 7w,
it faam Wt €, W W owwIC FT
s &1 fF WRg #F @ AT Ao
fafs & =fafea awm-fafy gamd &
A o s @Y 59 & A AT gfear
w1 fre amr § aga wgrar fasa

sito w0 Wo dfifew (ear) : ww-
I WEIRT, AT §qT & qIAA W WA
ST &, a8 g wiv g forwd I -
aex F ArarL fE=w @ 9 /6w g o

e farer ggfa sfifaw & @1 e
AT fifaw @ wifs swaer w1 o @
afsr w1 fawm F@r AR = W@
fogra m@ a% 4 §ror ww aw A WL
Ffadf R R T dislc oy & &
F & faume fafram s F 9 Fofr = &
= ymgR R EfF2aEt § o=
At gardy faew § 91 ofdw & g
g g FamErd e 3
% faemert 3 faafaaeat § faerfont
#Y gear 7@t §, Afwa Sdwr fF qF aware
q wer - WA F oF FPgrEAT 8—

Water, water, everywhere,

But not a drop to drink.

&9 IET THC qg AT FE 6 §—

Ayog, ayog, everywheren  subs-

tantially nothing is done
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o= ¥ 3% AW H oy fasft @ W
oF FHS I, FHY F1E qrErT Fwr &}
FH! g9z Il &7 SRS aAT. SfE
I & Ff qr frwar 7 a@r e
farar #Y qureit qrar AW F IwA @
TN A g e wEf g
Afeaes & @ w F 1 waw S
T e wafvad AR AREw X
agt af w8
famafaaraal & w1 oWt A9 & oY
fe gart faafedi &1 o8 30 &
7g o1y f5 =afem ot @ &
T  aRaT & 7 Wt ag @ary fw
HR AT AW X AfaFar I3 STAH

it

¥ faw &% a1 weg ¢ o fs atfes S
w1 fasrw FT q% a1 guR g7w H R
X AT HEfE FT w7 s
o+t Yar qrereww A &1 aft ar fama-
faamemt #1 qTawww 3 AY S OH A
e g T fredt oY f§ Adar e
qE |

AT AT AAGAT A1 ¥ AgAT T @
gu g Wt X Wy Wl @R Feew
wara qwat faw @ g, faesr afeas
dafir & s gErgem &1 amw ST
aTw ag AT war wrar g e ogaet §
FTIEAEAAT & | AW AWwAT A 9t
T AT FAEAT § O T Y, q=
Sra F AT AT AT TAAT B ATTFL
I¥ O F qST 9T FTAET A AT H
o 7 F ) A A W ¥ ) wfEw
arw famafaaey & ad @& gz fawa’
FCIET A W R
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[SHRI THIRUMALA RAO in the chair.]

afz am sTEwd qreEmETs & qrEAE
Y I aY et F fet § gw o wv
T FEFL WIS A, TG AA TEG FT T
FgR Tg ¥ owE gy S R
fe ofz g omfa #7100 &7 f sEw
ArewTfaFaT Y wEAT Iy | e
aoor #Y 9w & owomfa wr o
Fgd & amwEfas s s, afee
TEE ®T T FEA T GEAT AG I |
sorfe #% s @y g fr faee-
faemerdl & qamew § o 1 o 9
e & St AagEst ¥ AT dar W R
FATATEY FY FAT @ Y g o w0
s ga fafaxr ofefeafa & o= fr
safer araw faedd @ Prawif w1 g #¢
&/ ALY WA T | AT wATS e Farmw
TUTST ¥ R HTEETCAT T T
afsw & & Afey gy frer worsiy &
qarer ¥z safeadl & fard B g
F JEN &1 AT AL famm §, S
frardi &t affasar s a= a8 freaar
21Ew T A AT Gur w@E
afe e faaw &0 a9 5w G =
FLHST § | GHIL AT & AT a37
[T 4T | I q0Y TEfaar i qrerear
F AT & et A w0 fAAfo e gt
3 @ Iw & famfaaem ot Wit
s d71 FX aw § oy g
T T | 9%y e wgl awfeen %
arere=t § 1 3w At frafaareat # guge-
ofirdt &1 o T QT 3, g AT &
|rg Fg 9¥ar § fF osER O eeifa
F T AT & | OF THG 97 A 7 Hied
ArerEg aATe famafaee & Iugeafa ¥,
o axioy g1 fawafaam™y & su-gefa
7 YT & FIgAT gFAT FAHr fawa-
faarerg & Sy-geaia ¥ ) 9 99 99
farafaemadt & ot o=@ freed ¥ 78 B2
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9 FEA q(AFL WEE #7 ae ¥ Frew
e & | Fg TS AT & aaWa 4
a1 ¥ Sugeefa W W § fE oF
Hrent Iufeed s aF | wE FTOw §
faefqdl # SsgEwar ar T AR
JETH ATEAT FT qT0ER T N I T
foar s WL g | K gw = fefa w1
TE FTAT & At A sfagrasre st
aiforai # famre-faere s2 e a1 fis
THY WETeHT Ty F Aw w1 famw w%
e 3\ =g fodmm f snondt 39 & =
T A & gfagm 1 Fetea fem
Foww W sfage qgmr W § SEH
s Feqa aR FE oad § v E
wH weridl Nt mAF R s FAAGH
arq & g &1 SEd R qew F oA
T et | o fae g R s
¥ fagg %1 oF yfmand faew o= mar s
fora® qga & faenfad} & arnfas e
AT & g% AT 9g 3W F g9 AWE
a9 % | 39 W ¥ e v $Y armfas
AT § T ag & @& |
st faay affad & aar & R 3%
Fawr gafae fF 999 gaT) 39 § oFar F
ATaAT d=1 g a1 e wwe-amm @
fagg sfrnd @1 @ Fwar 7 afq
faardt fasafaamemt §  wmor-ae= w®@E,
AT A T W ST K31 a1 W3F F
Fo4 ATICE a1 @ 1§ wrogn w7 g
f& AT WY amew WA AgEm § W fy
g off @ T & A fer 8
¥ FHR-FH U T A F@ W@ HT
it fr Frad sfogmee 79t a9
F¢ 3R IFH FATW AT G |

MR. CHAIRMAN : I would now request
the hon. Members to be brief. There are
so many hon. Members who want to speak

on this but the time is very much limited
and hence you will all be brief.

Shri Tmam.

SHRI J. MOHAMED IMAM (Chitra-
durga) : Mr. Chairman, education is a State
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subject. And as rightly observed by the
Kothari Commission, the destiny of our
netion, the future of our country, is deter-
mined in class rooms specially by giving pri-
Jmary education to our children.

I agree with the previous speaker that
primary education has been neglected. It
seems to be nobody's responsibility. ¢ In fact,
the States throw the blame on the Centre
agd the Centre on the States. Any-how,
Sir, on account of differences of opinion bet-
ween the States, the most important mandate
as given in the Directive Principles of our
Constitution to make primary education
compulsory is being neglected. As pointed
out rightly by my hon. friend, Shri Dinkar
Desai, crores of children are loitering in the
streets without any proper education.

Sir, a sound education policy is needed.
It is true that the education policy has been
laid down by the previous Minister., But I
must state that a sound education policy
aims at the following factors. Firstly, the
system of education must be such as will
contribute for the development of science and
technology, which are quite necessary for the
development of the country, for the well-
being and the happiness of the people.
Secondly, the education system must be such
as would bring social and national integra-
tion among the people who live in this land
of diversity. It must instil in them a sense
of discipline and it shuold develop the charac-
ter of the young people. Fourthly, it must
be acceptable to all the people living in this
country.

Let us now examine how far these aims
and objectives have been fulfilled. Firstly,
regarding how far the present system of edu-
cation contributes for the development of
science and technology, it is true that the
educational facilities have been improved,
not in quality but in quantity. Nearly 75
Universities are functioning in this land now.
There were only 20 Universities in the year
1947 and during these years 50 more have
been started. There are nearly 3000 Colleges
throughout the country, both technical and
educational. The number of school-going
students and college-going students has also
increased considerably. We must admit
that. There is all this increase not in quali-
ty but in quantity. On account of this,
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right from the primary schools to the Colle-
ges, the standard has gone down. The
Kothari Commission has observed that the
functioning of our present educational insti-
tutions is not at all satisfactory. It has
also pointed that the rapid expansion of edu-
cation has lowered the standard %and that
most of the institutions are ill-equipped and
ill-staffed ; the teachers and the professors
are also highly demoralised. They have also
pointed out very rightly that there is a big
gap between our University and the Univer-
sity of an advanced country. In fact, the
present day standard is much lower than
what it was during our student days or when
Dr. Rao was a student, The standard is
going down every day. Owur teachers are
busy in the furtherance of their own advance-
ment rather than the intellectual advancement
of the students, as is evidenced by the total
strike that has been going on. Such things
had never happened before. The teachers
always cared for the well being of the stu-
dents and it was their sacred duty. They
were called Gurus. But, now, Sir, regard-
less of the effect that it will have on the
people, it is unfortunate that the teachers
have taken up to the new method of anti-
social and anti-national activities. This
needs to be looked into.

The University Commission has made
one very important recommendation. In or-
der to overcome the shortage of teachers and
to see that competent teachers are available
in all the Universities, they had proposed
the starting of Central Universities. As they
will be very well-staffed, it will be quite use-
ful for all the students coming from different
parts of the country. But this recommenda-
tion has been set at naught recently. My
friends from Mysore pointed out that the
Bangalore University should be converted
into a Central University.

In fact, they have said that the south
has not got any Central University. Banga-
lore University was started only five years
ago ; all the colleges in Bangalore were
detached from Mysore University with the
object of converting them into a Central
University. In fact, the Committee that was
appointed at that time suggested that Banga-
lore University should be converted into a
Central University. Shri Chagla, the then
Education Minister, while inauvgurating it,
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stated definitely that this University deserved
to be converted into a Central University.
But still it has not been done. The present
Education Mnister, Dr. Rao, knows the
position very well, He comes from that
State. Tdo not want him to be parochial
or regional. Let him examine this on merits
whether Bangalore University is suited to be
converted into a Central University or not
and let him take decision. A Central Uni-
versity in Bangalore will have its own ad-
vantages, It will attract students from all
over the country and will promote unity and
emotional integration.

I must bring to the notice of the hon.
Minister another type of colleges that have
been started in Mysore. Nobody seems to
have paid any need to them. [ am referring
to the colleges started on the basis of capita-
tion fees. They are specially medical and
engineering colleges They were started at a
time when there was scarcity of facilities for
technical courses of university education. 1
do not undermine the importance of the role
played by these colleges in the spread of
technical education. These were started
when there was great difficulty in securing
seats for boys, in the medical and engineer-
ing courses. This was followed by similar
colleges, one at Gulbbarga, another at Don-
gary and a third in Belgaum. These colleges
are doing good service. But the defect or
shortcoming is that the facilities afforded by
these colleges can be availed of only by those
who can afford to pay thousands of rupees
by way of capitation fees. It ranges between
Rs. 6,000 and Rs. 20,000. Secondly, admi-
ssions to these colleges are made not on
merit but on payment. In fact, these insti-
tutions themselves have suggested that they
be taken over by the Central Government.
For example, the medical college was started
at Dongary. They are anzious that it should
be converted into a regional college. They
are anxious to hand it over.

So I submit the UGC and the Central
Government must decide on the policy to be
followed towards these colleges which are
charging high capitation fees.

You have rung the bell and I must obey
the chair. This is a vast and important sub-
ject and needs more time. Still I conclude
by recapitulating the two points 1 have made.
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One is that the present Bangalore University
should be converted into a Central University
This will be a great national advantage. I hope
the Minister will consider this matter and
take a decision. The second is that Govern-
ment must define their attitude towards the
colleges which are now charging capitation
fees which are abnormally high thus denying
facilities« of higher techanical education to
poor students,

SHREA. T. SHARMA (Bhanjanagar) :
1 whole heartedly support the Demands for
grants of the Ministry of Education and
Youth Services. We are fortunate enough
to have an accomplished expert in education
as the Minister in charge of this portfolio.
He and his colleagues in the Minisiry are do-
ing their best.

But what is the use ? We are not able to
utilise their services in a better way. Why ?
Insufficiency of funds for improvement of
education. They proposed a scheme costing
Rs. 1300 crores. Only Rs, 900 crores were
given. We wanted to eradicate illiteracy from
this country within ten years. But there is
no money to put through the scheme.

. Education is the most important subject
both in the States and at the Cenre. But no
proper attention has been paid to it; Our
previous Minister was clamouring for more
and more money, but I regret that his ambi-
tion was not fulfilled. They are trying their
best, but they are not getting the requisite
funds for putting through their schemes.

The ex-Minister tried to evolve a national
system of education and appointed a commi-
ttee which unanimously recommended certain
things. But they did not materialise. We
wanted to construct an image of Lord
Ganesh, We have actually turned out an
image of a monkey !

It will not be out of place if I quote 1wo
or three instances. There was a recommen-
dation made that there should be equality in
education, there should be only ope type of
schools and the public schools should be abo-
lished, or the existing schools should be bro-
ought up to the level of the public schools.
It was an unanimous recommendation. We
thought thereby we would evolve a national
type of education. What the nation wants
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is social type of government. Are we taking
any steps to achieve it, or a national system
of education ?

+ Then we wanted to bring about equality
in education. Are we going in that direction ?
Instead of having one uniform type of educa-
tion, the public schools have been encouraged
under the so-called national system of
education.

L]

The second instance is about the three
language formula, We wanted that three
should be the three language formula and
three should not be compulsion in respect of
the study of any language. One language
should be introduced in the first five years,
the second will be introduced in the fifth class
and the third from ecighth class onwards.
This was the unanimous recommendation.
but now we are having English as a compoul-
sary subject, regional languages as compulsory
and Hindi as compulsory. Whereis the three
language formula ? We are retreating back
into a past century., There is no three-langu-
age formula as it was conceived in operation
now ?

It is the dictation of the Ministry. So
far as this question is concerned, I bitterly
oppose this system dictation. 1f we take the
opinion of the House, 90 per centof the
Members will give their decision for the aboli-
tion of English. But instead of abolishing
English, we are having English as a com-
pulsory subject. This is the present
position.

AN HON. MEMBER : Not in all the
States,

SHRI A. T. SHARMA : There is another
thing. When we Members recommended
that something should be done for retaining
Sanskrit, we were given to understand that
Sanskrit shall form part of the composite
formula, that it will form part of languages
but when the draft was prepared, two words
were added, namely, wherever possible Sans-
krit should form a composite part of the
regional language. But now we find that
Sanskrit has been totally neglected. They
simply say that Sanskrit may be a composite
part of the regional language. This is what
is done in regard to our education as a natio-
nal policy.
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Then 1 will take up the other points.
There are three types of education : elemen-
tary Schools, the secondary schools and the
colleges. The framers of the Constitution
anticipated that illiteracy would be eradicated
from our country within 10 years. 10 years
have gone; even another 10 years h#ve gone
by. But yet we are not in a position to say
when illiteracy could be eradicated from the
country, The first reason is, there is no
finance nor finality. Seconnly, we are not in
a position to make our education a model or
modern one. Of course, there has been
some improvement. 1 was very glad to learn
that the scholarships for the Scheduled Castes
and Scheduled Tribes have been increased
by 100 times. It is so. But still there is illi-
teracy in the country. I humbly request that
proper action should be taken in this regard
to eradicate illiteracy from our country at
least within the next 10 years. That should
be the target of the programme so far as
elementary education is concerned.

There are other aspects also. The
teachers of the clementary schools are not
paid properly; they do not get proper remune-
ration. They receive as their remuneration
even less than what an ordinary cooly gets.
That is why they are not paying proper atten-
tion to the students of the elementary schools:
In this connection, I would draw the atten-
tion of the Education Minister to this thing.
I now refer to the secondary education stage.
The policy now pursuded is very dangerous
The Education Commission has recommended
a three-year degree course, and it was the
aim of the Education Ministry, and it was
circulated among the various States and now
we find that it has not been materialised at
all. Even now, there are certain States
which have not adopted the three-year degree
course, Those who have adopted it, are
again going back to the old system. They
are introducing the four-year course in their
universities, especially in Andhra Pradesh.
They have already made provision for the
four-year degree course. What is this ?

What will happen if the schemes once
adopted are not implemented 7 What will
happen if they do not materialise ? 1 think
there should not have been such divergences
at the earliest stage. Simply we are wasting
time. So, I request the hon. Minister to
have a firm policy, and decide firmly
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whether it should be a three-year course or
a four-year course. The Central Govern-
ment should see that there is one set
standard throughout the Union of India.
I request the hon. Minister to have a policy

on this, io have one type of schools.

Then I come to the secondary schools.
This is very important,

In some States there are high schools.
In some States there are higher secodary
schools. In some universities there is a
pre-university course. Because of all these
things, pupils who want to join technical
courses are inconvenienced. A boy studying
in the pre-university class does not get
admission in technical schools because the
result of examinations are not published in
time. Therefore, there should be standardi-
sation and we should have either high
schools or higher secondary schools.

Coming to college education, the Britis-
hers have injected us in such a manner that
still we are British-minded. In the name of
national education, we are still studying

ancient history of the Greeks. We are
studying logic and philosophy at the
cost of our own philosophy. We are study-

ing economy neglecting our own books on
economy. We are studying astronomy
neglecting our books on astronomy., We
are studying Sanskrit through the medium
of English ! It is quite absurd. We are
still following the history written by the
Britishers who had their mind on safeguard-
ing their empire. The real facts of our
history have not been depicted. Proper
steps should be taken to have our own
history. What is the black age of our
history according to the Britishers is really
the golden age of our history, starting from
Sth century B. C. upto the Gupta dynasty.
All the writers of Sutras, Dharma Shastras,
Darshanas, etc. flourished in that period.
But no emphasis has been given to that
period. We will have much more light if
our history from the 5th century B. C. upto
the reign of the Guptas is published. 1
would request the minister to see that the
history of this period is written properly.
Ashoka ruled during this period, Buddhism
flourished during that period, Vikramaditya
flourished during this period, that period
was enriched by our ancient literature.
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Therefore, there should be a proper
history of that golden age. -

18 hrs.

Coming to Sanskrit, my hon. friend said
there were three commissions. I regret to
say he wad amot right. There was another
commission on Sanskrit under the able
guidance of Dr. Suniti Kumar Chatterjee.
They submitted their report 13 years ago
but no attention was paid to it. It was not
placed before the House and discussed. It
has gone into the Bay of Bengal. 1 request
that the recommendations of that commission
may be implemented.

Let the Commission’s report be placed
before the House for discussion so that
proper action may be taken on the recommen-
dations of that Commission. That is my
first request. Sanskrit is being neglected
like anything. My hon. friend on the
other side has dealt with this subject but
I will also tell two or three instances. We
are not maintaining a proper standard of
Sanskrit education in India. It is varying
from State to State. There should be proper
standardisation of Sanskrit education in
India. Iknow action has been taken on
this point and the Ceatre is very firm in the
matter, but it has not yet been materialised.
Therefore, proper action should be taken to
standardise Sanskrit education in the
country.

My third point relates to the action of
the University Grants Commission. They
are not considering the question of Sanskrit
because Sanskrit is not included in the
university scheme. But fortunately we
have some universities which have recognised
Sanskrit and included Sanskrit course. in
their curriculum. Andhra has made provision
for oriental learning. Madras, Kerala,
Mysore, Bombay and Punjab are the other
universities which have recognised Sanskrit
institutions or have affiliated Sanskrit insti-
tutions. But as much atiention as is paid
to other colleges of the Universities is not
paid to these Sanskrit colleges affiliated to
these universities though these colleges come
under the purview of the University Grants
Commission.

Another thing is, we are establishing
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Sanskrit universities. But there is no
standard Sanskrit university, What we

thought to be a Sanskrit university has come
to be otherwise. When the Kurukshetra
Uuniversity was established I myself attended
othe inauguration. Dr. Rajendra Prasad,
the then President of India [also graced
its inauguration. It was declared to be an
original Sanskrit university but it is not so.
The same thing has happened in thecase of
Tirupathi University.
-

I request that something should be done
for Sanskrit. Whaitever grant is being given
that is not reaching the concerned institution
in time. Whether it is due to negligence
on the part of the officials or the Minisiry
I do not know, but very little is given and
what little is given does not reach the insti-
tution in time. I request that these grants
so far as Sanskrit institutions are concerned
may be enhanced. In this connection,
because I am a Sanskrit scholar 1 will recite
one sloka :

M g win piviyer |
i‘mﬂm@wmmﬁ!\u

It means, whatever is given is very little
but that is also not available to us in time.
So I want to draw the attention of the hon.
Minister to this point.

Sir, one more minute and I will conclude.

MR. CHAIRMAN : I cannot allow any
more time. I have given the hon. Member
much more time than be is entitled to. 1
would request the hon. Member not to
put me in an awkward position. [ cannot
allow him any more time,

SHRI A. T. SARMA :
I resume my seat.

All right, Sir,

MR. CHAIRMAN : There are a number
of hon. Members who want to participate
in this debate.

SOME HON. MEMBERS rose

MR. CHAIRMAN Order, order.
Please resume your seats. | am not the
architect of this. I have to regulate the
debate that is all. The Government also
must have some time to reply to the debate.
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(Interruption). Order, order. 1 would request
hon. Members to sit down when I am stand-
ing. I feel as if somebody is standing on my
shoulders when I find that somebody else is
standing when I am standing here. May
I know from the Minister how much time
he would like to take. L4

DR. VK.RV. RAO : I should like
about 50 minutes to one hour for my reply.
1 understand the debate cannot be extended
beyond today. Those are the instructions
conveyed to me by the Lok Sabha Secretariat,
that the Business Advisory Committee met
at 4.30 and decided that under no circums-
tances should any extension be given in time
to any Ministry beginning with the Ministry
of Education and Youth Services Demands.
So the debate must be completed today and
I want 50 minutes for my reply.
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Ufegwt & 91 § g quew § @rEAm
FEAT 927 9T, ITF a1 F o g9 &
HEAHAT ¥ SATAHA UF 31T FALY FH F
W1 & o sore fag st ¥ s
FEfF ag 39 FHE F oA gEIA
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st wo Wo dwell ( FAG ): WifF
YA Fioer aE I Foarg # g, &
Y CF A qoAT |Igar g | &ifas
ATE CIET ¥ W 3 AAEN WM @l &
fgrgeama & Iu& a1y & gg Gawn fFar
i arg faa #Y e & fegeaa & am
W@ 8, IR T A fF o 3w 49 Ak
qiF &9 g | Al afeemet § FTA
I faeeft A faogwr o e maT )
w qww § T8 et § F § e w
faw a%dt &, T frdt § W = w0t
fae awdt &, @ = 3 Sl w1 40 B
far g g avdw i W @ @ &
Nga dfE I wH 1 32 g o
ATTH HATAT ¥ A7 FIEAF ¥ 27 7 a020
fear § a% 46 o s &1 FW @A
g | 31 & amoR AT A § AT A
ATGT Fifed & T § f@ FTAqL g
fiF Tz w1 waSee § agt a8 &9 a7t Ag
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I might remind you that the all-mighty
Australian cricket team met its Waterloo only
at Kanpur at the hands of Jasu Patel for
which he was awarded the Padma Shri---
- (Interruption). 1 want that he should answer

why Kanpur and the Delhi have been omitted
from their itinerary.

ot W A T, W ¥ AW
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DR. MAITREYEE BASU (Darjeeling) :
Mr. Chairman, I am very grateful to you for
giving me this opportunity. I believe, I have
five minutes and 1 will finish within that,

I merely want to draw the attention of
the new Education Minister to the system of
primary education prevailing in our country.
The Central Government cannot do much in
implementing any policy that we evolve but
the policy can be evolved very clearly and the
States may be asked to co-operate. At pre-
sent primary education is in such a condition
that nothing moves and unless we have an
effective primary education, it is idle to talk
of either national integration or of socialism.
All these things depend very much on primary
education. 'Whatever we have learnt at our
mother’s knee becomes the comnerstone of
our life, That must be understood. Primary
education also goes much into character-
making of the child and if we have schools of
different kinds at different levels at the pri-
mary stage, socialism will never be possible.

I believe, our Education Minister swears
by socialism, I do not know if he does so
but I know, I believe in socialism. If he is
a real believer in socialism, he must also
admit that from the very beginning children
must have a sense of equality which has also
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been stressed by some other Members, 1
believe—I may be mistaken and 1 shall stand
corrected if I make that mistake—the Educa-
tion Minister has said at a public meeting
that he would provide very good scholarships
for poor students for going to public schools.
If that has been reported properly and if I
have understood it properly, I request him
with folded hands not to do so because send-
ing poor students with schelarship to public
schools does not solve any problem what-
soever. Boys were picked up from very poor
families at one time and sent to England;
they passed out brilliantly, came back and
become ICS officers. They did not lift up
their class along with them; they remaind
ICS officers. They become more bureau-
cratic than officers for whom it was natural to
be ICS.

So, this particular thing must be born in
mind.

Then, the hon. Member from the Cong-
ress Benches who spoke just now asked why
should not public schools be abolished. I am
very much in favour of that. Later on what
he might have said is something else. But
about the abolition of public schools, I am
entirely in agreement with him. Public
schools as much are misnomers. They are
private schools; they are privileged schools.
I have been told that Government does not
give them any help. Whether they get help
or not that is absolutely of no account, no
significance. Their very presence on our
soil is spoiling the country. They create
class consciousness; they perpetuate class
consciousness. There is no question of socia-
listic economy being accepted by such people.
They are the breeding ground of bureaucrats.
They must be abolished. Giving scholar-
ships to poor students for going to such
public schools is more harmful. I totally
oppose it. I would request the Education
Minister to think of his socialism and not to
indulge in these things.

‘Now, I go on to the question of women’s
education. Women's education has also
been sadly neglected in some States, specially,
in my own State where nothing has been
really done for women's education.

I will not take more time. I would
request the Education Minister to go into
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these problems and also that of industrial
workers education problem. The education
programme that the Labour Ministry has got
now is only trade union education to
people who have no education at all.
How can they have trade union education ?
There must be first adult education, audo-
visual metbods adult education, and then
trade union education will be effective.

With these words, 1 would request the
Education Minister to think of this socialism
and to establish it and, in fact, national
integration also depends very much on these
matters.

SHRIMATI TARA SAPRE (Bombay-
Morth-East): Mr. Chairman, Sir, I wish to
speak only on the new scheme of Youth Ser-
vice which is still in the state of taking shape.
Uptill now, the Ministry of Education was
concerned with the academic and educational
problems of our students, But we have now
realised that students have much more to do
in the society itself from the wvery beginning
of their student life. They are the most
active and energetic members of the society.
There help in solving the socio-economic
problems which lead to have a continuous chain
of constructive leadership. Hence 1 congra-
tulate Government at the outset for coming
forward to do something concrete for the
student world. T think it is for the first time
we have accepted the very important role
played by our student world.

Even after 20 years of Independence, we
have tried various methods of education, we
have hardly thought of the students sensitive-
ness to the present surroundings or his
reactions in relation to the various happen-
ings in and around his world of activity.
When we saw student unrest all over the
world, their predominant desire to capture
the political and social power and their
sensitiveness of the older generations unsym-
pathetic attitude, in response to this, we
started thinking of their active participation
in socio-economic affairs of society. All
these happenings are the outcome of fast and
speedy life.

The gap between the present generation
and the coming generation is very wide. We
fail to understand our own children. Taking
into consideration all the above factors the
idea of youth service will be a real contribu-
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tion in solving the student problems. But
every care must be taken that this new
scheme does not fall a prey to the official
bureaucrats frame-work. To avoid this in
the beginning some suggestions are very
necessary and essential.

The main object of this scheme is to
rouse social consciousness of students and
teachers and make them sensitive to the needs
and problems of society especially to the needs
of backward, particularly the economically
and' socially backward section of the society.
To make them conscious of the gap between
the educated elite and uneducated exploited
group there should be a student social move-
ment in this direction. Youth service is
nothing but organising and conducting in a
useful manner the students various activities
other than scholastic., But participation in
this scheme should not be compulsory because
compulsion results in disregard and lack of
interest.  Youth service is not a compulsory
service. Even from a practical point of
view it should be a voluntary; otherwise to
make the scheme compulsory, both organiza-
tional and material resources will not be
available,

Second point is about the outline of the
programme. It may vary with the surround-
ing of the students and their institutions, It
should not have the rigidity of N. C. C. or
some such schemes where a set and fixed
curriculum is accepted and followed with all
the rigidity. Whenever there is rigidity it
loses its enthusiasm and its usefulness. So
it is always desirable to develop programme
based on the local needs and urgency of
work. It should be necessarily responsive to
local challenges and should provide enough
scope for experimentation. In the planning
of programmes of services by students care
will have to be taken to ensure continuity
and follow up action undertaken. It should
be possible to relate it with the welfare and
developmental programmes of the State.
There must be a complete co-ordination bet-
ween the working of the youth service scheme
organisers and community leaders. There
should be necessarily follow up of the pro-
gramme.

Then comes the most important point of
organization and administration. It is very
essential for the successful implementation
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and development to have a collective endea-
vour of students and teachers with the co-
operation with the Community. The
initiative should rest with the students. The
colleges and universities with the help of
students should form social service leagues
and councils. On these councils 3/4 jrepre-
sentation should be with the students and
then there should be teachers and social
workers of the area and the representatives
of the communities where the work will be
introduced, On no account politicians
should be allowed to dabble in the issue. The
role of the teachers, community workers,
social workers and Government agency is to
guide, to have follow up and maintain the
progress and development side of the work.

Students will be on work for short period
that is during their academic life. But the
work and the tempo of the work will be

intained by the hers and other repre- -
sentatives.

For all such activities there should be
some orientation for teachers which is highly
essential,

Lastly the financial matters. Centre
should give some fixed amount to the State,
Let the State with its resources chalk out
various programmes. Let there be a small
body at the State level comprising of Minister
of Education and some prominent voluntary
workers in the field, student union leaders
and representatives of universities. This
Central Committee at the State level shpuld
give guideliness, organize orientation of some
teachers and selection of works to be taken
up, channelise the funds received from Cen-
tral Government. This body should be
autonomous and all the decisions should rest
with this body.

The last thing I would like to mention
as regards the scheme is that there should
be evaluation of the scheme every year. There
should be some agency to watch the interest
or enthusiam of the students and the com-
munity. At the initial stage there should be
more flexibility at all points.

Inmy opinion Sanskrit should have

more funds for its spread.
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MR. CHAIRMAN : The hon. Minister
will reply. '

SHRI A. S. SAIGAL :
quorum,

1 challenge the

MR. CHAIRMAN : You do it; what is
the point ?

SHRI A. S. SAIGAL : 1 disapprove of
your threatening tone.

MR. CHAIRMAN : You have no neces-
sity to challenge the quorum. The quorum
is there. 1 am bound by the time here. |
have called upon the Minister to speak.

SOME HON. MEMBERS : Time may
be extended.

St ST wTeAt @ N quA § 8
arafer A¢Y g =fgy |

SHRI A. S. SAIGAL: You are not
appreciating the feelings of the House, and
what the House wants. They want the time
to be extended by three hours and the Minis-
ter may reply tomorrow. You have not
taken care to do it.

MR. CHAIRMAN: You are a Member of
a party. You may kindly resume your seat,
(Interruption) 1 understand your anger. I
cannot sympathise with it. There is no use
your making noise here. Just now I received
a message from the Business Advisory Com-
mitiee (in which your leader is a party) that
not a single moment can be extended with
regard to the Debate. It must be concluded
today. 1 rule that the Hon. Minister should
reply. There is quorum. The hon. Minister.

THE MINISTER OF EDUCATION AND
YOUTH SERVICES (DR. VK.R.V. RAO) :
Mr, Chairman, Sir, the hour is very late and
s0 many points have been raised. 1 shall
deal with as many of them as I can in the
begioning and then I will make a few addi-
tional points.

I beg of this House to kindly listen to me
because there is no way of extending the
Debate after the decision taken by the Busi-
ness Advisory Committee,
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Sir, a large number of points have been
raised. 1 should like to refer to some of the
points which have been raised. 1 will first
refer to some of the points raised in the dis-
cussion and then I shall go on to say some-
thing additional to what has been raised.

The vhon. Member, Shri R. K. Amin
raised anlcstion regarding university struc-
ture. “ He spoke particularly about the
Kerala University Bill. As far as that Bill
is concerned, the University Grants Commis-
sion did express its views on it. The Kerala
Government did not see it fit to accept the
suggestions which were made. There is
nothing we can do about it. It is a subject
where they have full authority, No assent
of the President is required for the finalisa-
tion of the legislation. And, I am afraid,
Sir in all such matters, it is only public
opinion within the State which can influence
the State Government. Nothing that we can
say is going to have that effect.

Then, some questions were raised about
the problem of text-books and I think one
hon. Member asked why you are still import-
ing text-Books and at the same time subsidis-
ing the text-books by Indian authors.

There is no real contradiction between
the two. The subsidy is there—it is transi-
tional only because we will not be able to
get adequate number of text-books writien
by Indian authors in time. Therefore,
through this subsidy we can get foreign
books at low prices and it will be very
helpful. Since we do not want to be
dependent on these imported books for an
indefinite length of time, we are taking steps
to promote indigenous talents in order to
encourage sale of books written by Indian
authors and we are also taking steps to
subsidise their publication.

Then, the question has been raised about
the medium of instruction. A number of
Hon., Members have asked as to what is
going to be the medium of instruction. 1
thought the educational policy which had
been issued by the Government sometime
back, after full discussion with both the
people in the States as well as with Members
of Parliament, makes it quite clear that the
intention is to make the regional language
the medium of instruction also at the
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university stage. Regional language is already
the medium of instruction at the primary
stage and secondary stage. Now the inten-
tion is to make the regional language the
medium of instruction at the University
stage. It is not merely a pious intention.
The Gevernment of India have made specific
financial provision for enabling this transi-
tion from the existing medium to the
regional language—1I do not want to use the
expression ‘mother tongue’ and therefore
I am using the word ‘regional’ because,
*within the regions, there will be linguistic
minorities. That is why 1 use the words
‘regional language’. The Government have
a programme of giving rupees one crore to
every State Government for the purpose of

having text-books written in  regional
languages. ..
SHRI SAMAR GUHA: When you use

the term ‘regional language’ you should keep
in view that there are very prominent
linguistic minorities...

DR. V.K.R. V. RAO: I am sorry,
Prof. Samar Guha. I am extremely tired
and I want to have my say. 1 would beg
of the House as friends to let me continue.
I can have a talk with Prof. Samar Guha
later on.

I know there are linguistic minorities.
I do not want io use the term ‘mother-tongue’
because then I will be committing myself
into a position which I do not like. I have
stated there are linguistic minorities. It has
been accepted as the national policy that
regional language must be made the medium
of instruction in the universities. For that
purpose, the Government of India have
provided Rs. one crore for each State
to help the univerisities to bring out, either
in translation or by original production or
by adaptation, books which will be connected
with each particular paper and syllabus in
the university. I would like to inform the
House that a number of universities have
started doing this and 1 have received
information from a number of universities
about the books that they have been able
to print in their own languages. 1 may tell
my frind -Shri Patel that [ have received
information from Prof. Gokak three days
ago that 27 books have been brought out in
Kannada which have been linked up with
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papers and university syllabus. We are
also going to take steps to see that in this
translation-cum - adaptation - cum - writing of
original books, we will also come into the
picture. We will have an Officer on Special
Duty in the Ministry and also in the Uni-
versity Grants Commission who will contact
all the various regional board for the
purpose of bringing out literature and fext-
books. In addition to what is being done
by State Governments and Universities,
we also hope to undertake the production
of some core books at the national level
written in whatever language and get them
translated into different languages.

So, I hope that the first steps have been
taken for effecting transition from the
present medium of instruction to the
regional language as medium of instruction
in which I believe as an educationist and
I have been believing im it for the last 25
years,

But I must add this note of caution.
Some people ask: *“Why are we having
English ? English should go™. 1 want to
make it categorically clear—as an educa-
tionist and as the Minister for Education—
that changing the medium of instruction
from English to the Indian languages cannot
and should not mean abolition of English
from the universities and again it should
not mean non availability to the students
of the knowledge that can be obtained mainly
through publications in English. I would
like to go so far as to suggest that this
should not be done unless you want this
country to turn into a country of sub-stan-
dard people. If that is what some people
want, I do not mind it. There are some
people who say this. As it is, the education-
al standard in the country is not something
of which we can very well be proud of,
Added to that, there are some people who
say: “We must have no English and
everybody must study only books which are
available in regional languages™. What will
happen to educational standards then ? I
hope, Sir, that such people are notin a
majority. If t hey are in majority, then 1
shall have no hope for the future of this
country.

I do not think that such people are ina
majority. I think all of us recognise the fact
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that we want a change in the medium from
the educatianal point of view, from the point
of view of the release of the creative energy
At the same time we do not want a fall in
standards. We do not want a fall in the

- knowledge of the students. Therefore, till
such time I—visualise in another thirty or forty
years the boys and girls who study in their
own language now and who will become
experts will write books in their own langu-
age; they will not write in English as 1 have
been doing or so many other hon, friends have
been doing but they will start writing in their
own language as every Indian language will
have as developed a library of literature and
knowledge in its own language as the present
EBuropean languages for instance, we have to
be patient. 1 see no reason why in another
thirty or forty years our languages should not
have the same kind of academic knowledge
and standard like the German, French or
Spanish or Italian. I am afraid we shall
never be able to reach the standard of library
comprehension and knowledge of English
because English has now become practically
an international language and we would be
very unwise to abandon it. Once I told my
hon. friend Dr. Lohia :

‘sl g A AAF A
SSt  ATEqw AT I =iy 1

Angrezi—Should be retained because it is
the key window to knowledge. Right from
the beginning, we must tell our students that,
when they change over from English to
Kanada or Tamil or Telgu, they must have
enough knowledge of English. Their professors
must prescribe for them books and journals
in English. The lectures will be in their own
language; the answers will be in their own
language and when they start writing subse-
quently it will be in their own languages.
I hope 1 have made the medium position
crystal clear for the House.

Regarding the three language formula, I
think the less we talk about it the better
because, on the whole, the country has settled
down to the proposition. 1have a compre-
hensive answer the other day in the House.
Practically in all parts of the country, in some
form or another, the three-language formula
if now in the process of implementation
except, as I said, in Tamil Nanu where offi-
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cially they have only two languages and even
there quite a large number of people are
learning Hindi on a voluntary basis.

My hon. friend spoke with great fervour
about Sanskrit and the report of the Sans-
krit Cc ission. I gnise the fact that
Sanskrit is a language which is extremely
important to us not only from the cultural
point of View but as a link and bridge bet-
ween many Indian languages. 1 have no doubt
in my mind about it. My friend Shri Prakach
Vir Shastri said that he was able to under-
stand Kannada as indeed 1am able to under-
stand Hindi. I do not know Hindi at all; I
am able to understand Hindi only because I
have a little knowledge of Sanskrit acquired
in my school days. Sanskrit is not the Gods'
language; it is not a Hindu language just as
Urdu is not a Muslim language. I want to
make this clear. Sanskrit belongs to India and
it is the language of all the Indian languages.
Even in Tamil Nadu and Tamil 1 am pre-
pared to challange any linguistic scholar to
show me that there is no Sanskrit influence
on the Tamil language. Sanskrit is a langu-
age which is a bridge between all the Indian
languages and therefore it is important that
arrangements should be made to study it and
to see to it that it becomes more widely
known. But to say that it should become one
of the languages under the three language
formula and that it should take the place
of one of the South Indian languges or non-
Hindi modern languages in the North of some
language in the South will make it very diffi-
cult to implement the three language formula
as we conceive it today. 1 am equally anxi-
ous as they to see that a knowledge of Sans-
krit is promoted in all the States. There are
some steps already taken. For instance in
Bengal they bave two years of Hindi and
three years of Sanskrit. In U. P. they say
that along with Hindi, fifty per cent should
be Hindi and fifty per cent Sanskrit. 1 have
no doubt that in other States too, especially
where there languages have got Sanskrit
affiliations, they will also in due course feel
that a certain amount of time must be devo-
ted to Sanskrit along with their own regional
language. 1 should like to leave it at that
rather than strike my head against a blank
wall by suggesting that we should have a four
language formula. It is not possible. If we
try to push out the South Indian languges in
the North and replace them by Sanskrit, I am
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afraid it will be very difficult for us to put
through the grand design that we have, name-
ly, that one day all over the country Hindi will
be studied as a language by not only the
majority but but the totality of our popu-

,lation.

There was the question of the rural insti-
tutes referred to by Shri Sharma. There is
some misunderstanding. Some rural service
diplomas have been recognised not only by
the Central Government for the purpose of
employmeat but by some State Governments;
most of them have also recognised it. What
is more important is that forty Universities
have recognised it as equivalent to the degree
for further studies, and post-graduate diplo-
mas have been recognised as M. A. for the
purpose of employment under the Central
Government. But I am not saying that every-
thing is all right in the rural institutes. There
is a committee studyiog the subject and as
soon as its report is received, we shall try and
see what we can do to improve matters,
especially the prospects of employment and
further work on the part of the graduates
of the rural institutes. I know that hon.
Members are anxious about their future and
I shall see to it that the report is completed
and made available to me and we shall see
what action we can take to improve their
condition.

There was the question of primary
education—free and compulsory. The hon.
Member Shri Dinkar Desai asked : why not
give fifty per cent from the Centre for pri-
mary education, 33.33 percent for secondary
education and 25 per cent for university
education. Why not, I also ask. He gave
the apparently startling figure of zero for
primary education. Naturally it is so because
primary education is entirely a State subject.
He mentioned a few lakhs for secondary
education, We have got certain programmes...
(Interruptions.) Mo, not now; Mr, Desai can
discuss with me afterwards. Mr. He has put
forward the idea that the Centre should take
over financial responsibilities for education
which does not come within the Central
responsibilities and I should like this House
to consider it. I think Shri Desai belong to
the Praja Socialist Party. There are a
number of parties represented in this House
and very soon, the day after tomorrow we
shall be starting a debate and discussion

CHAITRA 27, 1891 (SAKA)

Edu, and Youth Services) 338

in the MNational Development Council ; there
is going to be a whole diaogue and debate
in this country on Centre-State relationship.
I even read in the newspapers that the West
Bengal Government was anxious that the
Centre should make resources available for
the purpose of financing primary education.
There should be a lot of thinking, clear
thinking on this subject. If we start giving
fifty per cent for primary education and
33.33 per cent for secondary education, what
is the constitutional position 7 What would
be the Centre-State relationship? Or is it
suggested that we just give the money and
ask no questions about it? In that case I
suggest that the grant should be given by the
Finance Commission. It cannot be done by
me because after all I am accountable to
Parliament. If any money comes under my
budget I am accountable to every hon. Mem-
ber of this House who can ask me: what
has been done with that money. Therefore,
if the money comes from the Central Budget,
I am afraid the Central Government is
answerable to Parliament and it cannot fulfil
its answerability and accountability unless
it has some powers. Already the Centre-
State relations are in jeopardy and if you
want fo increase the power of the Cetnre, I
do not know how much acceptable it would
be to the various State Governments, let
alone the Central Government. I am anxious
that primary education should expand and I
sympathise with what he has said. 1 must
confess my ignorance. I did not know till
I became the Central Minister of Educa-
tion that in Calcutia primary education was
not compulsory or free. It shows how
ignorant even an educated person can be.
My attention was drawn to it by a distingui-
shed Member of the Opposition, Shri Madhu
Limaye, who told me in the Central Hall one
day: do you know of this position in
Calcutta? I said I did not know. [ called
for the files and I found it was so. 1 also
found out that in Calcutta the Corporation
hardly spent anything on primary education;
about 30-40 per cent of- boys and girls pay
high fees and get primary education and
presumably 30-40 per cent of the children do
not get any primary education at all. I am
told that, in primary education, the propor-
tion of children educated is much higher
in the rural areas than in Calcutta. 1am
surprised that all my very distinguished, but
certainly not inarticulate Bengali friends
have not been talking about it.
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It is not so much in Delhi butin Cal-
cutta; it is really shocking to me: that in a
metropolitan city, one of the biggest cities
of India, an ex-capital of India, primary
education should be in a bad way. 1 discus-
sed the matter with the Minister of
Education in West Bengal. He said he
completely agreed with me, but he asked,
“What about money ? Would the Centre
be making a grant 7" So, the moment that
question of grant comes, I am afraid it will
also give rise to the question of relations
between the Centre and the States. There-
fore, T am just taking the House into confi-
dence and would tell the House that I am
going to be called in my individual capacity
by the Finance Commission to have discus-
sions with them on the subject relating to
their final report and then I would like to
bring to their notice this particular position,
that primary education is the constitutional
responsibility, where we are nowhere. near
100 per cent up to the age of 14; we have
still to reach up to the age of 11 for all the
children and T am not sure whether in the
fourth Plan all over the country we will be
able to give free and compulsory primary
education to all those who have completed
the age of 11, let alone 14. So, something
has got to be done in this matter. I hope
to give my own personal views to the
Finance Commission; and then I hope we
will be able to solve partially at least the
problem, for the solution of which not only
Shri Dinkar Desai on that side and I myself
on this side but so many others on this side
of the House have expressed their anxiety.

I do not want to say much about the
National Fitness Corps. But here, I am
sure that my friend Shri Banerjee, when he
does his briefing for his friend next time,
does it well. If Mr. Banerjee himself had
spoken on it, he could have done it with
complete knowledge in his possession. He
knows it, and we are in continuous touch
with each other on the subject. Of course,
we belong to different political parties and
we have different political objectives. But
both of us are anxious to see that this
problem is solved. I would like to see that the
problem is solved without injuring my party,
but he would like to see that the problem
is solved and my party injured at the same
time ! But we are agreed that the problem
should be solved. He should have asked
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some other friend of his to brief him. Now,
that hon. Member said a few things about
the National Discipline Scheme. 1 leave it
to Mr. Banerjee to discuss this problem.
I am saying this because I saw him giving
some papers to his friend. 1 should like 1o
tell the House what exactly is the position.
I want to assure the House that I am very
much seized- of the matter, and we are
trying tc see what we can do.

Again, I must repeat for the record that
the arrangement is this. Some years ago,
on the advice of the Kunzru Committee,
it was decided that there should not be any
National Discipline Scheme operated from
the Centre but that there should be National
Fitness Corps entirely operated from the
States and the National Discipline Scheme
at the Centre should be brought to an end
and all the personnel should be given an
opportunity to be transferred to the States
to work in the National Fitness Corps, and
such of those as do not want to go or such
of them whom the States do not want would
be given terminal benefits. We will try our
best to see that this is done. This was the
arrangement. I have repeated it for the
record, and that arrangement still remains,
I do not want any misunderstanding of false
hope to exist, to be created- in the minds of
our friends who are expecting all sorts of
things from the National Fitness Corps.

SHRI S. M, BANERJEE: Only justice.

DR. V.K.R.V. RAO: Justice is always
there. Then, there is the question of
remuneration of teachers and so on. The
problem is the same. Here, I feel wvery
frightened, because [ have been President
of the All-India Primary Teachers' Con-
ference; I have inaugurated the secondary
teachers' conferences and also university
teachers® conferences. On almost any
subject I can be quoted and I can be gquoted
very much against the Minister of Education.
But thereis a big difference between a
professor delivering a lecture, knowing fully
well that he has not the slightest responsi-
bility for implementing what he says, and a
Minister who. if he has got some self-respect,
has to see that he does what he says. So,
you will see that there are very severe
restraints under which a Minister of Educa-
tion has to work, with bad, inedequate
finances, when priority is not properly conce-
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ded to the subject over which he presides.
Still, something has got to be dome in this
matter, with moral support and so no,

Arising from that, there is another mat-
ter. I shall deal with that point to which
some friends have referred, Two or three
of them got up all ona sudden, and I did
not know ; I got frightened. They were
friendly faces ; I know iwo of #them quite
well ; they all got up shouting. I did not
know what crime I had committed, what
mistake I had made. 1 put on my ear-phone
and that gave me only a jumble of words.
(Interruption). That was probably because
of my ignorance of Hindi. But fortunately,
two of them sat down and the third hon.
Member spoke, and then I could understand
what the problem was. Immediately I made
arrangements to contact Patna by telephone
to find out what the position is.

My information is, the teachers have not
been placed in C class, The information
with the hon. Members is not correct. The
teachers have been placed in the second
division. There are three divisions and
there is a rule that undertrials cannot be
placed in a division higher than the second.
I am glad they are not in C class, because I
am myselfl a teacher and I do not want tea-
chers to be insulted. I hope these teachers
will not be sent to prison. But in case these
unfortunate professors are sent to prison—
God forbid—I have requested the Education
Minister of Bihar to see that they are given
an appropriate class, which to me means A
class because they are entitled to the highest
category that a non-criminal prisoner is
entitled to under Government regulations, 1
do not know what will happen, but I hope
no quesation will arise for testing my re-
quest. (/aterruptions).

1 am not yielding, Sir.

MR. CHAIRMAN : He appealed to you
that he is very mnch tired. Don't break the
line of his argument. If you have any ques-
tions, ask them at the end.

DR. V. K. R. V. RAO : Hon. Members
should be delighted that within ten minutes
of their raising it here, this slow-moving
Ministiry was efficient enough to get the in-
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formation. If they want me to solve the
whole problem, it cannot be dome by the
Government of India here. Since 1 have
been provoked, I would say, the settlement
of the problem of the Bihar college teachers
strike is entirely the responsibility of Bihar
Government. It is a State subject, not a
central subject. The central Government
has no responsibility in this. If at all I took
interest in it, it was in my personal capacity
as an educationist.

MR. CHAIRMAN : Even as a Minister
of the Government of India, you can use
your good offices in helping them.

DR. V.K.R.V. RAO : That is a different
matter.

St U SR (WEwET) : fmenm
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DR. V.K.R.V. RAO : I bave not under-
stood him because I have not put on the
earphone,

I am glad so many hon. Members have
stressed the need for more funds being made
available for education. My predecessor
tried quite hard and I am sure my successor
will try hard. In between, I will also try
hard to get more funds. But if the hon.
Members really mean business, they should
not merely remain content with making
speeches in the House. I have seen how
effective they are in making representations
and bringing their veiw to bear on the Go-
vernment and the authorities. I do hope
there will be a powerful education lobby in
Parliament, just as there is a farmers' lobby,
which is all to the good. (Interrupiion). 1 am
sure if Profl. Samar Guha heads such a
lobby, it will be powerful.

Whether it will succeed or not, I do not
know ; but it will be articulate. Tam all
for getting more resources for education,
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Regarding the Kasi Vidyapeeth, many
hon. Members have referred to it and I do
not know why one of my hon. friends was
rather violent in his gestures when he referred
to this institution. He said that I refused
to see them and I said “go and gherrao".
Far from fhe is it to say to anybody to go
and gherrao, because I personally feel that
gherrao is not something very nice to do. As
far as Kasi Vidyapeeth is concerned, I have
received so many representations and I have
gone into it in greater detail and if any hon.
Member wants to know the position from me
Iam prepared to give hima note on the
subject. But the important thing to remems-
ber is that all is not black and white, as is
represented to be the case. There are lots
of problems about it. We have got notes
prepared about it and I have sent these notes
to two Members of Parliament. If any
member of Parliament wants to know
the position of Kasi Vidyapeeth, 1 am
prepared to send him the note prepared by
the Ministry, setting out the position and
what we propose to do.

Then, my hon. firiend, Dr Maitrayee
Basu, Shri Sharma and several other hon.
Members spoke very strongly on the
subject of public schools and the all
pleased for common schools, neighbour-
hood schools and so on. Dr. Maitrayee
Basu added that as a socialist I must do this.
As a socialist I would like to.do many things.
But I doubt very much my ability to do even
minor things, let alone a major thing
like  this. Joking apart, 1 would
like to tell this House that my position
on this question is quite clear. By all
means, let us try and improve the stand-
ard of the local schools; let us also try to
improve the common schools. There is no
doubt about it that we must do it. But their
number is so large that we find it difficult to
do with the resources that we have got.
Because there are a few public schools, let us
not try to abolish them. And, mind you,
*“public school™ is a very misleading descrip-
tion, because it also includes minority schools
which you cannot touch under the Consti-
tution, What you really mean by public
school is a school which gives a certain stand-
ard of education, and you will find this
includes not only the so-called public schools
which are secular and so on but this also
includes Anglo-Indian schools which are

APRIL 17, 1969

Edu. and Youth Services) 344

established as minority schools, protected by
the Constitution. With all the will in the
world, you cannot do anything about it un-
less you have a revolution and have an al-
together different type of Constitution imposed
on this country. These are facts of life.
Therefore, instead of abolishing these few
good schools in this country, what we have
been trying to do is to see that poor people,
people with merit, they get admission in
these schools to the extent of §, 10 or 15 per
cent. We should remember that Govern-
ment themselves have got some public schools.
Government have set up schools in Sanawar
and Lovedale, We shall see that admission
to these schools is given on merit. Here I
would like to say that the national policy on
education does not speak of abolition of pub-
lic schools. It says: “to promote social cohesion
and national integration efforts should be
made to improve the standard in general
schools and all special schools like public
schools should be required to admit students
on the basis of merit and that they should
also be asked to provide the prescribed
number of free students to prevent segregation
of education.” This is the national policy
on education and this policy we are trying
to follow.

AN HON. MEMBER : Itis a wrong
policy.

DR. VK.R.V. RAO: We have to take
things-as they are. As long as the objective
remains this, we have to follow this policy.
When my hon. friend’s party comes into
power, it is up to them to change the objec-
tive or adopt the same objective which we
have got just now.

Then I come to the question of job-
oriented education. My hon, friend, Shri
Jaipal singh, and a few others referred to it.
An hon. friend, 1 think he comes from Bengal
or Bihar, quoted a village proverb which I
think is an English proverb—pearls should
not be thrown before swine. Evidently, it
is an English proverb which must have pen-
etrated into Hindi and has got so deeply
imbedded in it that now it has become a
Hindi idiom. Apart from pearls and swine,
he said that we must not go backwards and
forwards. There is no doubt about the fact
that our educational system is in bad need
of a new orientation or change.
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We have been trying to do it. Possibly,
our fault has been that we have been having
too many cooks. And too many cooks spoil
the broth, Too many experis, too many
committees, too much in a hurry—that, I think,
has resulted in experimentation constantly
going on. It is like saying, put rige in water
to make it bhath, after five minutes take it
out and see; if it is not properly boiled,
¢hrow it away; something is wrong with the
water; bring fresh water. This kind of con-
siant experimentation on the national scale
has caused a great deal of trouble to our
education. But certainly we are trying our
best to see that without disturbing and with-
out introducing any instabitity in the educa-
tional system, without making constant
experimentation in education on the national
scale, how we can re-organise and reorient
our education in terms of national integra-
tion and secularism and in relation to work,
life and productivity.

The House may be interested to know that
as a result of some discussions that I had with
the University Grants Commission and the
Vice-Chancellor of the Delhi University, we
are thinking of starting a college in Dethi
which will be specially job-oriented. There
will be & degree; there is nothing now-a-days
without a degree. But we are trying to have
a syllabus which will enable these people to
get jobs rather than merely to pass courses
which makes it difficult for them to get jobs.
We think, the University will agree with our
proposal. Ido not know how the experi-
ment is going to succeed and whether the
experiment will start intime; but we are
anxious about this problem of job orientation
and are trying our best to see what we cdn
do in this matter,

Then, somebody asked a question about
the Bangalore University. My hon. friend,
Shri J.H. Patel, Shri Imam and someone else
asked for a Central university there. Some-
body said that I should take it up myself as
a national figure. I cannot think of myself
as a parochial figure but nothing will give
me greater happiness than to see Bangalore
made into a Central university. [ am speak-
ing personally but as the Minister of Educa-
tion it is not for me to bring about Central
universities into existence. For a central
university to be brought into existence we
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have got to get the advice of the Planning
Commission and the University Grants Com-
mission and then we have to go to the
Cabinet and to the Parliament because we
know that a Central university is created by
an Act of Parliament; it is not created by an
Ordinance or fiat or a Government*esolution
but by Parliament.

MR. CHAIRMAN : But who initiates
the proposal 7

DR. V. K. R. V. RAO : The proposal
would be initiated by the Government of
India, by the ministry in charge after getting
the clearance from the Planning Commission,
the University Grants Commission and the
Cabinet.

Kpowing a little bit I can say that my
hon. friend, Shinde, thinks that if we can get
a Central university in Bangalore, the next
step would be a Central university in Ahmed-
nagar. It is exactly that kind of thing which
is sabotaging the case of Bangalore. So
many people have written to us saying why
not make this a Central university or that
a Central deemed university. Anyway, I
want to assure my hon. friends, both Shri
Patel and Shri Imam, that as far asI am
concerned, I shall try and pursue this matter
in my own way. But I must also tell you
in advance that I am not very optimistic
about the outcome in the terms in which the
promise or the kind of understanding was
given earlier.

SHRI J. MOHAMED IMAM : Do not
be pessimistic.
DR. V.K. R. V. RAO : I am not pes-

simistic. The only thing is that I am not
optimistic.

1 think, I have finished almost all the
points that had been raised...(Interruption).

SHRI GUNANAND THAKUR : What
about Mithila University ?

DR. V. K. R. V. RAO : Thisis a sub-
ject on which we are now in correspondence.
There is an offer by the Darbhanga people té
hand over their property and so on for the
establishment of the Mithila University which
will be of a rather independent and unique
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character. At the moment there is a Sans-
krit Uniuersity in Darbhanga. The Univer-
sity Grants Commission thinks that the
Sanskrit University should be developed into
the Mithila University with one Sanskrit
wing and Gne wing for other subjects.

Since there is some difference in views
and so on, we are pursuing the matter. 1|
hope the hon. Member is satisfied with
that for the time being and what the result
will be Ido not know., But if there is
agreement between the two parties, I hope,
this university will come. As far as the
University Grants Commission is concerned,
they have clearned the proposal provided it
is a university which is a development of the
Sanskrit university.

SHRI J. H. PATEL rose—

DR.V.K.R.V.RAO : 1 suggest to
Mr. Patel now that he has talked in
Kannada, I can reply to him in Kannada
after the debate is over.

A number of hon. Members have been
asking about the NCERT. The report of
the Review Committee was submitted in
August, 1968. T am glad to say that in
the last one month or so, we have had a
number of meetings and orders have been
passed by the Ministy. The major recom-
mendations have been accepted particularly
in respect of the nature and scope of work
of NCERT, structural re-organisation of the
departments of the WNational Institute of
Education, appointment of a full time direc-
tor, Regional Colleges of Education and
priority of programmes of research educa-
tional development. The Plan budget of
Rs. 142.60 lakhs for 1969-70 will be wtilised
on programmes and activities of NCERT
which will be according to the recommenda-
tions of tne Review Committee and which
have been accepted by the Government. So,
that action has been taken on the report.

AN HON. MEMBER : What about
youth welfare ?
DR. V. K. R. V. RAO: Regarding

youth welfare, T will only say one sentence.
1am not yet in a position to tell the House
what the concrete proposals are. 1 had
mentioned in my last intervention in the
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House that I am going to
of dialogues with different people regar-
ding youth welfare. I am also preparparing
a paper on youth welfare .which I will cir-
culate to all Members of Parliament.

have a series

SHRI NARAIN SWARUP SHARMA :
As a professog or as a Minister 7

DR. V.K.R.¥. RAO: You cannot
distinguish between the two. Even though
1 am standing here. 1 speak like a profes-
sor, I will circulate to all Members of Par-
liament and then, I hope to have discussions
with different Members of Parliament pro-
bably at party levels rather than in one
composite group.

I have taken plenty of time and I do
not have much time. I wanted to make a
few policy statements. In answering all the
questions raised by my hon. friends, 1
have taken much time. But nevertheless, 1
hope, you will kindly give me a little for-
bearance and I will not take more than 5 or
10 minutes. If the House agrees, 1 want to
say two or three things.

As far as the Ministry of Education is
concerned, a number of people say, we pass
resolutions, we make so many statements
and whatever Parliament says is not imple-
mented. It is very important for us to re-
member the limitations even of the sovereign
Parliament as far as the State subjects are
concerned. The Parliament itself is bound
by the Constitution. The Parliament can-
not exceed the powers which are given under
Constitution. If it does so, its actions are
termed wirra vires by the Supreme Court,
Education happens to be a State subject.
‘We can express our views, either it is com-
mittees or commissions, experts, ministers and
so on. They will have only moral influence.
‘We do not have powers. Let us recognise it.
It is not good saying that the Parliament
has said this, Members have prepared the
report, and that it is not implemented. It
is not implemented because ours is a federal
country not a Unitary one, and the Govt. of
the country is distributed between Parliament
and State Legislatures under the Constitu-
tion adopted by us. We have to recognise
it. I say now, in elear terms, time after
time, a great deal of energy is spent on both
sides asking us to do things which we are
not in a position to do. Therefore, from
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the beginning, I have been saying that I
will use only persuation. 1 do mot have
money to give incentives. I have got to
use all sorts of persuasive methods to get
States along with me.

1 have no constitutional power to tell the
State Governments what should be the pat-
tern of education. The Kothari Commis-
sion can say that. But that does ngt mean
that the States will do it. The State Edu-
cation Ministers may agree in their
Cédnference. But that does not mean
the State Cabinets will accept it or the State
Legislatures will implement it. These are
hard facts of Indian political reality. There-
fore, Education being what it is, the only
way in which 1 can function with the
support of this august House isto be per-
suade my friends in the State Governments,
establish good personal relations and try
to take them in the direction in which we
all want to go. I can assure the House that
the direction in which I will try to take them
will be the direction given in this Report.

As far as I am concerned, Parliament is
my boss and Members of Parliament are
my masters and it is my business to try
and direct the country in the direction which
has been indicated by them. I can only
do this by persuation.

Nobody has said a word—] must say I
regret it very much—about the Council of
Scientific and Industrial Reseorch of
which I happen to be the Vice-President.

SHRI S. M. BANERJEE : An inquiry
is going on.
DR. V.K.R.V. RAO: We always

wait for inquiries. 1If you wait for that,
how long will you wait ? I want to tell
this House something because it is a subject
which comes under my jurisdiction. I am
told, as Minister I am the Vice-President
of the Council Scientific and Industrial
Research. Nevertheless I find my powers
are practically the same, and in any case |
am accountable to Parliament for whatever
happens there. [ would like to share with
you what 1 am trying to do with regard to
this Council. Some statements of policy
also I want to make,

I have been meeting in the course of the

last few days a number of Directors of these
Laboratories in smalll groups. I am meeting

CHAITRA 27, 1891 (SAKA) Edu. and Youth Services) 350

6 or 7 of them at a time. Instead of one big
conference, I have been trying to have talks
with the groups in such a way that they
have got some relation with each other.

The policy statement I want to make is
this. I am very anxious to see three things.
Firstly this is scientific research, organized
scientific research. [ am not saying that the
National Laboratories should not do any
fundamental research at all. It would be
impossible for any applied research to be
done without fundamental research, just
as it is impossible for fundamental research
to be done withont some applied research.
But, by and large, the function of the
Mational Laboratories is applied research.
There is no doubt about it.  And this applied
research should bring about concrete results
in the form of promotion of economic
development in the country. Therefore, the
productivity of this research, the economic
productivity of this r h, the ec i
contribution of this research either by
new commodities or new techniques or im-
port substitution—all this has got to be done
and in order to get a clear picture, I have
already asked all the laboratories to tell me,
with the necessary data as to what they have
produced for the last 20 years, not in terms
of papers presented at international seminars
but in terms of processes and techniques
actively in use. I am getting a lot of material
on that and in due course [ will present to
this House a crisp and slim volume which
will set out in concrete terms as to what has
been the contribution of the national labora-
tories of this country, which the Late
Jawaharlal Nehru set up with such great
vision and zeal, what has been their contri-
bution to productivity and economie develop-
ment of this country ?

One of the problems raised is and many
of them said, *We do not get sufficient guide-
lines"—what will be the problems on which
we want them to work of course, the Govern-
ing Body of the Council of Scientific and
Industrial Research is there. But we should
have some organisation at the centre may be
some cell which will have the public sector
enterprises concerned, some of the prominent
privale sector enterpreneurs, some other experts
who will be able to tell these laboratories as to
what are things in which they are immediately
interested, because our interest is very short
term. So we want to have a cell and we
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will be able to tell the laboratories from
time to time. This is the problem concerning
the industry. Will you apply your mind to
it 7 If you want any particular assistance and
equipment, we shall try and find it for you.’
1 hope thereby 1 will be able to give with the
assistance of concerns and scientists and
others stronger twist to the national "labo-
ratories in the contribution to productivity
rather than merely in the direction of scienti-
fic research.

The second policy point which 1 want to
make is this. Since fundamental research
is involved, it is absolutely important that
there must be properliaison between the
national laboratories and the universities.
Some liaison already exists. But Twant more
liaison and I want more intimate contact and
I want this contact not only at the directors’
level, but I want this contact at what I call
the working bench scientists’ level. The
scientists are in the working bench; they are
the younger people. I want a position where
anybody from university can come and spend
6 months or 8 months working in the labo-
ratory and somebody from the laboratory can
g0 to the university and spend 6 or 8 months
working as teacher. I don't know how far
this is possible but the Directors, in their
talk with me, seem to be not unresponsive.
I am going to put this problem before the
Vice-chancellors when I meet them on the
21st, Iam going to try and see whether
we could have more intimate relationship
between fundamental research in the labora-
torses and fundamental research in the umi-
versities.

The last point is the problem of the
young scientists. [ am very anxious to see
that the young scientists who are now in
laboratories get a sense af excitement, fulfil-
ment and participation and so on. I cannot
say, give them all the salaries which they
would like to have. Unfortunately that is
not in my hands. But I shall certainly do
my best to see that they get more job satis-
faction, more scope for planned activity than
perhaps they are having today. 1 have been
talking to a number of directors. I have
talked to 14 or 15 of them so far, whether
it is possible to introduce in each laboratory
something like academic committees where
all the scientists could sit together and have
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academic discussions on research problems
and other programmes and so on, so that
at one level there is no hierarchy and it
becomes an academic Commuhity and
not hierarchical community. When they
sit together for purposes of discussnig
research programmes and so on, they
would be in a position to have a betier sense
of fulfilmenf. « As far as the scientists are
concernes, I am proposing to make a random
sample of young scientists in the laboratories,
to meet them face to face, talk with them,
and then find out what their difficulties are;
and I do hope if some of the things outlined
are taken the CSIR will not continue to face
the kind of criticism it has received so far
and I hope a time may come when friends
will come and tell me, please don't go ahead
with the Sarkar Committee ; we don’t want
all this kind of examinations, individual
complaints and so on. We want the CSIR to
be in a position to serve the country so that
the county can benefit by it., both in terms
of research and in terms of productivity.
That is all that T wish to say and I thank
the House once again for the patience with
which they have listened to me and 1 must
thank you for the Indulgence which you have
shown to me.
MR. CHAIRMAN: I will now put the Cut
Motions together to the vote of the House.
All the cut Motions were put and Negatived,
MR. CHAIRMAN : I will now put the
Demand to the vote of the House. The
question is :
“That the respective sums not exceed-
ing the amounts shown in the fourth
column of the order paper, be granted
to the President, to complete the sums
necessary to defray the charges that
will come in course of payment during
the year ending the 31st day of March,
1970 in respect of the heads of demands
entered in the second column thereof
against Demands Nos. 6 to 11 and 104
relating to the Ministry of Education
and Youth Services.”
The motion was adopited.
19.20 brs,
The Lok Sabha then adjourned till Eleven
of the Clock on Friday, April 18th 1969/
Chaitra 28, 1891 (Saka).



